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FOREWORD

I am pleased to learn that the Delhi Legislative Assembly Secretariat is
publishing the “Who’s Who’ of Members of the Seventh Legislative Assembly
of National Capital Territory of Delhi. The Parliament and State Legislatures
periodically come up with the Who’s Who of their Members and it has proven to
be a very useful source of information about the Hon’ble Members.

The Legislature of the National Capital Territory of Delhi and its Legislators
hold a unique place in the politics of India. Being the National Capital, it attracts
tremendous media and public interest. In its present avatar, the Delhi Assembly is
hardly thirty years old but it carries a rich legacy from the pre-independence time
when it housed the Central Legislative Assembly and Imperial Legislative Council.
It is thus in the fitness of things that the legacy of such a prestigious institution is
kept alive in all possible manner. The publication of the “Who’s Who’ serves a
significant purpose in this direction.

I congratulate and compliment the Assembly Secretariat headed by Shri C.
Velmurugan, Secretary for bringing out this interesting publication. I am sure that
this volume will be received by the legislators, scholars and all other stakeholders
who have a genuine interest in the functioning of our legislatures.

Ram Niwas Goel
December 2020 Speaker
Delhi Delhi Legislative Assembly
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PREFACE

The General Elections to the VII Legislative Assembly of National Capital
Territory of Delhi were held on 8th February 2020 and the VII Assembly was
constituted on 12th February 2020. The Aam Aadmi Party won 62 seats followed
by the Bharatiya Janta Party with 8 seats. Shri Arvind Kejriwal was sworn in as
the Chief Minister for the third consecutive time on 16th February 2020 alongwith
his Council of Ministers. The first sitting of the VII Assembly was held on 24th
February 2020 and unless it is dissolved earlier, the Assembly will continue upto
23rd February 2025.

This publication contains the biographical sketches and photographs of the
seventy members of VII Assembly. The information contained in the biographical
sketches have been provided by the Hon’ble Member concerned and supplemented
by other authentic sources available with the Assembly Secretariat. The election
related statistics have been sourced from the notification issued by the Election
Commission.

We have included in this volume the list of Council of Ministers with their
present portfolios, party-wise list of members, list of women members, and members
from reserved categories. The volume also contains various statistics which would
interest the readers.

I place on record my appreciation towards Shri Sunil Dutt Sharma, Deputy
Secretary and his team for their valuable and meticulous research in the publication
of this volume.

C. Velmurugan
December 2020 Secretary,
Delhi Delhi Legislative Assembly
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DISTINGUISHED DIGNITARIES

Hon'ble Lt. Governor

Shri Anil Baijal

Speaker
Shri Ram Niwas Goel

Deputy Speaker
Ms. Rakhi Birla

Chief Minister & Leader of the House

Shri Arvind Kejriwal

Leader of Opposition
Shri Ramvir Singh Bidhuri

Chief Whip, Ruling Party (Aam Aadmi Party)
Shri Dilip Pandey
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COUNCIL OF MINISTERS

Shri Arvind Kejriwal, Chief Minister

Shri Manish Sisodia, Deputy Chief Minister
Education

Finance

Planning

Land & Building

Vigilance
Services
Tourism

Art, Culture & Language

0 0 NN kWD =

Labour

—
)

. Emplyoment and all other Departments not specifically
allotted to any Minister

Shri Gopal Rai
1. Development
2. General Administration Department

3. Environment, Forest and Wild Life
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Shri Satyendar Jain
Health
Industries

Public Works Department

Power

Home

Urban Development
Irrigation and Flood Control

Water
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Shri Imran Hussain
1. Food & Supply
2. Election

Shri Rajendra Pal Gautam

1. Gurudwara Elections

2. SC&ST

3. Social Welfare

4. Cooperative

5. Women and Child
Shri Kailash Gahlot

1. Law, Justice and Legislative affairs

Transport

2

3. Administrative Reforms
4. Information Technology
5

Revenue
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SHRI ANIL BAIJAL
Hon'ble Lt. Governor

Brief Life-Sketch

Shri Anil Baijal joined the Indian Administrative Services (IAS) in 1969. In
a long career spanning over 37 years, Shri Baijal held several eminent positions.
He served as Union Home Secretary, Secretary, Urban Development, GOI, Vice-
Chairman of Delhi Development Authority, Chief Secretary of Andaman & Nicobar
Islands, Additional Secretary in the Ministry of Information and Broadcasting and
Joint Secretary in the Ministry of Civil Aviation, Chairman and MD of Indian
Airlines, CEO of Prasar Bharti, Development Commissioner of Goa, Commissioner
(Sales Tax and Excise) of Delhi, Counselor In-charge of the Indian Aid Programme
in Nepal, Embassy of India, Kathmandu among other positions. He also served as
a Member of the Advisory Group for Integrated Development of Power, Coal and
Reneweable Energy chaired by Sh. S.P. Prabhu, the then Minister of Railways. He
was Chairman of a High Level Committee on implementation of Corporate Social
Responsibility in 2016. He holds Master's Degree in Arts from the University of
Allahabad and the University of East Anglia. Shri Anil Baijal took over as the 21st
Lt. Governor, Government of NCT of Delhi on 31st December, 2016.
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Harmony
35. Accounts Branch 23890083 226
36. Administration Branch 23890107 256
37. Care Taking Branch 23890003 228
38. IT Branch 23890420 213
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®HE. AW Ud ug UMY 4. SCXDH .
BTy fara

39. faurh R 23890371 255
40. gIHIEa 23890035 231
41. @ e 23890420 213
42. 9¥ W@l 23890052 212
43. @S Td Il 23890046 258
44. $.U3MR.A. 20832372 271
45, W BRI 23890026 223
46. gfer1 wora A 23890304 224
47. I 3 Urdt 23890141 215,216
48. MR S=a1 gt 23890124 219
49. st I AW 23890303 243

s

(faermd srezar <R1)
50. d.s<yg. S

3 /U FAR 9958177533

vs. (Rifaer) 23890047 261
51. st ge= Rig abs 7062793397 282

913, (Safdgad) 23890336
52. st amefiy o 7046383260

Ul (qrTar) 23490478
53. d=<H 23890157 236
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S.N. Name &

Designation Office

Telephone No.

Residence

Intercom No.

39.

40.

41.

42.

43.

44.

45.

46.

47.

48.

49.

50.

51.

52.

53.

Legislation Branch 23890371

Library 23890035
Notice Branch 23890420
Question Branch 23890052
R&I Branch 23890046
D.A.R.C. 20832372
Reception Office 23890026

Police Control Room 23890304
Aam Aadmi Party 23890141
Bhartiya Janata Party 23890124

Shri Ratnesh Gupta 23890303
Director
(Bureau of Legislative Studies)

P.W.D.
Sh. Arun Kumar 9958177533
A.E. (Civil) 23890047

Sh. Surendra Singh 7062793397
Dhaked 23890336
J.E. (Electrical)

Sh. Ashish Kumar 7046383260
AD (Horticulture) 23490478

Canteen 23890157

18

255
231
213
212
258
271
223
224
215,216
219

243

261

282

236
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HISTORICAL RETROSPECTION
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gl wfaray - Afvefie gy

99 1911 A% HRT &1 Ao fAeell 9 8HY daadar ot | fagra aRkug
P 93D TAHHCT BISH, HAB H AT B 2l | TG DI fIwell wIrar=<iRd
BRA B IR H fAg 7Y oy & gERer § g1 Afgarad 999 1 KU go
A7 STHE gRT AR B =T o 3R g9a1 fHivr &1l adf 1912 § Y7 g2l |
g1 |iarad & FUER H g alkvg @1 ugell 48 27 SiFas), 1913 &1
g3 ofl | facell &1 gu®! uredie Bg—qRe™ Tahdl, QiXpild uRFuRT IR gHD
diMfas Rafd & SR &1 9 &) IS & KU F G TAT A7 |

faem |91 &1 aduE Wid ST AR BT I o, foaT Aol
1912 9 &1 HIAT AR fhar 1| d¥9e 99+ & Ao & uear (Raa
STEIET 18 SHaYl, 1927 &1 @fe 3IA, dedleld HRA & =R SR gR1
far Tar 1) s fag™ 991 &1 99 97 99 999 H 19 5Fas), 1927
B FHH AT AT| $H ISR 1912 1926 TH &5 B HI3fid ¥R BT woId
B &1 719 YRIAT |Alarad & ured g3l o |

39 @y § =T g9 7ved & IH1E & 1 IR A — U a¥ 1912
A 1920 6 dAT AT ¥ 1920 M IFA AT | Ugd @R § fAu Aved &l
TIRT afSwifed s=fa’ & 7 | SF1 91 & iR I duie, &), guR
MR ¥Td | G4fa |1 ugestl &1 eur § I@d gy 9gd Agwayvl gl &
aIfRd ST off | F99 dewayol favy, 9 R 39 o [ |ar 4 ==l
@I g off, g8 a1 — el T’ | 59 fda wR gy arg—fars 4 faftre s
|qiasl | e faan on | I 9 faggs &1 wa=al AR 9™ & fagid
F1 faamers SR @fthd Favd IfUHRI B T BRI ATl HIR <o U SR
ygd faRieg far a1 | $9 96 FrRiaR @ f[A%g IgaTd IiiE S
FHE B AT B AR @A 7F AT AN 7 A1d & goH AwiE A el
&1 IIRT fBan | a1 9 g1 |fearad & Ufderfie R | [ggs ) g3
Fat gt oft | o g1 Ifarard MRT & Iqd A Sfi&lidd H WIRA AdS
Ed HETd JIQTd dT HIXD %|

TR WU H I AU "ved & &1 9ed O — B g 9 r
MR FEfid offts e | faur v & 48% 3 g1 AfIardd & GHFTR
H g3 HIdl off 3R FHISFAA 3ffh ¥e @) 98 ATHIG 899 H giahl off |
7o 1d fAeTT Avsd 1 BB 98d 8 dewayol fqumEi &1 gika &3 gy Faunfis
QURI & Al 1R Fola foran o iR g99a Rl i1 &1 a1 s gy fafvrE
Adedl Bl IR BT 21 | =T AT I & g9 wR fawarR I ==t g
off germ UIRAIT Aa1, o fAens 91 & WSy o, S9% gRT 39 faend gur |
JEANT W9oT U U 9 |

g WA & FUMR § 4349 el A8 FI9al F 8 9Rd 31 4rd!
|9g P g I8l I o | FE g8 HF o1 el guic R @il IR fagri
B gIRT B B ufshareii &1 fqera gar don Wil |fafaal o — i)
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THE OLD SECRETARIAT : A HISTORICAL
BACKGROUND

Till 1911, Calcutta and not Delhi, was the capital of India. The Legislative Council used
to meet at Government House, Calcutta. Pursuant to the decision to transfer the capital to
Delhi, the Old Secretariat Building was designed by E. Montague Thomas and its construction
completed in 1912. The first sitting of the Legislative Council was held in the Chamber at
Old Secretariat on 27th January, 1913. Delhi was chosen as the capital because of its old
traditions of Hindu-Muslim unity, also due to its strategic and geographical location and
as a seat of culture.

The present site of Legislative Assembly was the site of the Council Chamber which
started functioning in Delhi from 1912 onwards. After the construction of Parliament House
building (the opening ceremony of which was performed on 18th January, 1927 by Lord
Irwin, the then Governor-General of India), the third session of Central Legislative Assembly
was held in Parliament House on 19th January, 1927. So, from 1912 to 1926 the pride of
place was occupied by the Council Chamber of the Central Government at Old Secretariat.

In this period, there were two stages of the evolution of Central Legislature—first from
1912 to 1920 and the second from 1920 onwards. In the first stage, the Legislature was
called the Imperial Legislative Council and it passed very important legislations, covering
all aspects regarding budget, legislation, tariff, reforms and working of railways. The most
important of all matters discussed was the Rowlatt Bill. In this debate, very distinguished
Indian Parliamentarians participated. They vehemently protested against the move describing
it as unjust, subversive to the principles of liberty as well as justice and destructive of the
elementary rights of individual. Mahatma Gandhi paid a visit to Delhi in the first week of
March, 1919 and heard the debate on the Bill in the historic Chamber of the Old Secretariat.
Thus, Old Secretariat is a memorial to the great contribution of Indian Leaders to India’s
Freedom Movement.

In the second stage, the Central Legislature consisted of two Houses — The Legislative
Assembly and the Council of State. The Legislative Assembly used to meet in the Chamber
here at Old Secretariat and the Council of State held its meetings in Metcalf House. The
Central Legislature passed some very important legislations, matters of constitutional reforms
were decided and resolutions condemning the repressive laws were adopted. The budgets
of the Legislative Assembly were debated at length and some of the finest speeches were
made by Indian Leaders who were Members of the Assembly.

The Legislators who sat in the Chamber at Old Secretariat laid the foundation of India’s
future Parliament. It was here that procedures for budgetary discussions, procedures for
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fa afafa anfe &1 o4 foan 31| 33 9IIR H 989 &) FRIAE! B Ao
Y W FA d FE W gH 9917 1y o | g "ved @ ey A (R
IY GHY USIIST & AWM F YHRT SAl o) Ul gaReradl iR fFofai gy
a1l FEAg ufbare o1 g srell o | ¥ g8 S |1 ofl, gl sifa AsTayvi
AT SR RIS qE uR g4 iR faar—fawet fear war o qon wew
B 370 AR $1 Yol 79 F Ah A DI AT &1 T3 of | g Avsd &
I © ARISHRI B T8 9= 3[H! SITHT YBHTIT 97 7 3R 79 IET80T
g gRurfeat wenfad &1 15 off |

frafarfRaa st [aren &R fawara w@d=dr a1l 9 1912-1926 &1
Jafr & TIRTE 39 Y99 B sfagid uR U+ By Brel off —

RIS afoeifed H1Sfia © DY fagE 7sa &
qeTaqol AT qETaqUl AT

21 MUTA HT ME Go HIT T 8%
A fagd w1 ued Yo HAEH HIET ATAG
Yo HH HIET AT 3fl Slo Yo AGHAGR
2 gHA Aared i JATEATRAR

Y THo THo guil 3l qef gvar ABY
sfY fasra rgTard ATAT ATSIgd 19

3N Tdo YHo HATADR o1 sfiferara el

$i g0 o Ri=ar #N A9 98IgR 9y

sfl AEd 8D sfY fqereR A1

ofY fa1 Ho A IHI sl STHAT 19 §R®T &1
sfi qar9 JIE AT Y TH0 THo e

2 grex g qofifear 2l o R0 T
HERTS qefAT9 sfi fage w1g ued
MSIREGIRE s Rrarear) =R

sl AR 1Y T
dga aforeifea wigel (1921-1926) & w3

. TTelt TARY &1 | A JIfo | Jobi @ | g @

1. | gorg udigel | 03/02/1921 3 170 12/09/1923
(1921-23)

2. |qud weeeh | 30/01/1924 5 170 15/09/1926
(1924-26)
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passing legislation were evolved and standing committees, such as the Standing Finance
Committee, were formed. Standing Orders were framed. Speaker of the Legislature (then
called President), by his rulings and judgments, created a tradition for future Parliamentary
procedures. It was here that most important national and international issues were discussed
and debated and Members were allowed to have full expression of their views. The privileges
of Members of the Legislature were recognized and new precedents and conventions were
established.

The following national leaders and veteran freedom fighters left their mark on the
history of this building during the period of 1912 —1926 :-

Important Members of Imperial Important Members of the Central
Legislative Council Legislature
Shri Gopal Krishan Gokhle Pt. Moti Lal Nehru
Shri Vithalbhai Patel Pt. Madan Mohan Malviya
Pt. Madan Mohan Malviya Shri J.N.Majumdar
Shri Suman Shrivastava Shri Rangachariar
Shri S.N.Banerji Shri Munshi Ishwar Sahai
Shri Vijay Raghavachari Lala Lajpat Rai
Shri H.M.Mudholkar Shri Shreenivas Shastri
Shri S.P.Sinha Shri Tej Bahadur Sapru
Shri Mazrul Haq Shri Bishamber Nath
Shri Mian-Mohd. Ul Shafi Shri Jamna Das Dwarka Das
Shri Nawab Syed Mohd. Shri N.M.Joshi
Shri Sunder Singh Majithia Shri C.R.Das
Mabharaj Vardhaman Shri Vithal Bhai Patel
Raja Pratapgarh Shri Shivaswami lyer
Shri Amar Nath Dutt

Sessions of the Central Legislative Assembly (1921-1926)

S. Assembly Date of Total No. of [ Number Date of
No. Commence- Sessions of Dissolution
ment of Session held Sittings
1. | First Assembly 03/02/1921 3 170 12/09/1923
(1921-23)
2. | Second Assembly 30/01/1924 5 170 15/09/1926
(1924-26)
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ST B & faceh favafaenay &1 s e awRIg 26 414, 1923
PI g1 AiIATAT & AT BT H 81 g3W o1 ford 750 srfarfer smHia fapy
T 9| Are AfET, W) Agwg SiEl MR WX R g s, (Aol favafeeney
@ YUH IUGAULT) Bl HIFE IUEIT ySTH D1 Mg °ff |

g9 1926 H YRT AXGR A YT FAATAT 999 & dw1d A1 B {oFaqH
faam |y g 3R g9 |1 o R I o, faeelt favafaenaa &1 350/-
U gfaaie &1 % 9 fevy R ¢ fear o siik favafyemeay 3 fygwr § =9
HHRI BT AfTBR (Feorn) o forar o |

o9 A3 facell 9RA & AW g9 3R 99 1931 H IFBT IgECH
g3ll, T4 YIIA1 WA & 39 S=1d 8ld b1 IUII N&f1d iR ATRplasd
BIAHH & ATATS Bg AT ST A |

IZ ST B W91 819 & 918 YT AT HTH1 aW GH7I P
g AR FAAE T [P SMSIel & 18 59 faeel] B Ue—dAT 5T &
w9 § fIgE |91 USE @1 Mg Al 99 1952 3HH Iqurifae afafafeat i
A a9 &8 M| ¥ 1956 9 39 faura 9wr &1 o wEr| H) I A g
gegTq faeell @1 g 1966 # wEl R uRug’ Ame o+ gfafafer dwen yam
® g, e aR=aiv i g9 99R § gan &Rdl off | #ErR uRvg &
WH R o9 feell &1 fur |qur ggrF &1 18 a1 fAFwaR, 1993 9 9 g1
Afgarasd & FHFTR # fagr= G491 &) 956 81 8T € |

URTAT Ffarerd &1 g fRrey

QRIFT AfFarerd b1 ofd SUH 9 I IR 1 GRDAIRN dredl Uh &)
W HIAT ST 8 | AR IS S AH alel 917 JgaGTHR U § Ga YA
fT gu 2| 9 BT 99Y §R DA AR | AT gIAT 2 |

Il SR & BIFl IR g1 HAR & 3R §9d Bl Pl & < el BIT
oIl | AWM T B | 9D IR WSl Bl WG b IR PSS dIR B QA
AR B & Y H 39 YBR I qicT A1 © b T Hefa deav | fedr it
IHR I3 A8l © | PATAT S 918 A W4l Tl U dIRY HE[I]R IRIHG]
2| 999 PT 8Pl WS I 98 FAIRHA B |

WAFAT & 918 g1 AIAred 9aq bl GHI—FHI IR FART 11 I8
2 T 39 uRgTT H iR GuUR BAT 8 | 59 wad H Ui AfRHIRAT *1
T, 1986 (UATSfET fifhad ®I-h ¥, 1986) 9 IICHST AAGT FHAT,
1991 (BT TIfAATHET B, 1991) S 3D IS T AT TSI
BU © | W99 @ 1 AT 10 Uhs o9 B o Sard &3 H uRafid &R
fear a1 8 9 9™ rigel) B & |He U ISIHR ured i afaferd g
39 UTh ¥ Udh &l harRl ff 8 59 GEr=ua: 89 9899 addl 9idl @ o9
qfF § ®Ig AZ@YUl AT BIdT &, W&+ gl &l 8Idl 8 Aal dis faqeh
gfafferisa a1 wecayel wfed g |fzarag § omarn 2 |
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It is important to mention that the first convocation of Delhi University was also held in the
Assembly Hall in Old Secretariat on 26th March, 1923 with 750 invitees. Honorary Degrees
were conferred on Lord Reading, Sir Mohamad Jahan and Sir Hari Singh Gaur, (the first
Vice Chancellor of Delhi University.)

In 1926, the Government of India was pleased to allot the Central portion of Old Secretariat
building comprising the Assembly Hall and the adjacent rooms to the Delhi University on a
monthly rental of Rs. 350/- and in September, the University took possession of the rooms.

When New Delhi was made the Capital of India and inaugurated in 1931, the Central Hall
of Old Secretariat was used for the holding academic and cultural events.

With the coming up of New Delhi as the new Capital of India, the Old Secretariat fell in disuse
for a long time. It, however, bubbled into activity again in 1952 when Delhi as Part-C State
was given an Assembly. That Assembly was disbanded in 1956. In 1966, Delhi was given
a Metropolitan Council whose deliberations also used to take place in this very building.
Since December, 1993, the Old Secretariat continues to be the seat of Delhi Vidhan Sabha.

Architectural Design of Old Secretariat

The Old Secretariat is considered as a handsome building with a long front line and two
lateral structures, the portion facing the Alipur Road curving gracefully in the center like
a half moon. The Central doorway communicated with the Central chamber.

There are two minarets at each end and small towers decorate these corners with placid
domes. Four blocks divided between the two sides of the Council Chambers stand inside
the square in no way connected with the Chamber. A large Verandah with square archways
and round pillars run in front of the office. The cream wash of the structure is very pleasing

to eye.

After independence, the Old Secretariat building was given face-lifting from time to
time and its landscape improved. The building has been the venue of several National
and International Conferences such as the Presiding Officer’s Conference, 1986 and the
Commonwealth Parliamentary Conference, 1991. Attached to the building is about 10 acres
of land which has been converted into garden area including an oval shape park in front
of the Assembly Hall. This park also has a high rising fountain which is generally made
operational whenever some important functions are held in the lawn or when the Assembly

is in session or when some foreign delegation or eminent dignitary visits Old Secretariat.
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EO—Hl TR I fRA 5 @ {Y 9| € Sl JASTPR Al & aRI
IR ABMA U §9 WA B °H B HY AT 8l Bl YS I o |

fIET 9T YR 1 ST a7l §1R & SIh A9+ 9fsd da+ AIgT Arad
B UP Arae—ufawr wenfuq 2, fasr Igured 25 fauwr, 1971 &1 faeeht &
9d IU—RTSIUTA €. U. UA. &1 gRT A1 11 21| o5 4 Rerd AverdR uidh
% 9rer MR Al AR & 9 fAgsa wig ued — WRA & gy faaifaa
fagra |91 sreger MR sgfudr wgrer el &1 ufoAd wenfia g | Igary w)
g1 facsd wig ucd & gfoAr & ad 1989 # wenfyq fear war o ofik vrRa
& deplolld SURTEUfT Sf. 3B TITdd 9|l gIRT 27 fAdwaR, 1989 &1 SHHI
oaIR® WY F AATERT fHAT AT o7 | IR TR AT A8 b agar R Q1S
AT BT g1 H ASTAT MeN &1 uferdr &1 ad 1992 7 enfua fear war o | 15
Ad, 1997 B 999 & &I §R & alfel AR fAeell & yord g 731 (1952-
56), 1. 581 YbTel S yferdr wnfud &) 18 o | 9 § 99 gU USTHR UTdh A
YATSC IR &I Th giceh! RATUT &1 18 &, N IR fAeell & g avsa &
faftr=1 Ie= & IS AdRi (1912-1926) & A9 Icdivl € | 39 ufeedn 3iik
3G U9 B H R1fUd @rd=a R &1 SH1aR0 YR & debloll SURTSE Ui
gIRT 12 91 1998 P1 fhar 7371 o7 |

faar 9w ® vfaeiie @eq § <9 & 09 ufig Iy qdarei & fum
S gY B | =9 =l H (i) sl sfaRn wfeh (RAde1 oFreare vRd & deabreld
Syt U it ¥THR gATe ¥El gIRT 20 A9%€R, 1987 ®1), (ii) ATAT ATSIAd 7Y
(RI®T FTaRTT ¥R & dcdblelld Yem= #31 sft roiig el g1RT 17 Fa%R,
1990 1), (iii) ©1. 9141 A8d AFISHY (RTABT ARV TchlellT &I 31, 30
AT YRIAT )T 14 370, 1994 H1), (iv) =1 guva=s 919 (FTA®T 1@
qepTel= I8 #31, s Ual. . smsdrofl g)R1 16 5F, 1998 &) fHar a1 o, &
faz wfia €1 g7a afaRed sf fagsa wig uea o, fafew wgw & Skm™
3 9ed H HrAArEl @1 reuerdl fpaT B 9 R WRA B e yenTwH
9. SATER AT A8%, gaX gurEEsl s are 981gR wresl, aRa @ wREd
e ufe s UdLSl. erege dAArd IR e fudr Here el & dd fora o g
Jded B INAT 97 2 © |

g1 AfFarad, oo [am /v &1 s ™ 819 & Fr—are faedd!
AXBR BT W ARSI 8| QX 999 B Yrda fAenr= qa1 egel & a0
H 2| 39 99T P 3G} UAY Bl fAoel Yo & gRem HHAl B WA |
fafrafia fear ar g | g |91 aRER & R roifas ol g a=e
sTfe @1 agafd 781 & | g |vr 93 & IR 99 fGeel & AT 2.50
RIS AT B JAIS B alel faurgsd fFeei—arfial &1 qugrel R ==l
MR faaR—fawet w71 & fay SHTaT &d &, 99 999 &1 ar<dfdsd fafafergi
H TP IHE— A AT B AR g g q91 aReR d r9Hifas aeammny
# frgar om oI 2 |
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A number of multi-coloured bunting mounted on poles, put up and unfurled around the

oval shape central lawn, provide a special touch to the majesty of the building.

In front of the main Gate leading to the Assembly Hall and outside the porch, there exists
a bust of Pt. Madan Mohan Malviya, which was inaugurated by the former Lt. Governor
of Delhi, Dr. A.N. Jha on 25th December, 1971. Outside the central oval shape park and
facing the two minarets are the statues of Vithal Bhai Patel -the first elected Indian Speaker
and Mahatma Gandhi-the Father of the Nation. The statue of Vithalbhai Patel mounted on
a platform was installed in 1989 and formally unveiled by the then Vice President of India,
Dr. Shankar Dayal Sharma on 27th September, 1989. Likewise the statue of Mahatma
Gandhi in Dandi March posture, similarly mounted on the platform at the other end was
installed in 1992. On the 15th March, 1997, the statue of Ch. Brahm Prakash, who was
the first Chief Minister of Delhi (1952-56) was installed on the right side of the main entry
gate of the building. The oval shape Central Park has a granite plaque on which the names
of National Leaders of the Houses of Legislature in Delhi (1912-1916) are inscribed. The
Plaque and the nearby Freedom Rock were unveiled by the then Vice President of India
on 12th March, 1998.

Inside the historic Assembly Chamber, there are 09 portraits of eminent National Leaders.
These include the portraits of (i) Smt. Indira Gandhi (unveiled by Dr. Shankar Dayal
Sharma, the then Vice President on 20th November, 1987); (ii) Lala Lajpat Rai (unveiled
by the then Prime Minister, Sh. Rajiv Gandhi on 17th November, 1990); (iii) Dr. Baba
Saheb Ambedkar (unveiled by the then Chief Minister , Madan Lal Khurana on 14th April,
1994) and (iv) Subhash Chandra Bose (unveiled by Home Minister, L.K.Advani on 16th
June, 1998). In addition, the portraits of Shri Vithalbhai Patel who used to preside in this
very Hall during British days and India’s first Prime Minister, Pt. Jawahar Lal Nehru,
Second Prime Minister Shri Lal Bahadur Shastri, Eleventh President of India Shri A.P.J.
Abdul Kalam and Mahatma Gandhi, Father of Nation also adorn the Chamber.

The Old Secretariat is the seat of Delhi Assembly as well as of the Delhi Government.
The administrative control over the building is exercised by the Speaker. The entry to the
building has been regulated with the assistance of security personnel drawn from Delhi
Police. Political rallies, dharnas etc. are not permitted inside the assembly precincts. The
building bubbles into real activity during the days of Assembly sessions when MLAs
representing nearly 2.50 crore people of Delhi assemble to discuss and deliberate the

problems confronting the Delhiites.
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faeett @1 woHifa® gtan @ sfasw va gssyfa

gafae®a

121 erdredl & 3 H SR 9IRd R GRAA WDl B G5T A1
Bl fIeell YRA @1 UL & ®Y H IURBI AEA (RN | 19 & HB fRIAl
Pl BIsHY feoeh faffrg Saxad! I@sal iR IS & IS BT 2 |
A5 BE I fAfeadl wuser & 9l AWl & WU H STAT—IAT W]
R el Ul § | 9radl fFeell adard grI feeel § SR arredl fra=E A3
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Hisgal faeell gwg—g9y wR fAffa fafem kfeadl & 7dd w® @Sl 2 |

TR, 1858 TH QT &I YMAA da= &1 =gy fafesr @i
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BT H HrItAd 99 TAT|

sHIfIY faeell 71 ®TH! 88 d& o9+l gd Hecd @l 33| =g, Jal,
BT AR JITA! BT I8 RN R TS el & S & Tof db 37 TAT AR
GSITe YT BT U 2391 991 797 | I8 R a9 19124 fgfesr vra &1 qsrer
99 T USId YTl &1 Uh [ZEAT 91 &7 |

Ffh dAHAl BT AIGR AR 1A B JIKT BRI BT 8
IATAT 1, 31d: G D IR 3R RT & TdR—GRel & dId UAD
gIIER SR SIfIBER a3 B dHY EfadrT iR S FoAd ¥&d o | S Ta+4%
TS BT gRT =T IR & HIATAT BT YTNT ARPR B ATHR &3 A
918} YW P 3BT IR WX o9 9 GO f9ie 25 7%, 1911 &1 949 7T
Ud 9F & WY, <igd # ABe M § T, ARII AH HId B SR
¥ I A9 I T d A 3fTh e BIR fSAT 9 U7 ITX F e
H IAMET BT SGIFBIY] B 8 AGUINIG Derg 701 &1 RwiRer 3 |

PR &3 3R UIMHR & 9 TSI & BRI AT IRIR B A
ST TSI BT WRITATART BIAT TST | IIGUTH Bl bl I foel HrdRkd
B fear 791 3fik 59 avg feoell 7 a¥ 1912 H UH 9 TR § g9y fHar|
ST B faeel wEialRa fed ™ @1 v few SISt 999 g1 feisra
& fadpe RUd HIRIFIE SRER § B 778 off |
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DELHI’S POLITICAL SET-UP : HISTORY AND
BACKGROUND

In retrospect

Delhi emerged as the Capital of India with the Muslim conquest of Northern India at
the end of the 12th century. Except for some interludes, Delhi has been the capital of
succeeding empire and dynasties. Six older Delhis are lying scattered today at different
places as mass of ruins. The Seventh is the present Old Delhi and the Eighth, of course, is
New Delhi which was formally inaugurated on 11th February, 1931. The Delhi of today
stands on or about the debris of the various Delhis built from time to time.

Till October, 1858, the responsibility of running the Government of the country rested with
the East India Company- an organization of British tradesmen. However, on 1st November,
1858 the responsibility of running the Government of the country was transferred from the
East India Company to the British Crown. On behalf of the British Crown, the Viceroy of
India was entrusted with the responsibility of governance of the country, including Delhi.
Since the East India Company had its headquarters at Calcutta, therefore Calcutta became
the seat of the British Government.

With that, Delhi lost much of its former importance. The Imperial city of the Chauhans,
Turks, Afghans and Mughals was reduced to the status of a District Town, forming a part
of Punjab province. The city remained a part of Punjab till Delhi was made a Capital of
British India in 1912.

As Calcutta was the seat of both the provincial Government of Bengal and the Central
Government, conflicts of administration authority and jurisdiction often occurred between
the Governor of Bengal and the Governor-General of India. When these differences were
brought to the notice of the Secretary of State, Marquess of Crewe, in London by the
Governor-General, Lord Hardinge in his dispatch dated August 25, 1911, emphasizing
the desirability of keeping apart the seat of the Central Government from the jurisdiction
of a Provincial Government, the Secretary of State for India in his reply put the case for
undivided central control over the Capital more succinctly.

These conflicts of jurisdiction and authority forced the British Government to shift its
Capital. Thus, Delhi entered a new phase when, in 1912, the Imperial Capital was shifted
from Calcutta to Delhi. The announcement about the shifting of the Capital was made at
coronation Durbar near Kingsway camp by King George V.
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Through a Proclamation issued on October 1, 1912, Delhi was made a Chief Commissioner’s
Province. Two Tehsils of Delhi Districts, complete Sonepat and Ballabhgarh Tehsil of 280
Sq. miles were separated from Delhi and were joined to Rohtak and Gurgaon Districts
respectively, and the Tehsil of Delhi and the area falling under the Mehrauli Police Station
were joined to constitute the new Province of Delhi. It covered an area of 528 sq. miles.
Its population at that time was 2,32,837 which has now increased to nearly hundred times
to over one crore.

After a few years, it was considered essential to expand the boundaries of the Capital a
little further. Accordingly, through a Proclamation issued on April 12, 1915, a small area
of 45 sq. miles from the United Provinces comprising some 65 villages, and including the
Township of Shahdara, were added to the Province of Delhi. Today, the territory of Delhi
has an area of 1483 sq. kms.

Post-Independence Delhi

The political and administrative set up of Delhi has undergone several changes after
independence. Prior to independence, Delhi has a number of Municipalities and its
administration was being looked after by Chief Commissioner. After independence, Delhi
was given the status of Part-C State.

The Delhi State Legislative Assembly came into being on 7th March, 1952 under the
Government of Part-C States Act, 1951. While inaugurating the popular set up at Old
Secretariat, the then Home Minister Sh. K.N.Katju had hailed the event as “a crowning
glory of the annals of historical Capital Delhi."

The 1952 Assembly consisted of 48 members. There was a provision for a Council of
Minister to aid and advice the Chief Commissioner in the exercise of his functions in
relation to matters in respect of which the State Assembly was given powers to make laws.
The first Council of Ministers was headed by Ch. Braham Prakash.

However, legislative powers granted to Part-C States were limited and the legislative
powers of Delhi Assembly had been further curtailed as is evident from the proviso to
Section 21 of the Part-C States Act, 1951.

In pursuance of the recommendations of the State Reorganisation Commission (1955),
Delhi ceased to be a Part-C State with effect from 1st November, 1956. The Delhi
Legislative Assembly and the Council of Ministers were abolished and Delhi became
Union Territory under the direct administration of the President. In accordance with
another recommendation of the Commission, the Delhi Municipal Corporation Act, 1957
was enacted constituting Municipal Corporation for the whole of Delhi with members
elected on the basis of adult franchise.
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There was considerable pressure of public opinion for providing a democratic set up and a
responsive administration for Delhi. In partial fulfillment of this demand and on the basis
of recommendations of Administrative Reforms Commission, the Delhi Administration
Act, 1966 was enacted. The Act provided for a deliberative body called Metropolitan
Council having recommendatory powers. At the top, there was Lieutenant Governor
or Administrator who was appointed by the President of India under Article 239 of the
Constitution. There was an Executive Council consisting of one Chief Executive Councilor
and three Executive Councilors. The Metropolitan Council was a unicameral democratic
body consisting of Member — 56 elected and 5 nominated by the President.

Details of the tenure of the Metropolitan Council of Delhi are given in the Table below :

Tenure of the Metropolitan Council and number of Sessions

held by each Council
S. Metro- Tenure No. of Name of
No. politan From To Sessions Executive
Council held Councillor
1. Interim 1966 1967 1 Sh. Mir Mushtaq
Ahmed
2. First 1967 1972 17 Prof. Vijay Kumar
Malhotra
3. Second 1972 1977 17 Sh. Radha Raman
4. Third 1977 1980 10 Sh. Kedar Nath Sahni
5. Fourth 1983 1990 20 (up to | Sh. Jag Pravesh
January Chandra
1989)

The Metropolitan Council set-up suffered from many inherent deficiencies. It had no
legislative powers and it had only an advisory role in the governance of Delhi. There
was, therefore, a continuous demand for a full-fledged State Assembly with Council of
Ministers to aid and advice the Lieutenant Governor. Accordingly, on 24th December,
1987, the Government of India appointed Sarkaria Committee (later on called Balakrishan
Committee) to go into the various issues connected with the administration of Union
Territory of Delhi and to recommend measures for streamlining the administrative set up.
The Committee submitted its report on 14th December, 1989.
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The committee went into the matter in great details and considered the issues after holding
discussions with various individuals, associations, political parties and other experts. It
also considered the arrangements existing in the National Capitals of other countries with
a federal set-up and also the reports by earlier committees and commissions. After detailed
enquiries and examinations, it recommended that Delhi should continue to be a Union
Territory but should be provided with a Legislative Assembly and a Council of Ministers
responsible to such Assembly with appropriate powers to deal with matters of concern to
the common man. The Committee also recommended that with a view to ensuring stability
and permanence, the arrangements should be incorporated in the Constitution to give the
National Capital a special status among the Union Territories.

In accordance with the recommendation of the Balakrishnan Committee, the Parliament
passed the Constitution (69th Amendment) Act, 1991, which inserted the new Articles
239AA and 239AB in the Constitution providing, inter alia, for a Legislative Assembly for
Delhi. Another comprehensive legislation passed by Parliament called “the Government of
National Capital Territory of Delhi Act, 19917, supplements the Constitutional provisions
relating to the Legislative Assembly and the Council of Ministers and matters related thereto.
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LEGISLATIVE ASSEMBLY OF NATIONAL
CAPITAL TERRITORY OF DELHI
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PRESENT STRUCTURE OF DELHI LEGISLATURE

Article 239AA of the Constitution of India which came into effect from 01.02.1992,
provided that there shall be a Legislative Assembly for the National Capital Territory of
Delhi. The first sitting of the Assembly was held on 14.12.1993.

The Assembly consists of 70 Members — all chosen by direct election from as many
constituencies. At present 12 seats in the Assembly are reserved for Scheduled Castes.
The Constitution lays down that the strength of the Council of Ministers shall not be more
than ten percent of the total number of members in the Assembly. Thus, there are Seven
Ministers in the Delhi Cabinet

The Assembly has the power to make laws with respect to all the matters in the State
List or in the Concurrent List of the Constitution of India except Entries 1 (Public Order), 2
(Police), and 18 (Land), and entries 64, 65 and 66 relatable to the said entries of the State List.

The President appoints the Chief Minister and on the advice of the Chief Minister
appoints other Ministers. The Ministers hold office during the pleasure of the President. The
Chief Minister and her/his Council aids and advises the Lieutenant Governor in the exercise
of his functions in relation to matters with respect to which the Legislative Assembly has
power to make laws.

The Lieutenant Governor has the power to summon, prorogue or dissolve the Assembly.
He can also address the Assembly or send messages to it. The Lieutenant Governor addresses
the first session of the Assembly after each general elections and the first session of each year.

The Assembly is a privileged body and its members enjoy the freedom of speech in the
House as well as freedom to vote. The Members of the Delhi Assembly have all the powers
and privileges, which are enjoyed by the Members of Parliament. The proceedings of the
Assembly cannot be called in question in the Court of Law. Also the Member or the Presiding
Officer in whom powers are vested for regulating the procedure or conduct of business is
not subject to the jurisdiction of Courts in respect of exercise of those powers by him.

Like members of other State Legislatures and Parliament, the members of Delhi
Assembly are also empowered to vote in the election of the President of India. They are
also subject to the Tenth Schedule of the Constitution, which contains provisions as to
disqualification on grounds of defection. During the Sixth Assembly 5 members have been
disqualified under the Tenth Schedule of the Constitution.

The tenure of Legislative Assembly is five years, but the Lieutenant Governor can
dissolve it before the completion of its term on the advice of Chief Minister. It may be

dissolved by the President in case of failure of constitutional machinery in the State under
Article 356 of the Constitution.
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In case of proclamation of emergency (under Article 352), the Assembly can extend
the term of the Legislative Assembly for a period not exceeding one year at a time.

The Members of Legislative Assembly elect their Presiding Officer. The Presiding
Officer is known as the Speaker. The Speaker presides over the meetings of the House
and conducts its proceedings. He maintains order in the House, allows the Members to ask
questions and speak. He puts bills and other measures to vote and announces the result of
voting. The Speaker does not ordinarily vote at the time of voting. However, he may exercise
casting vote in case of a tie.

The Deputy Speaker presides over the meeting during the absence of the Speaker.
He/She is also elected by the Assembly from amongst its members.

Sessions of the State Legislature

The State Legislature normally, meets at least thrice a year and the interval between
two sessions cannot be more than six months. The Lieutenant Governor summons and
prorogues the sessions of State Legislature. He addresses the Legislative Assembly at the
commencement of the first session after each general election and at the commencement
of the first session of the year. This address reflects the policy statement of the government
which is to be discussed in the Legislature.

Elections

Since the inception of Delhi Legislative Assembly, seven general elections have been
held. Detail of each Assembly is given below:

Tenure of Delhi Legislative Assembly since its inception (1993 — 2020)

Date of
Date of Total No. Total No.
S. No. Assembly Commence- . K . .
Dissolution Sessions Sittings
ment

1. First 14.12.1993 30.11.1998 16 130
2. Second 14.12.1998 05.12.2003 16 106
3. Third 18.12.2003 08.12.2008 14 104
4. Fourth 18.12.2008 08.12.2013 14 104
5. Fifth 01.01.2014 04.11.2014* 01 07

6. Sixth 23.02.2015 11.02.2020 08 106
7. Seventh 24.02.2020 - 01 06**

* Assembly dissolved due to resignation of Cabinet and Imposition of President Rule.

** Ason 30.11.2020
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1. M =R ofred M 16.12.1993 31 14.12.1998
2. Ay I Rig 14.12.1998 1 17.06.2003
3. o gy e 03.07.2003 &1 17.12.2003
4. oA 3SR HIhH 17.12.2003 %1 28.05.2004
5. ey I Rig 20.07.2004 ¥ 15.12.2008
6. <f. e e 19.12.2008 ¥ 31.12.2013
7. IR ARTR Rig 6k 03.01.2014 % 23.02.2015
8. o 3 Frar R 23.02.2015 ¥ 24.02.2020
9. A 9 s T 24.02.2020 ¥ 319 Th
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1. 3 3MATH HAR 17.12.1993 ¥ 25.09. 1994
2. AeR) g g 11.08.1995 ¥ 25.11.1998
3. A fhor e 07.04.1999 ¥ 07.11.2003
4. ST PO TR 23.12.2003 ¥ 28.06.2004
5. 7 YUd ghaTd 23.07.2004 31 07.11.2008
6. oA e Ryg Mdw 23.12.2008 ¥ 08.12.2013
7. S G HAN 23.02.2015 3 04.06.2016
8. RN R R 10.06.2016 ¥ 11.02.2020
9. HAR RG] fava 26.02.2020 I 319 TP
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Presiding Officers

Assembly is headed by the Speaker and every sitting of the Assembly is presided over
by the Speaker or any other Member competent to preside over. The Hon’ble Speaker and

Hon’ble Deputy Speaker are elected by the Members of the House.

Speakers and their tenure in the Assembly

S. No Name of Hon’ble Speaker Period
1. Sh. Charti Lal Goyal 16.12.1993 to 14.12.1998
2. Ch. Prem Singh 14.12.1998 to 17.06.2003
3. Sh. Subhash Chopra 03.07.2003 to 17.12.2003
4. Sh. Ajay Maken 17.12.2003 to 28.05.2004
5. Ch. Prem Singh 20.07.2004 to 15.12.2008
6. Dr. Yoganand Shastri 19.12.2008 to 31.12.2013
7. Sardar Maninder Singh Dhir 03.01.2014 to 23.02.2015
8. Sh. Ram Niwas Goel 23.02.2015 to 24.02.2020
9. Sh. Ram Niwas Goel 24.02.2020 to date
Deputy Speakers and their tenure in the Assembly
S. No. | Name of Hon’ble Deputy Speaker Period
1. Sh. Alok Kumar 17.12.1993 to 25.09. 1994
2. Ch. Fateh Singh 11.08.1995 to 25.11.1998
3. Smt. Kiran Chaudhary 07.04.1999 to 07.11.2003
4. Smt. Krishna Tirath 23.12.2003 to 28.06.2004
5. Sh. Shoaib Igbal 23.07.2004 to 07.11.2008
6. Sh. Amrish Singh Gautam 23.12.2008 to 08.12.2013
7. Smt. Bandana Kumari 23.02.2015 to 04.06.2016
8. Km. Rakhi Birla 10.06.2016 to 11.02.2020
9. Km. Rakhi Birla 26.02.2020 to date
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%9 A Iafy
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4. it doe. fasn 17.05.2010 9 31.03.2014
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7. 2 T AR PSR 17.07.2015 ¥ 26.02.2018
8. 3N A JAGTH 15.03.2018 9 314 TP
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Chief Ministers of Delhi

S. No. Name From To Political Party

1. Sh. Madan Lal Khurana | 1993 1996 | Bhartiya Janata Party (BJP)

2. Sh. Sahib Singh Verma | 1996 1998 | Bhartiya Janata Party (BJP)

3. Smt. Sushma Swaraj 1998 1998 | Bhartiya Janata Party (BJP)

4. Smt. Shiela Dikshit 1998 2003 | Indian National Congress (INC)

5. Smt. Shiela Dikshit 2003 2008 [ Indian National Congress (INC)

6. Smt. Shiela Dikshit 2008 2013 | Indian National Congress (INC)

7. Sh. Arvind Kejriwal 2013 2014 | Aam Aadmi Party (AAP)

8. Sh. Arvind Kejriwal 2015 2020 | Aam Aadmi Party (AAP)

9. Sh. Arvind Kejriwal 2020 Aam Aadmi Party (AAP)
Secretaries of Delhi Legislative Assembly

S.No. Name Period

1. Sh. P.N. Gupta 01.01.1994 to 28.02.1999

2. Sh. S.K. Sharma 01.03.1999 to 21.02.2002

3. Sh. Siddharath Rao 21.02.2002 to 16.05.2010

4. Sh. P.N. Mishra 17.05.2010 to 31.03.2014

5. Sh. L.R.. Garg 21.05.2014 to 21.04.2015

6. Sh P.R. Meena 21.04.2015 to 17.07.2015

7. Sh. Prasanna Kumar Suryadevara 17.07.2015 to 26.02.2018

8. Sh. C. Velmurugan 15.03.2018 to date

Chief Whip of the Ruling Party: Presently only the Chief Whip of the Ruling Party
is recognized and provided salary, allowances and facilities at par with Hon’ble Ministers.

The Chief Whip is a Member of the Legislative Assembly declared by the majority party

and recognized as such by the Hon’ble Speaker. Shri Dilip Pandey (AAP) is the present

Chief Whip (11.03.2020 onwards).



a1 yfauer: g™ 991 & 95, O 984 § WROR & Adifdd Gl arel fquef
T & A1 & IR R A remel | udgwas) ATdl U @) 7| A fdue
B M A G & T 999, w9 g fiad € IR S aidt &
S R Rig fAeE) adae # a1 et € (28.02.2020 9 1@ TF) |
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Leader of Opposition: The Member of Legislative Assembly, who is the Leader
in the House of the party in opposition to the Government having the greatest numerical
strength and recognized as such by the Hon’ble Speaker. The Leader of Opposition also
draws salary, allowances and facilities at par with the Hon’ble Ministers. Shri Ramvir Singh
Bidhuri (BJP) is the present Leader of Opposition (28.02.2020 to date).
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Afafa =gazen

ST @7 aRRAfR § RGN IfafafeRil & waraes drier iR SHd 78 &
SR fau [u/fAufier &1 SR fAfSfmior & A w® g & AR iR
foRI=FoT @Y R B AT B | I8 Had Ay qu/Irsg fAumfier gR eARRR @
wWigpd By o T & AT T80 @1, afod g8 JARed &1 31 AR 9 81 121
g o g /if¥ &1 wd fRafier g’ Wigd Aol ol drisH W fAdeye ok
fafde e & 81 iR 39 sriwAl § ifafifed Stea o1 urd fdar o1 | | getfs
TP R B wU A e /oy fRenfier g9 Rafa # w8 2 § 5 39 fawga
FTE B T B FD IR 7 B Ig AGEIRG wU A G99 8 Bl 2 | axga: faus
[T S B FHI BT SUAN BIEI-BIE! qRIfBA] TR @d T8l ®R Gl 3R F
B U IR B U S9G U Uai| Ay BT 8 | o faue /W & fRIeTor @
g7l IR i 99 & oy SUgad 9F &) raegddl g § | ARl &1 oA
et & ufd eriuIferedT @1 STargasl JAREd B & forg fbar ST 8 | aReRI
ufehaiali & |1 3 AT Bl Sirew & AfaRad I AfRfadl IReN) dRIugld IR
ToR Y@ MR R o= ¥q orgwa 9 faegysar & v #§ ) WEred g 2 |
31t 31 Al BT YT AT ARGd—Ae A B8l Sl g |

UG AH A1 & 918 Ug 9F B ARY H IR I 918 yA g
@ URY B A Ul 3IUdl AHI—FHI W Sd Ol 3agaddn 8, fedl faftre a1
AT IEadl A Had o A= afAferdl a1 @ deq gR1 g Skl 8 31edl S
AT SEge §IRT A fbar S 2 |

gduE | foell faum | 9 33 9fafadi sriva 21

1. BRI FFOT AT

2. e |fafd

3, IENEIECANGIEIR]

4, I STfd /SISl dedror |affd

5. =g fUosT 9 weurr |fafa

6. IR AN A5l & faergei 9 Ahedi dadl afffa
7. AH G i

8. ESSEIRRIRIGI]

9, geq U9 deH afafa
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COMMITTEE SYSTEM

The enormous range and magnitude of the government activities in the present day State
has led Assembly/Legislatures to shift emphasis from lawmaking activities to supervision/
control of the administration. This is not limited only to the voting of moneys by the
Assembly/ State Legislatures but also extends to ensure that expenditure is incurred in a
prudent and specified manner on plans and programmes approved by the Legislature and
that the objectives underlying these programmes are achieved. Assembly/ State Legislature
as a body, however, is not in a position to undertake this stupendous task on its own nor it
is practically possible. As a matter of fact, it cannot use the floor time for minute details nor
it has enough time for doing so. Therefore, to make Assembly surveillance effective and
more meaningful, suitable machinery is required. The Committees are constituted to ensure
this accountability of the Executive to the Legislature. Besides, enabling more people to
become associated with the governmental processes, these also help in making use of the
experience and expertise in guiding and supervising the government's functioning. These
Committees are, therefore, referred to as "House in Miniature" or "House in Perpetuity"”

At the commencement of the first session after each general election and thereafter
before the commencement of each financial year or from time to time when the occasion
otherwise arises, different Committees of the House for specific, or general purposes are
either elected by the House or nominated by Hon’ble Speaker.

Presently 33 Committees are Functioning in Delhi Legislative Assembly

S.NO. NAME OF COMMITTEE

—_

Business Advisory Committee

Rules Committee

Committee of Privileges

Committee on Welfare of SC/STs

Committee on Welfare of Other Backward Classes

Private Members’ Bills & Resolutions Committee

General Purposes Committee

Library Committee

A Bl Il B 4 Ioal el B

Questions & Reference Committee
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10. RGN ATeara-] AfAfd
11. arfere |ffa
12. gfafifad faemes afafy
13. e Ued W Ugd yAi dael Afff
14. Afgell Td 911 doaror Ifafa
15. QTR0 A
16. A @ Jd9 9 WAl ¥ Aad Jed B FAfd
17. IR A
18. YD HSAT0T AHT
19. ©TH Qd gl hedlvl Frfd
20. MG d BT & Fafed AWl & Affd
. RGN ATBIRAT §RT UISThid A & Secoled 3R fAIIHl &
' AT TG AdeR & dae § AfAfd
22, i ok Hewra Haeh |ff
23. feeell & TR Ml R Heq @ 9ffd
facha afafet
24, RICZRGICIISIGIR]
25. RGN IupHHA Fael Afafa
26. T A
faar v weafea wemht afafadt (Stemori)
27. YIS AT TR SRR
28. et TR SRRy
29. HRTI TR SIRRUTH]
30. WRYY TR SIRIRYEH]
31. AP W SRRTaEH!
32. SR Hareli g ARRe laansi R SeRyEw!
33. fa vg uRagT R SRy

35




10.

Committee on Government Assurances

11. Committee on Petitions
12. Committee on Delegated Legislation
13. Committee on Papers Laid on The Table
14. Committee on Woman and Child Welfare
15. Committee on Environment
6. Committee on Salary and Other Allowances of Members of Delhi

Legislative Assembly
17. Committee on Ethics
18. Committee on Welfare of Minorities
19. Committee on Welfare of Students & Youth
20. Committee on Unauthorised Colonies
ol House Committee on Protocol Norms and Contemptuous Behaviour by

Government Officers with MLAs
22. Committee on Peace and Harmony
23- House Committee on Municipal Corporation in Delhi

Financial Committees
24, Committee on Public Accounts
25. Committee on Govt. Undertakings
26. Committee on Estimates
Department Related Standing Committees (DRSC)

27. DRSC on Administrative matters
28. DRSC on Education
29. DRSC on Welfare
30. DRSC on Health
31. DRSC on Development
32. DRSC on Public Utilities and Civic Amenities
33. DRSC on Finance and Transport
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fau @ Jewl w1 Iuaw A
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341/ 31ege1 /IuTens /= ufiuel /4 daad & a9 g W
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Rata= &3 v
PR A
affe W

(04.11.2011 %)

20,000/— . ufcrHTE

18,000/— %. ufcrHre

4,000/— %. yfcHTe

%. 1000/— gfafed (¥ sRiwe & SRHE)

M & faerelt geo
1 uforgf

Forfee RIS

gl If¥ead 5000 e d@ gl @ |

e /Iuredel, /HANTOT « Hfdhad 3000 e dhb
gfoHe @d |

T TAT 379 IRAR & FEl & g IRd § A=
R IRAdP I g=RIRT BT 3MfHTH 5. 50,000,/—
dd |

%. 20,000/— YfoHre e b1 Hged gafed
AT ] TR @ 5l A BT HRATI qA
g1 fepRran srerdn Hew g1 fen o e fawmn, i
& &9 2|

gferTs 700 SR T & Mged Ugial & AT ATl
@1 gfaen afzd Mged Alex SR BT YA | 370+
Aol PR &1 ST B+ B RAfT 7 3. 2,000/—
gfoTe &1 18 Wl <7 |

RGN GRT AT ST I8 T4 RTaTedl, U9l & 81
JHT IT VBRel TR SRUdTel 31a] qHI—HYT TR
TINAT ASIhd s FaHTdel del SIoisyagd
B I AR gRT U OIfd SRudrell # e,
HAl & YR W, oD gelrol 3rerar gfayfd, S
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M e

FACILITIES EXTENDED TO THE
MEMBERS OF THE ASSEMBLY

(A)

Salary & Allowances of Minister/Speaker/Dy. Speaker
Leader of Opposition/Chief Whip w.e.f. 04.11.2011

Salary

Constituency Allowance
Sumptuary Allowance
Daily Allowance

Reimbursement of
electricity charges at
residences

Travelling facilities

Residence facility

Conveyance

Medical facilities

Rupees 20,000/- per mensem

Rupees 18,000/- per mensem

Rupees 4,000/- per mensem

Rupees 1000/-for each day for whole of the term.

Chief Minister : 5000 units per month
Speaker/Dy. Speaker/Minister : 3000 units per
month

Each shall be entitled to the reimbursement of
actual expenditure annually up to a maximum
of Rs. 50,000/- on travel within India for self
and members of the family.

Rent free furnished residence or Rs. 20,000/- per
month or rateable value of his own house or the
rent paid by him, whichever is the least.

Free use of a Motor Car with services of a
Chauffeur and petrol for the car upto a maximum
of 700 ltrs. per month. In case of use of his own
motor car is opted, will be entitled to conveyance
allowance of Rs. 2000 per month.

Free medical treatment and/or reimbursement
and free accommodation in all hospitals run by
the Govt. and all other panel or referral hospitals
empanelled or declared as such by the Govt. in
accordance with the Medical Attendance Rules
and the DGEHS as amended from time to time
on priority basis as available to Group-A Officers
ofthe highest grade of the Government, provided
that a compulsory monthly contribution shall be
levied from every Minister at the same rate as
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10.

STel Ul AR &
a9 @) ufagfd

qu ‘T & A¥HaH TS $ IMADHINAT DI IUA
g, o YA fums A ifvard wiRre srere™
I &R | foran oMY S gu ¢ & SffhaH IS B
RGR] ABIRIT IR AN BT 8 3R R faegmae
& HAIRYS da4 f9al 7 9 9 far S |

¥. 30,000/— A¥®H (1 ST Sffed & foIg
T. 15,000 /— "l A8 U @fdd & ) | T 1)

()

faurei & a9, W™ wa o ghaumg

a4

fRatem a1 v

qrEd wel

RUTY Wl

29 W
ared &g M af¥

fafbea gfaemg

(04.11.2011 W)

3. 12,000/— UfcrHATE
%. 18,000/— ufcrHTE
%. 10,000/— ufcrTg
3. 6,000/— HlaHTE

5. 8,000/— UfATE TolihIA dicd &I @dl a8+
&R 2] |

%. 1,000/— vfa &7 @ifdead 40 &7 ufora)

T. 4,00,000/— TPH (M0 HRIBIA & QRIA I
BT BRI )

TRBR ERT TATY ST I8 T SRUTel], T4 317 Ul
@ IT YBRel YRIel SR, 31efdl HHI—THI UR
TN ASThd S FFRaATTel Tor Senguavyd
@ Ifdid WRGR gRT U9 =Ifa erwdral #

TIHS & YR WR, M:ged sarel s ufay.
K o1 gu v & sifdean Us & sfewRal @

37



10.

Reimbursement of Data
Entry Operator’s Salary

would be payable by a Group-A officer of the
highest grade of the Government which shall be
recoverable from the monthly salary bill of the
Minister.

Rs. 30,000/- pre mensem (Reimbursable for
two Data Entry Operators @ Rs. 15,000/- p.m.
to each)

(B)

Salary, Allowances and other Amenities to M.L.A. (s)

Salary

Constituency Allowance

Secretarial Allowance

Conveyance Allowance

Telephone Allowance

Daily Allowance

Conveyance Advance

Medical facilities

w.e.f. 04.11.2011

Rupees 12,000/- per mensem

Rupees 18,000/- per mensem

Rs. 10,000/- per mensem

Rs. 6,000/- per mensem

Rs. 8,000/- per month to meet the cost of
telephone call charges

Rs. 1,000/- per day (subject to a maximum up
to 40 days per year) for attending Assembly
session/committee meetings etc.

Upto Rs. 4,00,000/- (repayable within his office
term)

Free medical treatment and/or reimbursement
and free accommodation in all hospitals run by
the Govt. and all other panel or referral hospitals
empanelled or declared as such by the Govt. in
accordance with the Medical Attendance Rules
and the DGEHS as amended from time to time
on priority basis as available to Group-A Officers
of'the highest grade of the Government, provided
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9. U=

10. uiRaR® dem

11. fIoel @ arit g

12. 3 glasmg

UGS ®, 9 UAP fuEd | ifard Aifis
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IS & TN ARFHRIAT W R Bl 7 iR [
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T BT AT IET B, AT ayd el 78R uRyg
6T A T B AT U8 & feeh o faems |
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IAG 918, UAH HRIBIA & ATl YD AGI
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U BRIBIA & QR fbdl I & 4G 8IF B
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JP a8 gAfdars 9 #R o AR AP I S 918
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gl ST 98 9o Harfigd 8 & 915 UTd v |
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A1 fasTell Td ur ST &1 i @ ufagfd,
TfermaH . 4,000/— UfHTE TP |

Y 9 399 URAR & I Tl & foTv ¥Rd
H I R aRdfdd @d b AfAHTH 5. 50,000/—
aiffe a@ ufogfid |
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9. Pension

10. Family Pension

11. Elect. & Water Charges

12. Travelling facilities

that a compulsory monthly contribution shall
be levied from every MLA at the same rate as
would be payable by a Group-A officer of the
highest grade of the Government which shall be
recoverable from the monthly salary bill of the
MLA.

Every ex-Member who has served as Member
either of the Legislative Assembly of NCT of
Delhi or Member of the erstwhile Metropolitan
Council of Delhi or of the erstwhile Delhi State
Legislative Assembly as the case may be, shall
be entitled for pension of Rs. 7,500/- p.m. for the
first term of his membership and an additional
pension of Rs. 1,000 p.m. for every successive
year of his membership beyond the first term.

After the death of a member during his term of
office or an Ex-Member (including Ex-Member
of erstwhile Metropolitan Council of Delhi and
Ex-Member of erstwhile Delhi State Legislative
Assembly), pension shall be payable to the
surviving spouse during the remaining period of
life of such spouse until he/she does not remarry
and after his/her death to his/her dependent
children so long as such dependent continues to
be a dependent, provided that family pension
shall be equivalent to one-half of the pension
which such Ex-member would have received
had he/she retired. Provided that no such family
pension shall be payable to a dependent if such
dependent is a sitting member or is drawing
pension under section 9.

Rs. 4,000/- per month for the residence
(Reimbursement) (Maximum limit)

Reimbursement of actual expenditure annually
up to maximum of Rs. 50,000/- on a travel within
India for self and dependent members of the
family.
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13. Srm@r Tl IfReR & ¥. 30,000/— ARG (&1 ST Mwed & forg
Ja= @t ufagfd FIA 15,000 /— UfT 718 Ui <afdd & &% | <7 )

furre i a7 e [ YRT WReR 7 998 96 W aF faera
AT TR @1 8 5 a fdiid e o g1 &3 H fhy S aret st &
IR BR Fhd @ | Hifd [AgRID & 9 6 S0 AT SRR ‘Dfucd TR
P BIC—BIC BMEI & o0 Ad B, 3 ool IR 7 TOe—dew WY &3
I ST B TSl UR b AT G911 8 | 39 ATSHT Bl FHAT a¥ 1994-95
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2011-12 & 9 AT 1 3R 9eTdR 4 HRIe & foar mar | fa<ig av 2018-19 & g9
AH1 BT G %, 10 BRIS TF Fe1 d1 1| “Id 4o 991 &5 3 Jeyd erd
@1 gfaensii ®1 BT Td g3e B Bl 59 Ao, O IFdR IR THYAcS
FHEd 2, & Jdd UAd fAuEed U gAa &5 H Udh A H ARAEHaH 4 wRre
. qP B biUcd TaR & BIC BRI HRATY S Bl AT B Fhall 3, [OTGH DIy
UH BRI Q1 B A 31fdd &1 7 8 | 39 A & forg gemafe v fieeh RaR
B e fadr faum B
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13. Reimbursement of Data Rs. 30,000/- per mensem (Reimbursable for
Entry Operator's (Salary) two Data Entry Operators @ Rs. 15,000/- p.m.
to each)

MLA Local Area Development Fund: The Government of India had framed
"Member of Parliament Local Area Development Scheme" under which MPs can
recommend works to be carried out in their constituencies. Since the MLAs are also
frequently approached by their constituents for carrying out small works of capital
nature, the Govt. of Delhi has framed a scheme along the pattern of the MPs Local
Area Development Scheme. The scheme was started in the year 1994-95 when the
fund under the scheme was Rs.1.00 crore per MLA per year. After gaining some
experience the Govt. decided to revise the scheme & increase the fund to Rs.1.40
crore per MLA per year w.e.f. 1999-2000. From the financial year 2000-01 the limit
of Rs.1.40 crore has been raised to Rs.1.90 crore per MLA. And from 2004-05, the
limit has been further increased to Rs.2.00 crore and w.e.f2011-12 the limit has been
further increased to Rs. 4 crore. This limit was again increased to Rs. 10 crore w.e.f.
the financial year 2018-19. Under this scheme of "Strengthening and Augmentation
of Infrastructure facilities in each Assembly Constituency", commonly known as
MLALAD’s each MLA can suggest small works of capital nature to be done in their
constituencies upto the tune of Rs.4.00 crores in a year with each individual project
not exceeding Rs.2 crore. The Urban Development Department of the Government
of Delhi is the Administrative Department for this Fund.
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59 gRISHT & g & Fraifad 89 &1 e B |
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AII—HY J—<Yd, TfAeR AR BAGH TR F&d & FAK HIIAE! BT Aiel JqhRe
fopar S 2 |

A B A & SRM T SIS Al DI T I ORI Bl BIS (5 HA B
Hearm) W Fged SUdEl BRI S ¢ |

[rere Hifsan: Arera N w el fQum a9 31 sel—ar) IuRefd 8 | 35w
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EERSIEIA : delhiassembly.nic.in

LK : assemblydelhi@gmail.com
AP : /dvsdelhi

cfaex :  @DelhiAssembly

Jcgd : Delhi Assembly Television
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Digitization Process & Live Telecast of Proceedings

Digitization Process & IT Services: It has been the endeavor of the Assembly
Secretariat to expeditiously extend and expand the digitization process and IT
Services for the benefit of the Hon’ble Members and the general public. Each Member
is provided with reimbursement of expense up to Rs. One Lakh for purchase of a
laptop or desktop computer with printer.

The General Purposes Committee visited the Himachal Pradesh Legislative Assembly
to study the implementation of e-Vidhan project with a view to make the Delhi
Legislative Assembly a ‘paperless Assembly’. The Report of the General Purposes
Committee in this regard was adopted by the Delhi Legislative Assembly and the
project is expected to be executed shortly with the help of National Informatics
Centre and IT Department of the Delhi Government.

Live Telecast of House Proceedings: All the proceedings of the House Proceedings
are webcast live on its website — delhiassembly.nic.in besides YouTube, Twitter
and Facebook.

HD Quality feed (5 Camera Set up) is also made available to all the television
channels for telecast during the session period free of cost.

Social Media: The Delhi Legislative Assembly has a heavy footprint on the social
media. The objective is to disseminate information relating to the Assembly in a
transparent and prompt method to the various stakeholders. The website of the
Assembly contains all the relevant and up-to-date information, useful for the Hon’ble
Members, Officers, Public and research enthusiasts. The various social account
details of the Delhi Legislative Assembly are:

Website  :  delhiassembly.nic.in

Email : assemblydelhi@gmail.com
Facebook : /dvsdelhi

Twitter : (@DelhiAssembly

YouTube : Delhi Assembly Television
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1.

10.
I1.
12.
13.
14.
15.

16.

17.

QR Afearerd 4 Hewaqul e gesrh

faf/srafe
12.11.1911

27.01.1913
1913—1926

1919 wd 1931
17.03.1952

01.11.1956
02.06.1966

03.10.1966 &I
28.10.1966

HRARI, 1967
1967—1972
1972—1977
1977—1980
1983—1990
1986
27.09.1989

1991

01.02.1992

YcHIhH

71 SISt Ua® gRT ISETT Dl doihdl 9 Aol wIiaRd
B BT ETYOT

fag= aRug @) goH do@

g fau™ Asd

@) 1913—1920 : sHIRT fagr uRvg

W) 1920—1926 : B fagm |

AR e &1 ™A (1919 # oie fAggs w® ==t &
<RT)

- TR WHR AT 1951 & fid fdeeh T
fagm™ 91 va ARF—uRvg &1 189

faeell @1 gAY T F1 S A U9 Y 9T &F G
faeell werFTR uRvg iRdw@ # arg

AR AR uRyg &1 o dal Al 4R gIde goH
& BRG] gig a4

HETTR URYE & YorF grg

UIH HETR URug

g 7R uRvg

e HETTR aRug

=gl AER aRug

YR JAMABTRAT & FHAT BT 3T

o fagal 1S gcd &) UfAHT BT RT & deblol| SU—ITeUf
Sl PR AT IEN §RT STHTARYT

MEHEH A G & YRR 8 W@rTd 99RIE &

Hfqer (691 wene) sfafad, 1991 Ty gal
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S.No.

10.
11.
12.
13.
14.
15.

16.

17.

IMPORTANT EVENTS IN THE HISTORY OF

Date/
Period

12.11.1911

27.01.1913

1913-1926

1919 & 1931

17.03.1952

01.11.1956
02.06.1966

03.10.1966 to
28.10.1966

OLD SECRETARIAT

Event

King George V’s announcement regarding shifting of Capital from
Calcutta to Delhi

First Sitting of the Legislative Council

Central Legislature
a) 1913-1920 : Imperial Legislative Council
b) 1920-1926 : Central Legislative Assembly

Graced by Mahatma Gandhi (1919 - during debate on the Rowlatt
Bill)

Constitution of Delhi State Legislative Assembly with a Council of
Ministers under the ‘Government of Part ‘C’ States Act, 1951’

Delhi ceased to be a ‘Part C’ State and became a Union Territory
Delhi Metropolitan Council came into existence

Interim Metropolitan Council constituted with Shri Mir Mushtaq as
the first Chief Executive Councillor

February, 1967 First election to the Metropolitan Council

1967-1972
1972-1977
1977-1980
1983-1990
1986

27.09.1989

1991

01.02.1992

I Metropolitan Council

II Metropolitan Council

IIT Metropolitan Council

IV Metropolitan Council

Hosted the Presiding Officers Conference

Unveiling of the Statue of Shri Vithal Bhai Patel by Dr. Shanker Dayal
Sharma, the then Vice President of India

Hosted the reception for the delegates of the Commonwealth
Parliamentary Conference

The Constitution (69" Amendment) Act, 1991 came into force
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19.
20.
21.
22.
23.

24.

25.
26.
27.

28.
29.
30.
31.
32.
33.
34.
35.
36.
37.
38.
39.
40.
41.

1993—1998
14.12.1993
1998—2003
14.12.1998
24.01.2001
06.12.2001

17.06.2003

2003—2008
18.12.2003
14.04.2008

29.11.2008
08.12.2008
18.12.2008
04.12.2013
08.12.2013
09.12.2013
01.01.2014
14.02.2014
16.02.2014
04.11.2014
07.02.2015
10.02.2015
23.02.2015
23.03.2016
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18.

19.
20.
21.
22.
23.

24.

25.
26.
27.

28.
29.
30.
31.
32.
33.
34.
35.
36.
37.
38.
39.
40.
41.

1993-98

14.12.1993
1998-2003
14.12.1998
24.01.2001
06.12.2001

17.06.2003

2003-2008
18.12.2003
14.04.2008

29.11.2008
08.12.2008
18.12.2008
04.12.2013
08.12.2013
09.12.2013
01.01.2014
14.02.2014
16.02.2014
04.11.2014
07.02.2015
10.02.2015
23.02.2015
23.03.2016

First Legislative Assembly

First sitting of the First Legislative Assembly
Second Legislative Assembly

First sitting of the Second Legislative Assembly
Golden Jubilee celebrations of the Indian Republic

Unveiling of the Statue of Dr. Bhim Rao Ambedkar & Conferrment
of ‘Best Legislator Awards’

Launching of Delhi Assembly Website & Conferrment of ‘Best
Legislator’ & ‘Best Journalist” Awards by Shri Manohar Joshi, then
Hon‘ble Speaker, Lok Sabha

Third Legislative Assembly
First sitting of the Third Legislative Assembly

Conferrment of the ‘Best Legislator’ and the ‘Ambedkar Ratna Awards’
by Shri Somnath Chatterjee, then Hon’ble Speaker, Lok Sabha on the
occasion of Baba Saheb Ambedkar's Birth Anniversary

Election to the Fourth Legislative Assembly
Dissolution of the Third Legislative Assembly
First sitting of the Fourth Legislative Assembly
Election for Fifth Legislative Assembly
Dissolution of Fourth Legislative Assembly
Results for Fifth Legislative Assembly declared
First sitting of Fifth Legislative Assembly
Resignation by the Chief Minister and Council of Ministers
Imposition of President Rule

Dissolution of Fifth Legislative Assembly
Election for Sixth Legislative Assembly

Results for Sixth Legislative Assembly declared
First sitting of Sixth Legislative Assembly

Statues of Shaheed Bhagat Singh, Rajguru and Sukhdev installed at
Assembly Premises
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42.

43.

44.
45.
46.
47.

48.

49.
50.
51.
52.

26.01.2018

15.12.2018

01.01.2019
14.08.2019
02.09.2019

06.11.2019-
08.11.2019

24.11.2019-
28.11.2019

08.02.2020
11.02.2020
12.02.2020
24.02.2020

A HAIRT & fE &1 yas= ) drell weie |
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facel fagr |1 & 25 ad gui 81 & Iucdied ¥ Iold S
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42.

43.

44.
45.
46.
47.

48.

49.
50.
51.
52.

26.01.2018

15.12.2018

01.01.2019
14.08.2019
02.09.2019

06.11.2019 to
8.11.2019

24.11.2019 to
28.11.2019

08.02.2020
11.02.2020
12.02.2020
24.02.2020

Shaheed Smiriti Deergha exhibiting paintings of freedom fighters
inaugurated

Silver Jubilee Celebrations on completing 25 years by Delhi
Legislative Assembly

Installation of Solar Energy Plant and Rain Water harvesting System
Installation of Musical Fountain and LED Lights
Setting up of Delhi Assembly Research Centre

Delhi Youth Parliament held for the first time in the history of
Delhi Legislative Assembly

Commonwealth Youth Parliament held for the first time in India

Election for Seventh Legislative Assembly
Dissolution of Sixth Legislative Assembly

Results for Seventh Legislative Assembly declared
First sitting of Seventh Legislative Assembly
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ASSEMBLY MEMBERS :
VARIOUS PERSPECTIVES
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ELECTION COMMISSION OF INDIA

NIRVACHAN SADAN, ASHOKA ROAD, NEW DELHI -110001

Dated: 12™F
23 Magha, 1941 (Saka)

NOTIFICATION

No.308/DL-LA/2020:- Whereas, in pursuance of Notification No.
CEO/COE/102(22)/DLA-20/2019/8766, issued by the Lieutenant Governor of the National
Capital Territory of Delhi on 14 January 2020, under Sub-section (2) of Section 15 of the
Representation of the People Act, 1951 {43 of 1951), a General Election has been held for

the purpose of constituting a new Legislative Assembly for the National Capital Territory of
Delhi; and

Whereas, the results of the elections in all Assembly Constituencies in the said

General Election, have been declared by the Returning Officers concerned;

Now, therefare, in pursuance of Section 73 of the Representation of the People Act,
1951 (43 of 1951), the Election Commission of India hereby notifies the names of the

Members elected for these constituencies, along with their party affiliation, if any, in the
SCHEDULE to the Notification.

| By Crder,

P
{AJOY KUMAR)
SECRETARY
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the 2 F
1A

Name of the State: National Capital Territory of Delhi

No. & Name of Assembly | Name of the Elected Member Party Affiliation (if any)
Constituency

1- Nerela Sharad Kumar Aam Aadmi Party

2- Burari Sanjeev Jha Aam Aadmi Party

3- Timarpur Dilip Pandey Aam Aadmi Party

4- Adarsh Nagar Pawan Sharma Aam Aadmi Party

5- Badli Ajesh Yadav Aam Aadmi Party

6- Rithala Mohinder Goyal Aam Aadmi Party

7- Bawana (5C) Jai Bhagwan Aam Aadmi Party

8- Mundka Dharampal Lakra Aam Aadmi Party

9- Kirari Rituraj Govind Aam Aadmi Party

10- Sultan Pur Majra (SC) Mukesh Kumar Ahlawat Aam Aadmi Party

11- Nangloi Jat Raghuvinder Shokeen Aam Aadmi Party

12- Mangol Puri {SC) Rakhi Birla Aam Aadmi Party

13- Rohini Vijender Gupta Bharatiya Janata Party

14- Shalimar Bagh

Bandana Kumari

Aam Aadmi Party

15- Shakur Basti

Satyendar Jain

Aam Aadmi Party

16- Tri Nagar Preeti Tomar Aam Aadmi Party
17- Wazirpur Rajesh Gupta Aam Aadmi Party
18- Model Town Akhilesh Pati Tripathi Aam Aadmi Party
19- Sadar Bazar Som Dutt Aam Aadmi Party
20- Chandni Chowk Parlad Singh Sawhney Aam Aadmi Party
21- Matia Mahal Shoaib lgbal Aam Aadmi Party
22- Ballimaran Imran Hussain Aam Aadmi Party
23- Karol Bagh (SC) Vishesh Ravi Aam Aadmi Party

24- Patel Nagar (SC)

Raaj Kumar Anand

Aam Aadmi Party

25- Moti Nagar

Shiv Charan Goel

Aam Aadmi Party

26- Madipur (SC)

Girish Soni

Aam Aadmi Party

27- Rajouri Garden

A Dhanwati Chandela A

Aam Aadmi Party

28- Hari Nagar

Raj Kumari Dhillon

Aam Aadmi Party

29- Tilak Nagar

Jarnail Singh

Aam Aadmi Party

30- Janakpuri

Rajesh Rishi

Aam Aadmi Party

31- Vikaspuri Mahinder Yadav Aam Aadmi Party
32- Uttam Nagar Naresh Balyan Aam Aadmi Party
33- Dwarka Vinay Mishra Aam Aadmi Party
34- Matiala Gulab Singh Aam Aadmi Party |
35- Najafgarh Kailash Gahlot Aam Aadmi Party |
36- Bijwasan Bhupinder Singh Joon Aam Aadmi Party
37- Palam Bhavna Gaur Aam Aadmi Party
38- Delhi Cantt Virender Singh Kadian Aam Aadmi Party
39- Rajinder Nagar Raghav Chadha Aarn Aadmi Party

40- New Delhi

Arvind Kejriwal

Aam Aadmi Party

41- Jangpura

Praveen Kumar

Aam Aadmi Party

42- Kasturba Nagar

| Madan Lal

Aam Aadmi Party

43- Malviya Nagar

I Somnath Bharti

Aam Aadmi Party
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44- R.K. Puram Pramila Tokas Aam Aadmi Party
45- Mehrauli Naresh Yadav Aam Aadmi Party
46- Chhatarpur Kartar Singh Tanwar Aam Aadmi Party
47- Deoli (SC) Prakash @ Prakash Jarwal Aam Aadmi Party

48- Ambedkar Nagar (SC)

Ajay Dutt

Aam Aadmi Party

49- Sangam Vihar Dinesh Mohaniya Aam Aadmi Party
50- Greater Kailash Saurabh Bharadwaj Aam Aadmi Party
51- Kalkaji Atishi Aam Aadmi Party
52- Tughlakabad Sahiram Aam Aadmi Party

53- Badarpur

Ramvir Singh Bidhuri

Bharatiya Janata Party

54- Okhla

Amanatullah Khan

Aam Aadmi Party

55- Trilokpuri {SC) Rohit Kumar Aam Aadmi Party
56- Kondli (SC) Kuldeep Kumar Aam Aadmi Party
57- Patparganj Manish Sisodia Aam Aadmi Party
58- Laxmi Nagar Abhay Verma Bharatiya lanata Party

59- Vishwas Nagar

Om Prakash Sharma

Bharatiya Janata Party

60- Krishna Nagar

S. K. Bagga (Advocate)

Aam Aadmi Party

61- Gandhi Nagar

Anil Kumar Bajpai

Bharatiya Janata Party

62- Shahdara

Ram Niwas Goel

Aam Aadmi Party

63- Seemapuri (SC)

Rajendra Pal Gautam

Aam Aadmi Party

| 64- Rohtas Nagar

Jitender Mahajan

Bharatiya Janata Party

65- Seelam Pur

Abdul Rehman

Aam Aadmi Party

66- Ghonda

Ajay Mahawar

Bharatiya Janata Party

67- Babarpur

| Gopal Rai

Aam Aadmi Party

68- Gokalpur (SC)

| Surendra Kumar

Aam Aadmi Party

69- Mustafabad

Haji Yunus

Aam Aadmi Party

70- Karawal Nagar

Maohan Singh Bisht

Bharatiya Janata Party
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PARTY POSITION IN THE
DELHI LEGISLATIVE ASSEMBLY*

1 Aam Aadmi Party 62 **
2 Bhartiya Janata Party 08
Total 70

* At the time of publication

** Including Hon'ble Speaker
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ALPHABETICAL LIST OF MEMBERS

S.No. Name of the Member Constituency Party Affiliation
1 Smt. A Dhanwati Chandela A Rajouri Garden AAP
2 Shri Abdul Rehman Seelampur AAP
3 Shri Abhay Verma Laxmi Nagar BJP
4 Shri Ajay Dutt Ambedkar Nagar (SC) AAP
5 Shri Ajay Kumar Mahawar Ghonda BJP
6  Shri Ajesh Yadav Badli AAP
7  Shri Akhilesh Pati Tripathi Model Town AAP
8  Shri Amanatullah Khan Okhla AAP
9  Shri Anil Kumar Bajpai Gandhi Nagar BJP
10 Shri Arvind Kejriwal New Delhi AAP
11 Smt. Atishi Kalkaji AAP
12 Shri Bhupinder Singh Joon Bijwasan AAP
13 Smt. Bandana Kumari Shalimar Bagh AAP
14 Ms. Bhavna Gaur Palam AAP
15 Shri Dharampal Lakra Mundka AAP
16 Shri Dilip Pandey Timarpur AAP
17  Shri Dinesh Mohaniya Sangam Vihar AAP
18  Shri Girish Soni Madipur (SC) AAP
19  Shri Gopal Rai Babarpur AAP
20  Shri Gulab Singh Matiala AAP
21 Shri Haji Yunus Mustafabad AAP
22 Shri Imran Hussain Ballimaran AAP
23 Shri Jai Bhagwan Bawana (SC) AAP
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24
25
26
27
28
29
30
31
32
33
34
35
36
37
38
39
40
41
42
43
44
45
46
47
48
49

Shri Jarnail Singh

Shri Jitender Mahajan

Shri Kailash Gahlot

Shri Kartar Singh Tanwar
Shri Kuldeep Kumar

Shri Madan Lal

Shri Mahinder Yadav

Shri Manish Sisodia

Shri Mohan Singh Bisht
Shri Mohinder Goyal

Shri Mukesh Ahlawat

Shri Naresh Balyan

Shri Naresh Yadav

Shri Om Prakash Sharma
Shri Parlad Singh Sawhney
Shri Pawan Sharma

Shri Prakash Jarwal

Smt. Pramila Dhiraj Tokas
Shri Praveen Kumar

Smt. Preeti Jitender Tomar
Shri Raaj Kumar Anand
Shri Raghav Chadha

Shri Raghuvinder Shokeen
Smt. Raj Kumari Dhillon
Shri Rajendra Pal Gautam
Shri Rajesh Gupta

Tilak Nagar
Rohtas Nagar
Najafgarh
Chhatarpur
Kondli (SC)
Kasturba Nagar
Vikaspuri
Patparganj
Karawal Nagar

Rithala

Sultanpur Majra (SC)

Uttam Nagar
Mehrauli
Vishwas Nagar
Chandni Chowk
Adarsh Nagar
Deoli (SC)

R K Puram
Jangpura

Tri Nagar

Patel Nagar (SC)
Rajender Nagar
Nangloi Jat

Hari Nagar
Seema Puri (SC)
Wazirpur

AAP
BJP

AAP
AAP
AAP
AAP
AAP
AAP
BJP

AAP
AAP
AAP
AAP
BJP

AAP
AAP
AAP
AAP
AAP
AAP
AAP
AAP
AAP
AAP
AAP
AAP
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50
51
52
53
54
55
56
57
58
59
60
61
62
63
64
65
66
67
68
69
70

Shri Rajesh Rishi

Ms. Rakhi Birla

Shri Ram Niwas Goel
Shri Ramvir Singh Bidhuri
Shri Rituraj Govind
Shri Rohit Kumar

Shri S. K. Bagga

Shri Sahi Ram

Shri Sanjeev Jha

Shri Satyendar Jain

Shri Saurabh Bharadwaj
Shri Sharad Kumar

Shri Shiv Charan Goel
Shri Shoaib Igbal

Shri Som Dutt

Shri Somnath Bharti
Shri Surendra Kumar
Shri Vijender Gupta
Shri Vinay Mishra

Shri Virender Singh Kadian
Shri Vishesh Ravi
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Janakpuri

Mangol Puri (SC)

Shahdara
Badarpur
Kirari
Trilokpuri (SC)
Krishna Nagar
Tughlakabad
Burari

Shakur Basti
Greater Kailash
Narela

Moti Nagar
Matia Mahal
Sadar Bazar
Malviya Nagar
Gokalpur (SC)
Rohini

Dwarka

Delhi Cantt.
Karol Bagh (SC)

AAP
AAP
AAP
BJP

AAP
AAP
AAP
AAP
AAP
AAP
AAP
AAP
AAP
AAP
AAP
AAP
AAP
BJP

AAP
AAP
AAP
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PARTY - WISE LIST OF THE MEMBERS

Aam Aadmi Party (AAP)

S. AC Constituency Name of the Party
No. No. Member Name
1 1 NARELA Shri Sharad Kumar AAP
2 2 BURARI Shri Sanjeev Jha AAP
3 3 TIMARPUR Shri Dilip Pandey AAP
4 4 ADARSH NAGAR Shri Pawan Sharma AAP
5 5 BADLI Shri Ajesh Yadav AAP
6 6 RITHALA Shri Mohinder Goyal AAP
7 7 BAWANA (SC) Shri Jai Bhagwan AAP
8 8 MUNDKA Shri Dharampal Lakra AAP
9 9 KIRARI Shri Rituraj Govind AAP
10 10 SULTANPUR MAJRA  Shri Mukesh Ahlawat AAP
(8C)
11 11 NANGLOI JAT Shri Raghuvinder Shokeen =~ AAP
12 12 MANGOL PURI (SC)  Ms. Rakhi Birla AAP
13 14 SHALIMAR BAGH Smt. Bandana Kumari AAP
14 15 SHAKUR BASTI Shri Satyendar Jain AAP
15 16 TRI NAGAR Smt. Preeti Jitender Tomar ~ AAP
16 17 WAZIRPUR Shri Rajesh Gupta AAP
17 18  MODEL TOWN Shri Akhilesh Pati Tripathi ~ AAP
18 19 SADAR BAZAR Shri Som Dutt AAP
19 20 CHANDNI CHOWK Shri Parlad Singh Sawhney =~ AAP
20 21 MATIA MAHAL Shri Shoaib Igbal AAP
21 22 BALLIMARAN Shri Imran Hussain AAP
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KAROL BAGH (SC)
PATEL NAGAR (SC)
MOTI NAGAR
MADIPUR (SC)
RAJOURI GARDEN
HARI NAGAR
TILAK NAGAR
JANAKPURI
VIKASPURI
UTTAM NAGAR
DWARKA
MATIALA
NAJAFGARH
BIJWASAN

PALAM

DELHI CANTT.
RAJENDER NAGAR
NEW DELHI
JANGPURA
KASTURBA NAGAR
MALVIYA NAGAR
R K PURAM
MEHRAULI
CHHATARPUR
DEOLI (SC)

AMBEDKAR NAGAR
(SC)

53

Shri Vishesh Ravi

Shri Raaj Kumar Anand
Shri Shiv Charan Goel
Shri Girish Soni

Smt. A Dhanwati Chandela A

Smt. Raj Kumari Dhillon
Shri Jarnail Singh

Shri Rajesh Rishi

Shri Mahinder Yadav

Shri Naresh Balyan

Shri Vinay Mishra

Shri Gulab Singh

Shri Kailash Gahlot

Shri Bhupinder Singh Joon
Ms. Bhavna Gaur

Shri Virender Singh Kadian
Shri Raghav Chadha

Shri Arvind Kejriwal

Shri Praveen Kumar

Shri Madan Lal

Shri Somnath Bharti

Smt. Pramila Dhiraj Tokas
Shri Naresh Yadav

Shri Kartar Singh Tanwar
Shri Prakash Jarwal

Shri Ajay Dutt
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SANGAM VIHAR
GREATER KAILASH
KALKAJI
TUGHLAKABAD
OKHLA
TRILOKPURI (SC)
KONDLI (SC)
PATPARGANJ
KRISHNA NAGAR
SHAHDARA
SEEMA PURI (SC)
SEELAMPUR
BABARPUR
GOKALPUR (SC)
MUSTAFABAD

Shri Dinesh Mohaniya
Shri Saurabh Bharadwaj
Smt. Atishi

Shri Sahi Ram

Shri Amanatullah Khan
Shri Rohit Kumar

Shri Kuldeep Kumar
Shri Manish Sisodia
Shri S. K. Bagga

Shri Ram Niwas Goel
Shri Rajendra Pal Gautam
Shri Abdul Rehman
Shri Gopal Rai

Shri Surendra Kumar

Shri Haji Yunus

Bhartiya Janta Party (BJP)

ROHINI
BADARPUR
LAXMI NAGAR
VISHWAS NAGAR
GANDHI NAGAR
ROHTAS NAGAR
GHONDA
KARAWAL NAGAR
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Shri Vijender Gupta

Shri Ramvir Singh Bidhuri

Shri Abhay Verma

Shri Om Prakash Sharma

Shri Anil Kumar Bajpai
Shri Jitender Mahajan

AAP
AAP
AAP
AAP
AAP
AAP
AAP
AAP
AAP
AAP
AAP
AAP
AAP
AAP
AAP

BJP
BJP
BJP
BJP
BJP
BJP

Shri Ajay Kumar Mahawar BJP

Shri Mohan Singh Bisht

BJP
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LIST OF MEMBERS ELECTED FROM
RESERVED CONSTITUENCIES (SC)

S.No. Name of Member Constituency (AC No.) Political
Party
1. Shri Jai Bhagwan Bawana (7) AAP
2. Shri Mukesh Ahlawat Sultanpur Majra (10) AAP
3. Ms. Rakhi Birla Mangol Puri (12) AAP
4. Shri Vishesh Ravi Karol Bagh (23) AAP
5. Shri Raaj Kumar Anand Patel Nagar (24) AAP
6. Shri Girish Soni Madipur (26) AAP
7. Shri Prakash Jarwal Deoli (47) AAP
8. Shri Ajay Dutt Ambedkar Nagar (48) AAP
9. Shri Rohit Kumar Trilokpuri (55) AAP
10.  Shri Kuldeep Kumar Kondli (56) AAP
11.  Shri Rajendra Pal Gautam Seemapuri (63) AAP
12.  Shri Surendra Kumar Gokalpur (68) AAP
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LIST OF WOMEN MEMBERS

S. AC Constituency Name of the

No. No. Member

1. 12 MANGOL PURI (SC) Ms. Rakhi Birla

2. 14 SHALIMAR BAGH Smt. Bandana Kumari

3. 16 TRI NAGAR Smt.Preeti Jitender Tomar

4. 27 RAJOURI GARDEN Smt.A Dhanwati Chandela A
5. 28 HARI NAGAR Smt.Raj Kumari Dhillon

6. 37 PALAM Ms. Bhavna Gaur

7. 44 R K PURAM Smt.Pramila Dhiraj Tokas

8. 51 KALKAIJI Smt. Atishi
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MEMBERS ELECTED TO DELHI LEGISLATIVE
ASSEMBLY FOR THE SIXTH TIME

First, Second, Third, Fourth, Fifth and Seventh Legislative Assembly

1. Shri Shoaib Igbal

MEMBERS ELECTED TO DELHI LEGISLATIVE
ASSEMBLY FOR THE FIFTH TIME

Second, Third, Fourth, Fifth and Seventh Legislative Assembly

1. Shri Mohan Singh Bisht
2. Shri Parlad Singh Sawhney

MEMBERS ELECTED TO DELHI LEGISLATIVE
ASSEMBLY FOR THE FOURTH TIME

First, Third, Fifth and Seventh Legislative Assembly

1. Shri Ramvir Singh Bidhuri
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MEMBERS ELECTED TO DELHI LEGISLATIVE
ASSEMBLY FOR THE THIRD TIME

Fifth, Sixth and Seventh Legislative Assembly

A R B N o e

e e e e e e e
® N » kW b= o

Shri Akhilesh Pati Tripathi
Shri Arvind Kejriwal
Smt. Bandana Kumari
Shri Dinesh Mohaniya
Shri Girish Soni

Shri Jarnail Singh

Shri Madan Lal

Shri Mahinder Yadav
Shri Manish Sisodia

Shri Om Prakash Sharma
Shri Prakash Jarwal

Ms. Rakhi Birla

Shri Sanjeev Jha

Shri Satyendar Jain

Shri Saurabh Bharadwaj
Shri Som Dutt

Shri Somnath Bharti

Shri Vishesh Ravi
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MEMBERS ELECTED TO DELHI LEGISLATIVE
ASSEMBLY FOR THE SECOND TIME

Sixth and Seventh Legislative Assembly
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Shri Ajay Dutt

Shri Ajesh Yadav

Shri Amanatullah Khan
Shri Anil Kumar Bajpai
Ms. Bhavna Gaur

Shri Gopal Rai

Shri Gulab Singh

Shri Imran Hussain

Shri Kailash Gahlot

Shri Kartar Singh Tanwar
Shri Mohinder Goyal

Shri Naresh Balyan

Shri Naresh Yadav

Smt. Pramila Dhiraj Tokas
Shri Pawan Kumar Sharma
Shri Praveen Kumar

Shri Raghuvinder Shokeen
Shri Rajender Pal Gautam
Shri Rajesh Gupta

Shri Rajesh Rishi

Shri Ram Niwas Goel

Shri Rituraj Govind

Shri S.K. Bagga

Shri Sahi Ram

Shri Sharad Kumar Chauhan
Shri Shiv Charan Goel
Shri Surender Kumar (Fourth and Seventh Assembly)
Shri Vijender Gupta
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MEMBERS ELECTED TO DELHI LEGISLATIVE
ASSEMBLY FOR THE FIRST TIME

Seventh Legislative Assembly

Smt. A Dhanwati Chandela A
Shri Abdul Rehman

Shri Abhay Verma

Shri Ajay Mahawar

Smt. Atishi

Shri Bhupinder Singh Joon
Shri Dharmpal Lakra

Shri Dilip Pandey

Shri Haji Yunus

Shri Jai Bhagwan

Shri Jitender Mahajan

Shri Kuldeep Kumar

Shri Mukesh Kumar Ahlawat
Smt. Preeti Jitender Tomar
Shri Raaj Kumar Anand

Shri Raghav Chadha

Smt. Raj Kumari Dhillon
Shri Rohit Kumar

Shri Vinay Mishra

Shri Virender Singh Kadian
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LEGISLATIVE EXPERIENCE

Male Female Total Percentage
First Time Elected Members 16 04 20 28.57
Second Time Elected Members 26 02 28 40.00
Third Time Elected Members 16 02 18 25.71
Fourth Time Elected Members 01 00 01 01.43
Fifth Time Elected Members 02 00 02 02.86
Sixth Time Elected Members 01 00 01 01.43
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31-35 98 05 01 06 08.57
36-40 I 08 01 09 12.86
41-45 99 12 01 13 18.58
46-50 99 10 01 11 15.71
51-55 a4 08 02 10 14.29
56-60 I 08 02 10 14.29
61-65 a8 05 00 05 07.14
66-70 4 05 00 05 07.14
71-75 a4 01 00 01 01.43
Total 62 08 70 100
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STATISTICAL DETAILS OF MEMBERS

Male Members 62

Female Members 08

Oldest Member Shri Ram Niwas Goyal
Date of Birth 05 January, 1948

Youngest Member

Shri Kuldeep Kumar

Date of Birth 01 January, 1989
AGE-WISE DATA

Age Group Male Female Total Percentage
31-35 Years 05 01 06 08.57
36-40 Years 08 01 09 12.86
41-45 Years 12 01 13 18.58
46-50 Years 10 01 11 15.71
51-55 Years 08 02 10 14.29
56-60 Years 08 02 10 14.29
61-65 Years 05 00 05 07.14
66-70 Years 05 00 05 07.14
71-75 Years 01 00 01 01.43
Total 62 08 70 100
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EDUCATIONAL BACKGROUND

Educational

Qualification Male Female Total Percentage
Professional Post

Graduate 09 01 10 14.28
Post Graduate 09 01 10 14.28
Professional Graduate 07 00 07 10.00
Graduate 12 04 16 22.86
Under Graduate 03 00 03 04.29
Diploma/ Certificate 05 00 05 07.14
Course

Intermediate/

Higher Secondary 10 01 1 1571
Matric 06 01 07 10.00
Under Matric 01 00 01 01.45
Total 62 08 70 100.00
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PROFSSIONAL BACKGROUND

Profession Male Female Total Percentage
Agriculturist 04 01 05 07.14
Businessman 28 01 29 41.43
Advocate 06 00 06 08.57
Educationist 01 00 01 01.43
Engineer 03 00 03 04.28
Social Worker 12 01 13 18.57
CA/consultant 02 00 02 02.86
Others 10 01 11 15.71
Total 66 04 70 100.00
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BIOGRAPHICAL SKETCHES OF

MEMBERS OF
SEVENTH LEGISLATIVE ASSEMBLY
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Sh. Ram Niwas Goel
Aam Aadmi Party
Assembly Constituency-62, Shahdara

Father’s Name : Late Sh. Chatter Bhuj Goel

Mother’s Name : Smt. Chander Pati Goel

Date of Birth : 05 January, 1948

Place of Birth : Safindo Mandi, Haryana

Marital Status : Married

Date of Marriage : 19 February, 1976

Spouse Name : Smt. Mithlesh Goel

Children : One Daughter and Two Sons

Educational Qualifications : B.A.

Profession : Retired from Business

Permanent Address . B-120, Vivek Vihar, Delhi — 110095
Present Address . 9, Shamnath Marg, Civil lines, Delhi-110054
Phone & Mobile No. : 9654358007

E-mail 1.D : contact@ramniwasgoel.com

Committee/

Board Membership : Chairman - Business Advisory Committee

Chairman - Rules Committee

Chairman - Committee on Private Members’ Bills &
Resolutions

Chairman - General Purposes Committee
Position Held : Speaker - VI & VII Delhi Legislative Assembly
Member - I, VI & VII Delhi Legislative Assembly

66



CICIESIE
Afgerd
IEEHICIE

: e, oS we use
. SRTEMT, S R, Sefied
2 I, =, SR, Mg, T, eele, S, e, SSRRE,
ATy, Fug, A
a R
TEsq faum 9w frata & &1 9Ae 9fiom
el AR 189407
FA Hd UL 125383
HadgH 1 Gfaerd 66.20%
Y T 125383
AR HH H YUH i SHHISaRl & U W US T
T e TEd (1) 62103 49.53%
T M (S 56809 45.31%
o W Y (AT 4474 03.57%
\ ,

67



Languages Known : Hindi, English and Punjabi

Special Interest . Gardening, Social Work, Badminton
Countries Visited . UK, China, Sri Lanka, Singapore, Nepal, Thailand,
Bangladesh, Uganda, Indonesia, Malaysia, UAE,
Mauritius
a N

Election Result of SHAHDARA Assembly Constituency

Total Electorate 189407
Total Votes Polled 125383
Total Percentage 66.20%
Valid Votes 125383

Votes polled in favour of First three leading Candidates :

Ram Niwas Goel (AAP) 62103 49.53%
Sanjay Goyal (BJP) 56809 45.31%
Dr. Narender Nath (INC) 4474 03.57%

\ J
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Father’s Name
Date of Birth
Place of Birth
Marital Status

Educational Qualifications
Permanent Address

Present Address

Phone & Mobile No.
E-mail 1.D

Committee/
Board Membership

Position Held

Ms. Rakhi Birla
Aam Aadmi Party
Assembly Constituency-12, Mangol Puri (SC)

: Sh. Bhupender Singh

10 June, 1987

: Delhi

: Unmarried

: M.A. (Mass Communication)

: T-112, Mangol Puri, Delhi.

: Bunglow No.1, 3- Atta-Ur-Rehman Lane,

Civil Lines, Delhi-110054.

: 9650907995
: rakhibirla@hotmail.com

dy.speakerdvs@gmail.com

: Chairperson - Questions & Reference Committee

Member - Business Advisory Committee
Member - Rules Committee

Member - Committee on Private Members’ Bills
& Resolutions.

: Member - V, VI & VII Delhi Legislative Assembly

Minister - Departments of Women & Child
Development, Social Welfare and
Languages in V Delhi Legislative
Assembly

Deputy Speaker - VI and VII Delhi Legislative Assembly.
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Languages Known . Hindi and English
Special Interest . Reading, Travelling and Watching Movies

Election Result of MANGOL PURI Assembly Constituency

Total Electorate 190728
Total Votes Polled 126685
Total Percentage 66.42%
Valid Votes 126685

Votes polled in favour of First three leading Candidates :

Rakhi Birla (AAP) 74154 58.53%
Karam Singh Karma (BJP) 44038 34.76%
Rajesh Lilothia (INC) 4073 03.22%
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Father’s Name

Mother’s Name

Date of Birth

Place of Birth

Marital Status

Spouse Name

Children

Educational Qualifications

Present Address

Phone & Mobile No.
E-mail I.D
Position Held

Languages Known
Special Interest

Countries Visited

Sh. Arvind Kejriwal
Aam Aadmi Party
Assembly Constituency-40, New Delhi

Sh. Govind Ram Kejriwal
Smt. Geeta Devi
16 August, 1968

: Village- Siwani, Hissar, Haryana
: Married

Smt. Sunita Kejriwal

One Daughter and one Son

: B.Tech. in Mechanical Engineering
: Bunglow No. 6, Flag Staff Road, Civil Lines,

Delhi-110054
8802054005, 9911576726

: gopall23123@gmail.com
: Chief Minister-V, VI & VII Delhi Legislative Assembly

Member/Presiding Officer - New Delhi Municipal
Council

Member - V, VI & VII Delhi Legislative Assembly

: Hindi and English
. Social Work and Watching Movies
: South Korea, Germany, USA, Philippines, Mexico,

Sri Lanka, UAE
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7
Election Result of NEW DELHI Assembly Constituency

Total Electorate 146122
Total Votes Polled 76530
Total Percentage 52.37%
Valid Votes 76530

Votes polled in favour of First three leading Candidates :

Arvind Kejriwal (AAP) 46758 61.10%
Sunil Kumar Yadav (BJP) 25061 32.75%
Romesh Sabharwal (INC) 3220 04.21%

71



st weitw Tamfean
3TH ST aret
foumM |9 &5-57, TeusTS

foan &1 A\ ¢ W0 ft g fae faeiten

T 1AM : W0 STt IreRden <ot

S fafa ¢ 02 W, 1972

SR L] : foergan, e =S

o frerfa : foanfea

et T A : offaet dr fafen

BSEIE : Th A

Sifaren e : TRl | fewrn

eS|l : Tfaefaw

T A : TH-17, YW T, T fEeeh-110002
FAYH ol : TH-17, BYU e, T fEeeh-110002
PAW/AEEA 4. 8800000116

_&f—fﬂ 31[§€°f ¢ msisodia.delhi@gov.in

LE ;U gt - uieel, 93t e aadl fReet faum g

T - UiEdl, 981 Ud 9iddl oo faum g

it - e fRoet faum @ | foen, s=u faen,
Ti1&0T WF deRHieRt e, e wd are e,
e faror faam, sl fasm, e fam,
qfH T e, TS T4

it - 33 oot faum wa o foen, 3=u faen,
TIT8T07 TS dekiien foved, ford, s, qff @
o[, Tashdl, Ha, Afgen U9 @ faem,

72



Father’s Name

Mother’s Name

Date of Birth

Place of Birth
Marital Status
Spouse Name
Children

Educational Qualifications
Profession
Permanent Address
Present Address
Phone & Mobile No.
E-mail I.D

Position Held

Sh. Manish Sisodia

Aam Aadmi Party
Assembly Constituency-57, Patparganj

Late Sh. Dharam Pal Singh Sisodia
Late Smt. Shakuntla Devi

02 February, 1972

Pilkhuwa, Uttar Pradesh

Married

Smt. Seema Sisodia

One Son

Diploma in Journalism

: Activist
: AB- 17, Mathura Road, New Delhi — 110002
: AB- 17, Mathura Road, New Delhi — 110002

880000116

: mesisodia.delhi@gov.in
: Deputy Chief Minister- V, VI and VII in Delhi

Legislative Assembly
Member - V, VI and VII Delhi Legislative Assembly

Minister - Department of Education, Higher Education,
Training & Technical Education, Irrigation
& Flood Control, PWD, Urban Development,
Local Bodies, Land & Building, Revenue
in V Delhi Legislative Assembly

Minister - Departments of Education, Higher Education
Training & Technical Education, Finance,
Planning, Land & Building, Vigilance,
Services, Women & Child Development,

72



CICIESIE]
Afqea
faer =

A, hell, Wepfd we A, = fadm S
fogtva: fodt w3t & 7 @ ™

wft - W oot faum @ | foan, =9 fen,
Ji1eTor WE dehtent foran, fo, ae, gft w
o, Fdshdl, YA, WA, well, GEhfd wd

e, TSR, 99 AR 3= favqm s fowiva:

frdt w5t 1 T @ ™
SR R CEC DR
;e SR Hiftg g
: JuyU @ &9
7 N
qeugTs faum | fafem &= &1 g9a 9o
H T 231461
Hd 7 T8 142246
g™ 1 gfaea 61.46%
ECE] 142246
ORI U B YUH oF IEISARl & UM H U Tq :
Ty famfeen (=) 70163 49.33%
o= g 1 (Sier)) 66956 47.07%
LTI e (STETAHY) 2802 01.97%
\ _

73



Tourism, Art, Culture & Language, all
other Departments not specifically allotted
to any Minister in VI Delhi Legislative
Assembly

Minister - Departments of Education, Higher Education
Training & Technical Education, Finance,
Planning, Land & Building, Vigilance,
Services, Tourism, Art, Culture &
Languages, Employment, Labour and all
other Departments not specifically allotted
to any Minister in VII Delhi Legislative

Assembly
Languages Known . Hindi and English
Special Interest . Reading and Music
Countries Visited : USA and Russia
a D

Election Result of PATPARGANJ Assembly Constituency

Total Electorate 231461
Total Votes Polled 142246
Total Percentage 61.46%
Valid Votes 142246

Votes polled in favour of First three leading Candidates :

Manish Sisodia (AAP) 70163 49.33%
Ravinder Singh Negi (BJP) 66956 47.07%
Laxman Rawat (INC) 2802 01.97%

\ )
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Father’s Name
Date of Birth
Place of Birth
Marital Status

Spouse Name
Educational Qualifications
Profession

Permanent Address
Present Address

Phone & Mobile No.
E-mail 1.D

Position Held

Languages Known
Special Interest

Countries Visited

Sh. Gopal Rai

Aam Aadmi Party
Assembly Constituency-67, Babarpur

Sh. Vijai Shanker Rai

10 May, 1975

Gobra Dih, Mau (Uttar Pradesh)

Married

Smt. Anjana Rai

M.A. (Sociology)

Social Work

3/8, Raj Niwas Marg, Civil Lines, Delhi 110054
3/8, Raj Niwas Marg, Civil Lines, Delhi 110054
9871215875, 011-23992922, 23992933
gopalrail975@gmail.com

: Member - VI and VII Delhi Legislative Assembly

Minister - Departments of Employment, Development,
Labour, Irrigation & Flood Control, General
Administration Department in VI Delhi
Legislative Assembly

Minister - Development, General Administration
Department, Environment, Forest &
Wild life in VII Delhi Legislative Assembly.

Hindi and English
Social Work

Sweden
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7
Election Result of BABARPUR Assembly Constituency

Total Electorate 217243
Total Votes Polled 142736
Total Percentage 65.70%
Valid Votes 142736

Votes polled in favour of First three leading Candidates :

Gopal Rai (AAP) 84776 59.39%
Naresh Gaur (BJP) 51714 36.23%
Anveeksha Jain (INC) 5131 03.59%
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Father’s Name
Date of Birth
Place of Birth

Marital Status

Spouse Name

Children

Educational Qualifications
Profession

Permanent Address
Present Address

Phone & Mobile No.
E-mail 1.D

Position Held

Sh. Satyendar Jain
Aam Aadmi Party
Assembly Constituency-15, Shakur Basti

: Sh. Ram Sharan Jain

: 03 October, 1964

. Kirthal, Baghpat, Uttar Pradesh

: Married

: Smt. Poonam Jain

: Two Daughters

: Bachelor of Architecture

:Architect

. E-1032, Saraswati Vihar, Delhi—110034

: Bunglow No.2/8, Raj Niwas Marg, Delhi-110054
: 9810154102

: aapdelhil5@gmail.com

: Member - V, VI & VII Delhi Legislative Assembly

Minister - Departments of Health & Family Welfare,
Industries, Gurudwara Election in V Delhi
Legislative Assembly

Minister - Departments of Health & Family Welfare,
Industries, PWD, Power, Home, Urban
Development in VI Delhi Legislative
Assembly

Minister - Departments of Health & Family Welfare,
Industries, PWD, Power, Home, Urban
Development, Irrigation & Flood Control,
Water in VII Delhi Legislative Assembly
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Languages Known . Hindi and English

Special Interest . Reading and Traveling

Countries Visited . Switzerland, Italy, Austria, Germany,

Czech Republic, France, Singapore, Malaysia,
Thailand, UK, Sweden, South Africa

a

Election Result of SHAKUR BASTI Assembly Constituency

A\

Total Electorate 146226
Total Votes Polled 99165
Total Percentage 67.82%
Valid Votes 99165

Votes polled in favour of First three leading Candidates :

Satyendar Jain (AAP) 51165 51.60%
Dr. S.C. Vats (BJP) 43573 43.94%
Dev Raj Arora (INC) 3382 03.41%
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Father’s Name

Mother’s Name

Date of Birth

Place of Birth

Marital Status

Spouse Name

Children

Educational Qualifications
Profession

Permanent Address

Present Address

Phone & Mobile No.
E-mail 1.D
Position Held

Languages Known

Countries Visited

Sh. Imran Hussain
Aam Aadmi Party
Assembly Constituency-22, Ballimaran

. Late. Sh. Abrar Hussain

Smt. Gohar Begum

: 21 May, 1981
. Delhi
: Married

Smt. Nagma Imran

: Two Daughters and one Son

Graduate

. Business

5267, Kucha Rehman, Ballimaran, Delhi-110006.

: 217, Rouse Avenue, Deen Dayal Upadhyay Marg,

New Delhi.
9810786806, 011-23219391

imran.hussain@gov.in

: Member - VI & VII Delhi Legislative Assembly

Minister - Departments of Food & Supply,
Environment, Forest & Wild Life and
Election in VI Delhi Legislative Assembly

Minister - Departments of Food & Supply and
Election in VII Delhi Legislative Assembly

: English, Hindi and Urdu

Saudi Arabia
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a

Election Result of BALLIMARAN Assembly Constituency

Total Electorate 141744
Total Votes Polled 101532
Total Percentage 71.63%
Valid Votes 101532

Votes polled in favour of First three leading Candidates :

Imran Hussain (AAP) 65644 64.65%
Lata (BJP) 29472 29.03%
Haroon Yusuf (INC) 4802 04.73 %
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Father’s Name

Mother’s Name

Date of Birth

Place of Birth
Marital Status

Date of Marriage
Spouse Name
Children

Educational Qualifications
Profession
Permanent Address
Present Address
Phone & Mobile No.
E-mail I.D

Position Held

Sh. Rajendra Pal Gautam

Aam Aadmi Party
Assembly Constituency-63, Seemapuri (SC)

Late Sh. Dalip Singh
Smt. Dhanno Devi
26 April, 1968

Delhi

Married

16 January, 1995
Smt. Sushila

: Two Sons

LLB, D.LL, PGDHRM

. Advocate

8/A-5, Pocket-P, Dilshad Garden, Delhi—110095

. 4/8, Raj Niwas Marg, Civil Lines, Delhi—110054

9599107955, 011-23992544

: advo.gautam@gmail.com
: Member - VI & VII Delhi Legislative Assembly

Minister - Departments of Social Welfare, Gurudwara
Election, SC & ST, Cooperative in VI Delhi
Legislative Assembly.

Minister - Department of Social Welfare, Gurudwara
Election, SC & ST, Cooperative and Women
& Child Development in VII Delhi
Legislative Assembly.
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Languages Known

: Hindi and English

Special Interest : Social Work

a

Total Electorate
Total Votes Polled
Total Percentage
Valid Votes

Votes polled in favour of First three leading Candidates :

Rajendra Pal Gautam (AAP) 88392
Sant Lal (LJP) 32284
Veer Singh Dhingan (INC) 7661

Election Result of SEEMAPURI (SC) Assembly Constituency

196306
134291
68.41%
134291

65.82%
24.04%
05.70%

A\
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Father’s Name
Date of Birth
Place of Birth
Marital Status

Spouse Name

Children

Educational Qualifications
Profession

Permanent Address

Present Address

Phone & Mobile No.
E-mail 1.D
Position Held

Languages Known

Countries Visited

Sh. Kailash Gahlot

Aam Aadmi Party
Assembly Constituency-35, Najafgarh

: Late Sh. Ram Chander Gahlot
: 22 July, 1974

: Delhi

: Married

Smt. Moushumi Gahlot

: Two Daughters
: L.L.M (Master of Laws)
: Politician

: 475/2, Near Prem Nursury, Gopal Nagar,

Najafgarh, New Delhi
C-6/6172, Vasant Kunj in front of DPS,

New Delhi.

9810073664

. kgahlot@gmail.com
: Member - VI and VII Delhi Legislative Assembly

Minister - Department of Law, Justice & Legislative
Affairs, Transport, Administrative Reforms,
Information Technology and Revenue in
VI & VII Delhi Legislative Assembly

: Hindi and English

China, Switzerland, Belgium and USA.
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7
Election Result of NAJAFGARH Assembly Constituency

Total Electorate 251833
Total Votes Polled 163480
Total Percentage 64.92%
Valid Votes 163480

Votes polled in favour of First three leading Candidates :

Kailash Gahlot (AAP) 81507  49.86%
Ajit Singh Kharkhari (BJP) 75276 46.05%
Sahab Singh (INC) 2379 01.46%
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Father’s Name

Mother’s Name

Date of Birth

Place of Birth
Marital Status

Date of Marriage
Spouse Name
Children

Educational Qualifications
Profession
Permanent Address
Present Address
Phone & Mobile No.
E-mail I.D

Position Held

Sh. Ramvir Singh Bidhuri

Bhartiya Janata Party
Assembly Constituency-53, Badarpur

Late Sh. Ram Phal
Late Smt. Shanti Devi
04 December, 1952
Delhi

Married

30 May, 1974

Smt. Rajesh Devi

: Two Sons

Graduate

Farming

: House No. 1, Village Tughlakabad, New Delhi-110044
: House No. 1, Village Tughlakabad, New Delhi-110044

9810004800, 9810270027

: bidhuri.rs@gmail.com

: Leader of Opposition — VII Delhi Legislative Assembly

Member - I, I1I, V and VII Delhi Legislative Assembly

Chairman - Haryana State Warehousing Corporation
(with the rank of Cabinet Minister
1981-1985)

Member - Delhi Development Authority (1996-1998)
Member - Delhi Jal Board (2004-2008)
Member - National Executive of Bhartiya Janata Party
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Languages Known . Hindi and English

Special Interest . Listening Old Songs, playing Volley Ball and deep
interest in Yoga

Countries Visited . USA, Canada, UK, France, Germany, Switzerland,
Holland, Italy, Belgium, Japan, Thailand, Singapore,
Hong Kong, Philippines, Vietnam, Saudi Arabia,
Abu Dhabi, Oman, Austria, Hungary, Russia,
Czech Republic, Slovakia, Poland, Finland, Denmark,
Norway, Turkey, Australia, New Zealand, Spain,
Portugal, Sri Lanka.

a D
Election Result of BADARPUR Assembly Constituency

Total Electorate 321556
Total Votes Polled 191460
Total Percentage 59.54%
Valid Votes 191460

Votes polled in favour of First three leading Candidates :

Ramvir Singh Bidhuri (BJP) 90082 47.05%
Ram Singh Netaji (AAP) 86363 45.11%
Narayan Dutt Sharma (BSP) 10436 05.45%

\ J
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Father’s Name

Date of Birth

Place of Birth

Marital Status

Spouse Name

Children

Educational Qualifications
Profession

Permanent Address

Present Address

Phone & Mobile No.
E-mail 1.D

Committee/
Board Membership

‘ Sh. Dilip Pandey
Aam Aadmi Party
Assembly Constituency-03, Timarpur

: Sh. A.N. Pandey

: 01 January, 1981

: Zamania, Ghazipur (Uttar Pradesh)

: Married

: Smt. Priyanka Pandey

: One Daughter and one Son

: MCA (Master of Computer Application)
: Consultant

: Tower B, 607, Dronagiri Apartments, Sector- 11,

Near Parashuram Chowk, Vasundhara, Ghaziabad,
(Uttar Pradesh)

: 251, 2nd Floor, Behind Dussehra Ground,

Mukherji Nagar, Timarpur, Delhi

9999696388, 7428281491
: dilipkpandey@gmail.com

: Member - Delhi Development Authority.

Member - Committee on Peace and Harmony
Member - Business Advisory Committee

Member - Committee on Private Members’
Bills & Resolutions.
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Position Held : Member - VII Delhi Legislative Assembly
Chief Whip - Ruling Party, VII Delhi Legislative

Assembly
Languages Known . Hindi, English, Bhojpuri and Sanskrit.
Special Interest . Music, Archery and Writing.
Countries Visited . UK, Hong Kong, Indonesia, Singapore, Philippines,

Botswana, Namibia, Thailand

Election Result of TIMARPUR Assembly Constituency

Total Electorate 203599
Total Votes Polled 124011
Total Percentage 60.91%
Valid Votes 124011

Votes polled in favour of First three leading Candidates :

Dilip Pandey (AAP) 71432 57.60%
Surinder Pal Singh (Bittoo) (BJP) 47288 38.13%
Amar Lata Sangwan (INC) 3102 02.50%
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Father’s Name
Mother’s Name
Date of Birth
Place of Birth
Marital Status

Date of Marriage

Spouse Name

Children

Educational Qualifications
Profession

Permanent Address
Present Address

Phone & Mobile No.

E-mail I.D

Committee/
Board Membership

Ms. A Dhanwati Chandela A

Aam Aadmi Party
Assembly Constituency-27, Rajouri Garden

Sh. Ram Pal

Smt. Ram Rati

01 January, 1960
Gamri Village, Delhi

: Married

19 November, 1976
Sh. A Dayanand Chandela A

: Three Daughters and one Son

10th Passed

: Farming
. WZ-40/1, Khayala Village, New Delhi 110018.
: WZ-40/1, Khayala Village, New Delhi 110018.

9212110011, 9315977519, 011-25986460,
011-25987742

. dhanwatichandela498@gmail.com

: Member - Committee on Estimates

Member - Committee on Delegated Legislation
Member - Committee on Papers Laid on the Table
Member - Committee on Women and Child Welfare

Member - Department Related Standing Committee
on Welfare.
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Position Held : Councilor in MCD (1997-2012)
Member - VII Delhi Legislative Assembly
Languages Known : Hindi

7 D
Election Result of RAJOURI GARDEN Assembly Constituency

Total Electorate 180248
Total Votes Polled 111688
Total Percentage 61.96%
Valid Votes 111688

Votes polled in favour of First three leading Candidates :

A Dhanwati Chandela A (AAP) 62212 55.70%
Ramesh Khanna (BJP) 39240 35.13%
Sukhpal Singh (INC) 5218 04.67%
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Father’s Name
Date of Birth
Place of Birth
Marital Status

Spouse Name

Children

Educational Qualifications
Profession

Permanent Address
Present Address

Phone & Mobile No.
E-mail 1.D

Committee/
Board Membership

Sh. Abdul Rehman
Aam Aadmi Party
Assembly Constituency-65, Seelampur

Sh. Noor Mohammad

19 September, 1966

Dasna, Uttar Pradesh

Married

Smt. Asma Begum

Five Daughters & one Son

8th passed

Business

715, Gali No.28, Jafrabad, Delhi-110053
715, Gali No.28, Jafrabad, Delhi-110053
9911922854
abdulrehman0629@gmail.com

: Member - East Delhi Municipal Corporation

Member - Committee on Peace & Harmony
Member - Business Advisory Committee

Member - General Purposes Committee

Member - Committee on Papers Laid on the Table
Member - Committee on Welfare of Minorities

Member - Department Related Standing Committee
on Development

Member - House Committee on Municipal
Corporation in Delhi
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Position Held

Councilor and Leader of Opposition (AAP) in

East Delhi Municipal Corporation (2017)

Member - VII Delhi Legislative Assembly

Languages Known : Hindi, English and Urdu

Special Interest . Reading books, Making new Friends.

Countries Visited

Thailand, Hong Kong.

. China, Malaysia, UAE, Kyrgyzstan, Pakistan,

a

Election Result of SEELAMPUR Assembly Constituency

Total Electorate 181756
Total Votes Polled 129704
Total Percentage 71.36%
Valid Votes 129704

Votes polled in favour of First three leading Candidates :

Abdul Rehman (AAP) 72694 56.05%
Kaushal Kumar Mishra (BJP) 35774 27.58%
Chaudhary Mateen Ahmad (INC) 20247 15.61%
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Father’s Name
Date of Birth
Place of Birth
Marital Status
Spouse Name
Children
Educational Qualifications

Profession

Permanent Address
Present Address

Phone & Mobile No.
E-mail 1.D

Committee/
Board Membership

Position Held
Languages Known

Special Interest

Sh. Abhay Verma

Bhartiya Janata Party
Assembly Constituency-58, Laxmi Nagar

Late Sh. B.B. Verma
05 January,1973
Darbhanga, Bihar
Married

Smt. Amrita Prakash

: Two Daughters

B.A., LLB.

. Advocate

75-76, Upper First Floor, Guru Angad Nagar

Extension, Delhi — 110092
: 75-76, Upper First Floor, Guru Angad Nagar

Extension, Delhi —110092.

: 9810100963, 011-43082689

: abhaykvermaadv(@gmail.com

: Member - General Purposes Committee

Member - Committee on Women & Child Welfare

Member - Committee on Welfare of Students and
Youth

Member - VII Delhi Legislative Assembly
Hindi, English, Maithili and Bhojpuri

: Traveling and Cricket
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a D
Election Result of LAXMI NAGAR Assembly Constituency

Total Electorate 221792
Total Votes Polled 136820
Total Percentage 61.69%
Valid Votes 136820

Votes polled in favour of First three leading Candidates :

Abhay Verma (BJP) 65735 48.04%
Nitin Tyagi (AAP) 64855 47.40%
Hari Dutt Sharma (INC) 4872 03.56%

\ J
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Father’s Name

Mother’s Name

Date of Birth

Place of Birth

Marital Status

Spouse Name

Children

Educational Qualifications
Profession

Permanent Address

Present Address

Phone & Mobile No.
E-mail 1.D

Committee/
Board Membership

Sh. Ajay Dutt

Aam Aadmi Party
Assembly Constituency-48, Ambedkar Nagar (SC)

Sh. Banwari Lal

Smt. Maya Devi

14 July, 1975

Delhi

Married

Smt. Sunita Dutt

One Daughter and one Son
M.B.A.

Business

: K-579, Dakshin Puri, Dr. Ambedkar Nagar,

Sector-V, New Delhi-110062.

: H-Block, Community Centre, Dakshin Puri,

Dr. Ambedkar Nagar, Sector-V, New Delhi-110062
9953907523, 8588833448, 8587892926

: mlaajaydutt@gmail.com

Member - Board of Visitors for Delhi Prisons
Member - South Delhi Municipal Corporation

Chairman - Committee on Welfare of Scheduled
Castes & Scheduled Tribes

Member - Committee on Estimates
Member - Committee of Privileges

Member - Committee on Environment
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Position Held : Member - VI & VII Delhi Legislative Assembly
Languages Known : Hindi and English

a )
Election Result of AMBEDKAR NAGAR (SC) Assembly Constituency

Total Electorate 157223
Total Votes Polled 101003
Total Percentage 64.24%
Valid Votes 101003

Votes polled in favour of First three leading Candidates :

Ajay Dutt (AAP) 62871 62.25%
Khushi Ram Chunar (BJP) 34544 34.20%
Yaduraj Choudhary (INC) 2138 02.12%
\ >
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Father’s Name
Date of Birth
Place of Birth
Marital Status

Spouse Name

Children

Educational Qualifications
Profession

Permanent Address
Present Address

Phone & Mobile No.
E-mail 1.D

Committee/
Board Membership

Sh. Ajay Kumar Mahawar

Bhartiya Janata Party
Assembly Constituency-66, Ghonda

Sh. Jagdish Prasad Mahawar
19 January, 1971

Sahibganj, Jharkhand
Married

Smt. Seema Mahawar

: Two Sons

M.A (Political Science)

Business

C-8/107, Yamuna Vihar, Delhi 110053.
C-8/107, Yamuna Vihar, Delhi 110053.
9818383846, 011-79641009

ajaymahawar20@gmail.com

Member - Committee on Estimates
Member - Committee on Peace & Harmony
Member - Rules Committee

Member - Committee on Welfare of Other Backward
Classes

Member - Department Related Standing Committee
on Administrative Matters

Member - Department Related Standing Committee
on Education

Member - Department Related Standing Committee
on Development
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Position Held

: Member - VII Delhi Legislative Assembly

Languages Known . Hindi and English
Special Interest : Cultural Activities
Countries Visited . Sri Lanka, Thailand, UAE
a D

Election Result of GHONDA Assembly Constituency

Total Electorate 222398
Total Votes Polled 142137
Total Percentage 63.91%
Valid Votes 142137

Votes polled in favour of First three leading Candidates :

Ajay Kumar Mahawar (BJP) 81797 57.55%
Shri Dutt Sharma (AAP) 53427 37.59%
Bhisham Sharma (INC) 5484 03.86%

97



(= o~ st 21997 AEa

- 3T SEHT gt
‘@’ f9u™ |9 &9-05, Rt
.

faan &1 A\ . ot Bt fo'

AT 1 A : Sidt T

S fafar ¢ 15 A, 1967

ERiE : feeett

Sefess feerfd : foenfea

el T A ¢ et 3en ARd

M ;U P TE TR A

Sifersh e = Co

A : AR

T} T ;. Wi-56, el e, Heet-13, Afeoht, feeet-110085

A Tl : w56, Tt ot, Haee-13, Afeolt, fEeeh-110085

RAO/MEEES 7. ¢ 9958833979, 011-27557375

3-Hd AR : ajeshyadav18@gmail.com

FHESY/

e H TWH ¢ S - TS AHERIU YifHeRIo
TS - GIRR SUSAEl ° et afifa
TWE - 3 fusel o wear gfbfa
e - YT Td §]H winfa
wew - yfatfea faurem wfafa

< : USH - Bl Td el fSeett faum |

98



Father’s Name
Mother’s Name

Date of Birth

Place of Birth
Marital Status
Spouse Name
Children

Educational Qualifications
Profession
Permanent Address
Present Address
Phone & Mobile No.
E-mail 1.D

Committee/
Board Membership

Position Held

Sh. Ajesh Yadav

Aam Aadmi Party
Assembly Constituency-05, Badli

: Sh. Hari Singh
: Smt. Ram Pyari

15 July, 1967

: Delhi

: Married

: Smt. Asha Yadav

: One Daughter and one Son

: B.A.

: Business

: B-56 Luxmi Kunj, Sector-13, Rohini, Delhi-110085
: B-56 Luxmi Kunj, Sector-13, Rohini, Delhi-110085
: 9958833979, 011-27557375

. ajeshyadav18@gmail.com

: Member - State Names Authority

Member - Committee on Government Undertakings

Member - Committee on Welfare of Other
Backward Classes

Member - Questions & Reference Committee

Member - Committee on Delegated Legislation.

: Member - VI and VII Delhi Legislative Assembly
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Languages Known : Hindi and English
Special Interest . Social Work
Countries Visited . France, Hong Kong and UAE

Election Result of BADLI Assembly Constituency

Total Electorate 219941
Total Votes Polled 139843
Total Percentage 63.58%
Valid Votes 139843

Votes polled in favour of First three leading Candidates :

Ajesh Yadav (AAP) 69427 49.65%
Vijay Kumar Bhagat (BJP) 40333 28.84%
Devender Yadav (INC) 27483 19.65%
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Father’s Name
Date of Birth
Place of Birth
Marital Status

Spouse Name

Children

Educational Qualifications
Profession

Permanent Address
Present Address

Phone & Mobile No.
E-mail I.D

Committee/
Board Membership

Sh. Akhilesh Pati Tripathi

Aam Aadmi Party
Assembly Constituency-18, Model Town

Sh. Abhay Nandan Tripathi

: 20 January, 1984
: Mehdawal, Sant Kabir Nagar (Uttar Pradesh)
. Married

Smt. Pratima Pandey Tripathi

One Daughter and one Son

: M.A.

. Political Activist

: N-9 C/129, Lal Bagh, Azadpur, Delhi-110033.

: A-6, C.C. Colony, Rana Pratap Bagh, Delhi-110007

9873386499
akhilesht84(@gmail.com

: Member - North Delhi Municipal Corporation

Chairman - Committee of Privileges.
Member - Committee on Public Accounts
Member - Committee on Petitions

Member - Committee on Violation of Protocol
Norms and Contemptuous Behaviour by
Government Officers with MLAs

Member - Department Related Standing Committee
on Public Utilities and Civic Amenities

100



CICIRSIE
Afgea
faer =

: U - TGl B3t UG gradl oot faum e

. e, ofush, el wetet we Aferedt
: T U Td SEU i WAl hiAl

,
Hied 2R8A faum g fated &9 &1 gAe gy
el AR 168355
Hd 7 T8 100163
Hag™ 1 gfava 59.50%
9 T 100163

3TERE U B YUH oF IESAR % UM B U Tq
Afgarer 9fq Bt (ema) 52665 52.58%
wige fasn (st 41532 41.46%
SATRTET STl (STETAHT) 4085 04.08%

101




Position Held : Member - V, VI & VII Delhi Legislative Assembly

Languages Known . Hindi, English, Bhojpuri, Punjabi and Maithili
Special Interest : Reading Books and Helping others
Countries Visited : Nepal and Myanmar

a D

Election Result of MODEL TOWN Assembly Constituency

Total Electorate 168355
Total Votes Polled 100163
Total Percentage 59.50%
Valid Votes 100163

Votes polled in favour of First three leading Candidates :

Akhilesh Pati Tripathi (AAP) 52665 52.58%
Kapil Mishra (BJP) 41532 41.46%
Akanksha Ola (INC) 4085 04.08%

\ )
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Father’s Name
Date of Birth
Place of Birth
Marital Status

Spouse Name

Children

Educational Qualifications
Profession

Permanent Address

Present Address

Phone & Mobile No.
E-mail 1.D

Committee/
Board Membership

Position Held

Languages Known

Special Interest

Sh. Amanatullah Khan

Aam Aadmi Party
Assembly Constituency-54, Okhla

Late Sh. Waliullah Khan
10 January, 1974

: Aghwanpur, Meerut, Uttar Pradesh

Married

Smt. Shafia Khan

One Daughter and one Son
12th Passed

Business

. A-9, Block-A, Joga Bai Extension, Jamia Nagar,

Okhla, New Delhi-110025

. A-9, Block-A, Joga Bai Extension, Jamia Nagar,

Okhla, New Delhi-110025
9911999399, 8588833454

amanat1975@gmail.com

: Chairman - Committee on Welfare of Minorities

Member - Committee on Government Undertakings
Member - General Purposes Committee

Member - Committee on the issues related to
Unauthorized Colonies.

: Councilor in MCD (1997)

Member - VI and VII Delhi Legislative Assembly

: Urdu, Hindi and English

Social Work
102



sTrEe faum w faftem & &1 gAE 9iom

HA HagHl 335147
FA T T2 197431
HagH 1 faerd 58.91%
aY T 197431
3TERET FH H YUH OF SHHISAR % U H U A :
SMMIeAE @ (319) 130367  66.03%
seq fag (s 58540  29.65%
TS BITH (STEUAET) 15123 02.59%

103




Election Result of OKHLA Assembly Constituency

Total Electorate 335147
Total Votes Polled 197431
Total Percentage 58.91%
Valid Votes 197431

Votes polled in favour of First three leading Candidates :

Amanatullah Khan (AAP) 130367 66.03%
Braham Singh (BJP) 58540 29.65%
Parvez Hashmi (INC) 15123 02.59%
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Father’s Name
Date of Birth
Place of Birth
Marital Status

Spouse Name

Children

Educational Qualifications
Profession

Permanent Address

Present Address

Phone & Mobile No.
E-mail 1.D

Committee/
Board Membership

Position Held
Languages Known

Special Interest

Sh. Anil Kumar Bajpai

Bharatiya Janata Party
Assembly Constituency-61, Gandhi Nagar

Late Sh. Narender Nath Bajpai
02 July, 1957

Farrukhabad, Uttar Pradesh
Married

Smt. Kalpana Bajpai

: Two Daughters

Graduate

Social Service

. X/2444/A/7, Street No.9, Raghubarpura No.2,

Gandhi Nagar, Delhi — 110031

. X/2444/A/7, Street No.9, Raghubarpura No.2,

Gandhi Nagar, Delhi — 110031
9871198104, 9213623736
anilbajpail 901 @gmail.com

: Member - Committee on Environment

Member - Committee on Salary & Other Allowances
of Members of Delhi Legislative Assembly

Member - Department Related Standing Committee
on Finance & Transport

Member - VI & VII Delhi Legislative Assembly
Hindi and English

Reading Books, Listening Songs and Cricket
Commentary
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Election Result of GANDHI NAGAR Assembly Constituency

Total Electorate 182831
Total Votes Polled 114507
Total Percentage 62.63%
Valid Votes 114507

Votes polled in favour of First three leading Candidates :

Anil Kumar Bajpai (BJP) 48824 42.64%
Naveen Chaudhary (AAP) 42745 37.33%
Arvinder Singh Lovely (INC) 21913 19.14%

A\
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Date of Birth

Place of Birth

Marital Status

Spouse Name
Educational Qualifications
Profession

Permanent Address
Present Address

Phone & Mobile No.
E-mail I.D

Committee/
Board Membership

Position Held
Languages Known
Special Interest

Countries Visited

Smt. Atishi

Aam Aadmi Party
Assembly Constituency-51, Kalkaji

08 June, 1981

Chandigarh

Married

Sh. Praveen Singh

B.A. (Hons.)

Social Work

K-67, Jangpura Extension, New Delhi-110014
K-67, Jangpura Extension, New Delhi-110014
8588833524

atishi@gmail.com

Chairperson - Committee on Environment
Chairperson - Committee on Ethics

Chairperson - Department Related Standing Committee
on Education.

Member - Committee on Peace & Harmony
Member - Committee on Government Assurances
Member - Committee on Women & Child Welfare
Member - VII Delhi Legislative Assembly

Hindi and English

Reading

Singapore, UK and USA
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Election Result of KALKAJI Assembly Constituency

Total Electorate 185910
Total Votes Polled 106910
Total Percentage 57.51%
Valid Votes 106910

Votes polled in favour of First three leading Candidates :

Atishi (AAP) 55897 52.28%
Dharambir Singh (BJP) 44504 41.63%
Shivani Chopra (INC) 4965 04.64%
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Father’s Name
Date of Birth
Place of Birth
Marital Status

Educational Qualifications
Profession

Permanent Address

Present Address

Phone & Mobile No.
E-mail 1.D

Committee/
Board Membership

Shri Bhupinder Singh Joon
Aam Aadmi Party
Assembly Constituency-36, Bijwasan

: Late Shri Partap Singh Joon

01 January, 1954

: Nuna Majra (Haryana)

: Unmarried

: Master of Law

: Advocate

: House No. 175, Block-B, Sector-8, Dwarka,

New Delhi-110077

: House No. 175, Block-B, Sector-8, Dwarka,

New Delhi-110077
9818572353

: joonbs54@gmail.com

: Member - Delhi Water Board

Member - Committee on Estimates
Member - Committee on Peace & Harmony
Member - General Purposes Committee
Member - Committee on Petitions

Member - Committee on Ethics

Member - Department Related Standing Committee
on Public Utilities & Civic Amenities.

Member - House Committee on Municipal
Corporation in Delhi
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Position Held . Director - Prosecution in Delhi Government till
December, 2013.

Member - VII Delhi Legislative Assembly

Languages Known : Hindi, English and Punjabi
Special Interest . Sports and Reading
Foreign Travel . USA
7 N

Election Result of BIJWASAN Assembly Constituency

Total Electorate 201630
Total Votes Polled 124972
Total Percentage 61.98%
Valid Votes 124972

Votes polled in favour of First three leading Candidates :

Bhupinder Singh Joon (AAP) 57271 45.83%
Sat Prakash Rana (BJP) 56518 45.22%
Parveen Rana (INC) 5937 04.75%
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Date of Birth

Place of Birth

Marital Status

Spouse Name

Children

Educational Qualifications
Profession

Permanent Address

Present Address

Phone & Mobile No.
E-mail I.D

Committee/
Board Membership

Smt. Bandana Kumari
Aam Aadmi Party
Assembly Constituency-14, Shalimar Bagh

11 March, 1974

: Bihar

: Married

: Sh. Sajjan Kumar

: One Son

: B.A.(Hons.)

: Social Worker

: 92/1, Kh. No.-13, Ist Floor, Gali No-9, Max

Hospital Road, Shalimar Bagh, Delhi-110088

. 92/1, Kh. No.-13, Ist Floor, Gali No-9, Max

Hospital Road, Shalimar Bagh, Delhi-110088

: 9310504236, 9310504237, 011-27489827

: bandanakr@hotmail.com

: Chairperson - Committee on Delegated Legislation

Member - Questions & Reference Committee
Member - Committee on Women and Child Welfare

Member - Committee on Violation of Protocol
Norms and Contemptuous Behaviour by
Government Officers with MLAs

Member - Department Related Standing Committee
on Health
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Position Held : Member - V, VI & VII Delhi Legislative Assembly

Deputy Speaker - VI Delhi Legislative Assembly
(23.02.2015 to 04.06.2016)

Languages Known . Hindi and English
Special Interest . Social Service
Countries Visited . Australia, Switzerland
7 )

Election Result of SHALIMAR BAGH Assembly Constituency

Total Electorate 189373
Total Votes Polled 116803
Total Percentage 61.68%
Valid Votes 116803

Votes polled in favour of First three leading Candidates :

Bandana Kumari (AAP) 57707 49.41%
Rekha Gupta (BJP) 54267 46.46%
J' S Nayol (INC) 2491 02.13%

\ )
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Father’s Name
Mother’s Name
Date of Birth
Place of Birth
Marital Status

Educational Qualifications
Profession

Permanent Address

Present Address

Phone & Mobile No.
E-mail 1.D

Committee/
Board Membership

Ms. Bhavna Gaur

Aam Aadmi Party
Assembly Constituency-37, Palam

: Late Shri Mangat Ram Gaur

Smt. Sharda Devi
02 December, 1970

: Delhi
. Unmarried
. B.A., B.Ed.

Social Work

: WZ-507 A, Main Road, Raj Nagar Part-I, Near

Pillar No. 59, Palam Colony, New Delhi-110077

: WZ-507 A, Main Road, Raj Nagar Part-1, Near

Pillar No. 59, Palam Colony, New Delhi-110077
9599586521, 9212446521
aapdelhi@gmail.com

: Member - Board of Visitors for Delhi Prisons

Chairperson - Department Related Standing Committee
on Welfare

Member - Committee on Public Accounts
Member - Questions & Reference Committee
Member - Committee on Petitions

Member - Committee on Women and Child Welfare
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Position Held

Member - Committee on Violation of Protocol Norms
and Contemptuous Behaviour by Govt.
Officers with MLAs.

: Councilor in MCD (1997-2002)
Member - VI & VII Delhi Legislative Assembly

Languages Known : Hindi, English and Punjabi
Special Interest . Social Work, Reading, Writing, Traveling, Music,
Poetry

7 D
Election Result of PALAM Assembly Constituency
Total Electorate 247721
Total Votes Polled 156851
Total Percentage 63.32%
Valid Votes 156851

Votes polled in favour of First three leading Candidates :
Bhavna Gaur (AAP) 92775 59.15%
Vijay Pandit (BJP) 60010 38.26%
Geeta (BSP) 786 00.50%

\. J
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Father’s Name

Date of Birth

Place of Birth
Marital Status
Spouse Name
Children

Educational Qualifications
Profession
Permanent Address
Present Address
Phone & Mobile No.
E-mail I.D

Committee/
Board Membership

Sh. Dharampal Lakra

Aam Aadmi Party
Assembly Constituency-08, Mundka

: Late Sh. Sheodan Singh

: 04 June, 1959

: Delhi

: Married

: Smt. Shimla Devi

: Three Sons

: LTI (Certificate)

: Business

: C-29, New Multan Nagar, New Delhi-110056
: C-29, New Multan Nagar, New Delhi-110056
: 9811866113, 8130099300

: mladharampallakra@gmail.com

: Member - Library Committee

Member - Committee on Papers Laid on the Table

Member - Committee on Salary and other
Allowances of Members of
Delhi Legislative Assembly

Member - Department Related Standing Committee
on Education

Member - Department Related Standing Committee
on Public Utilities and Civic Amenities
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Position Held : Member - VII Delhi Legislative Assembly

Languages Known : Hindi
Special Interest . Gardening
r A

Election Result of MUNDKA Assembly Constituency

Total Electorate 282984
Total Votes Polled 167905
Total Percentage 59.33%
Valid Votes 167905

Votes polled in favour of First three leading Candidates :

Dharampal Lakra (AAP) 90293 53.78%
Azad Singh (BJP) 71135 42.37%
Naresh Kumar (INC) 5082 03.03%

\ J
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Father’s Name

Date of Birth

Place of Birth
Marital Status
Spouse Name
Children

Educational Qualifications
Profession
Permanent Address
Present Address
Phone & Mobile No.
E-mail 1.D

Committee/
Board Membership

Position Held
Languages Known

Special Interest

Sh. Dinesh Mohaniya

Aam Aadmi Party
Assembly Constituency-49, Sangam Vihar

Sh. Bhagat Singh Mohaniya

31 December, 1977

Delhi

Married

Smt. Rani Mohaniya

One Daughter and one Son

M.B.A.

Business

B-14, Shiv Park, Khanpur, New Delhi-110062
B-14, Shiv Park, Khanpur, New Delhi-110062
9650766399

dinesh.iacl@gmail.com

: Member - State Names Authority

Chairman - Committee on Government Undertakings

Member - Committee on Welfare of Other Backward
Classes

Member - General Purposes Committee

Member - Committee on Ethics

: Member - V, VI & VII Delhi Legislative Assembly
: Hindi and English
: Cricket
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7
Election Result of SANGAM VIHAR Assembly Constituency

Total Electorate 189041
Total Votes Polled 116666
Total Percentage 61.71%
Valid Votes 116666

Votes polled in favour of First three leading Candidates :

Dinesh Mohaniya (AAP) 75345 64.58%
Shiv Charan Lal Gupta (JDU) 32823 28.13%
Suresh Choudhary (BSP) 2930 02.51%
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Father’s Name

Date of Birth

Place of Birth

Marital Status

Spouse Name

Children

Educational Qualifications
Profession

Permanent Address

Present Address

Phone & Mobile No.
E-mail 1.D

Committee/
Board Membership

Position Held

Sh. Girish Soni
Aam Aadmi Party
Assembly Constituency-26, Madi Pur (SC)

: Late Sh. Babu Lal Soni

03 December, 1963

. Delhi
. Married

Smt. Mamta Soni

: Two Daughters and one Son

: LTI Diploma in Refrigeration & Air Conditioning
: Business

: Flat No. 555, Pocket No.02, Paschim Puri,

New Delhi-110063.

. Flat No. 555, Pocket No.02, Paschim Puri,

New Delhi-110063.
9810661222, 9310661222

: mascotleathercraft@yahooo.com

: Member - Committee on Public Accounts

Member - Committee on Welfare of Scheduled Castes
and Scheduled Tribes

Member - Committee on Petitions

Member - Committee on Salary and other Allowances
of Members of Delhi Legislative Assembly

: Member - V, VI and VII Delhi Legislative Assembly
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Minister - Department of SC & ST Employment,
Development and Labour in V Delhi
Legislative Assembly

Languages Known : Hindi and English
Special Interest . Reading Books
e D

Election Result of MADI PUR (SC) Assembly Constituency

Total Electorate 175048
Total Votes Polled 115074
Total Percentage 65.74%
Valid Votes 115074

Votes polled in favour of First three leading Candidates :

Girish Soni (AAP) 64440 56.00%
Kailash Sankla (BJP) 41721 36.26%
Jai Prakash Panwar (INC) 6788 05.90%

\ J
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Father’s Name
Date of Birth
Place of Birth
Marital Status

Spouse Name
Children
Educational Qualifications

Permanent Address

Present Address
Phone & Mobile No.
E-mail I.D

Committee/
Board Membership

Position Held
Languages Known

Special Interest

Sh. Gulab Singh

Aam Aadmi Party
Assembly Constituency-34, Matiala

Sh. Rajpal
30 October, 1978

. Delhi
: Married

Smt. Rekha

. Two Sons

12th Passed
347, Holi Chowk, Village Ghumanhera,

New Delhi-110073

Old Palam Road, Kakrola, New Delhi-110078
9311370181

: gulab.yadav.iac2012@gmail.com

: Member - South Delhi Municipal Corporation

Chairman - Department Related Standing Committee
on Health

Member - Committee on Petitions
Member - Committee on Papers laid on the Table

Member - Committee on the issues related to
Unauthorized Colonies

Member - Department Related Standing Committee
on Administrative Matters

: Member-VI & VII Delhi Legislative Assembly
: Hindi and English

Sports
120



wfearen faum w1 fatem &= &1 g 9Rkom

H Tl 424924
FA 7d UL 261315
HAgH k1 Ffaerd 61.50%
CISHReC 261315
3TERE U B YUH oF SHISAR % UM H U Tq :
e T8g  (37m9) 139010 53.20%
TS9T TEard (SferdT) 110935 42.45%
AW VR (STETTH) 7317 02.80%

121




Election Result of MATIALA Assembly Constituency

Total Electorate 424924
Total Votes Polled 261315
Total Percentage 61.50%
Valid Votes 261315

Votes polled in favour of First three leading Candidates :

Gulab Singh (AAP) 139010 53.20%
Rajesh Gahlot (BJP) 110935 42.45%
Sumesh Shokeen (INC) 7317 02.80%
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Father’s Name
Date of Birth
Place of Birth
Marital Status

Spouse Name

Children
Educational Qualifications
Profession

Permanent Address

Present Address

Phone & Mobile No.
E-mail 1.D

Committee/
Board Membership

Sh. Haji Yunus
Aam Aadmi Party
Assembly Constituency-69, Mustafabad

Sh. Abdul Samad

28 December, 1961
Bulandshahar (Uttar Pradesh)
Married

Smt. Shama Parveen

Smt. Ikrar Fatima

: 06 Daughters and 04 Sons
: AALIM (Urdu and Arabic)

: Business

F-177/1, Gali No 27, F-Block, Mustafabad,

Delhi-110094

F-177/1, Gali No 27, F-Block, Mustafabad,

Delhi-110094

9868578396, 8586026271

: mla.hajiyunus@gmail.com

Member - State Names Authority
Member - Committee on Estimates
Member - Committee of Privileges

Member - Committee on Private Members’ Bills and
Resolutions

Member - Committee on Welfare of Minorities
Member - Department Related Standing Committee
on Administrative Matters
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Position Held : Member - VII Delhi Legislative Assembly

Languages Known : Hindi, Urdu and English
Special Interest . Cricket and Politics
Countries Visited : Saudi Arabia
7 )

Election Result of MUSTAFABAD Assembly Constituency

Total Electorate 262750
Total Votes Polled 185792
Total Percentage 70.71%
Valid Votes 185792

Votes polled in favour of First three leading Candidates :

Haji Yunus (AAP) 98850 53.20%
Jagdish Pradhan (BJP) 78146 42.06%
Ali Mehdi (INC) 5363 02.89%

\ )
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Father’s Name
Date of Birth
Place of Birth
Marital Status

Spouse Name

Children

Educational Qualifications
Profession

Permanent Address

Present Address

Phone & Mobile No.
E-mail 1.D

Committee/
Board Membership

Sh. Jai Bhagwan
Aam Aadmi Party
Assembly Constituency-07, Bawana

: Late Sh. Girdhari Lal
: 01 May, 1981

: Delhi

: Married

: Smt. Preeti

: Two Daughters and one Son

12th Passed

. Business
: C-290-91, Pucca Shahbad Dairy, Delhi 110042
: C-25/21, Shahbad Dairy, Near Nirankari Bhawan,

Delhi 110042

: 9312282081, 9717921052
. jaibhagwan.b.s.p@gmail.com

: Member - Delhi Urban Shelter Improvement Board

(DUSIB)

Member - Committee on Welfare of Scheduled
Castes and Scheduled Tribes

Member - Committee on Ethics

Member - Committee on Welfare of Students and
Youth

Member - Department Related Standing Committee
on Public Utilities and Civic Amenities
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Position Held : Councilor in MCD (2017 to 2020)
Member - VII Delhi Legislative Assembly

Languages Known : Hindi and English
Special Interest . Reading News Papers and Books
Countries Visited . Bangkok and Indonesia

a D

Election Result of BAWANA Assembly Constituency

Total Electorate 319559
Total Votes Polled 197842
Total Percentage 61.91%
Valid Votes 197842

Votes polled in favour of First three leading Candidates :

Jai Bhagwan (AAP) 95715 48.37%
Ravinder Kumar (BJP) 84189 42.55%
Surender Kumar (INC) 12803 06.47%

\ J
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Father’s Name
Mother’s Name
Date of Birth
Place of Birth
Marital Status
Date of Marriage
Spouse Name
Children
Educational Qualifications
Profession
Permanent Address

Present Address

Phone & Mobile No.
E-mail 1.D

Committee/
Board Membership

Sh. Jarnail Singh
Aam Aadmi Party
Assembly Constituency-29, Tilak Nagar

Sh. Harbhajan Singh
Smt. Surjeet Kaur
15 March, 1981

: Rampur, Uttar Pradesh
. Married
: 26 November 2010

Smt. Sukhjeet Kaur

. Two Sons

12th Passed

: Business and Politics

15/5-A, Tilak Nagar, Block-15, New Delhi-110018

: DJB Pump House, 4 B Block, Main Najafgarh Road,

Tilak Nagar, New Delhi-110018
9312539499, 9212539499

aapkajarnailsingh@gmail.com

: Member - Board of Visitors for Delhi Prisons

Member - Committee on Peace & Harmony
Member - Library Committee
Member - Committee on Environment

Member - Committee on Welfare of Minorities
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Member - Committee on Welfare of Students and Youth

Member - Department Related Standing Committee
on Development

Position Held : Member - V, VI & VII Delhi Legislative Assembly

Languages Known : Hindi, English & Punjabi

Special Interest : Gardening, Meditation, Nature Preservation, Travelling,
Social Work

Countries Visited . UK, Denmark, Austria, Sri Lanka, France, UAE,

Thailand, Ireland, Netherland, Finland, Germany, Italy,
China, Pakistan, Sweden, Hong Kong.

a D
Election Result of TILAK NAGAR Assembly Constituency

Total Electorate 156949
Total Votes Polled 100385
Total Percentage 63.96%
Valid Votes 100385

Votes polled in favour of First three leading Candidates :

Jarnail Singh (AAP) 62436 62.02%
Rajiv Babbar (BJP) 34407 34.28%
Raminder Singh (INC) 1807 01.80%

\ )
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Sh. Jitender Mahajan

Bhartiya Janata Party
Assembly Constituency-64, Rohtas Nagar

Father’s Name : Sh. Kewal Krishan

Date of Birth : 16 September, 1969

Place of Birth . Delhi

Marital Status : Married

Spouse Name : Smt. Seema Mahajan

Children : Two Daughters

Educational Qualifications : B.Com.

Profession : Social Work

Permanent Address : 1/7049, Gali No.5, Shivaji Park, Shahdara,
Delhi—110032

Present Address : 1/7049, Gali No.5, Shivaji Park, Shahdara,
Delhi— 110032

Phone & Mobile No. : 9711202083

E-mail 1.D : yourmlarn@yahoo.com

Committee/

Board Membership : Chairman - Papers Laid on the Table

Member - Library Committee

Member - Committee on the issues related to
Unauthorized Colonies

Member - Committee on Welfare of Minorities

Member - Department Related Standing Committee
on Development

Position Held : Member - V and VII Delhi Legislative Assembly
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Languages Known : Hindi, English and Punjabi
Special Interest . Social Work, Traveling, Reading

a M\
Election Result of ROHTAS NAGAR Assembly Constituency

Total Electorate 210943
Total Votes Polled 142227
Total Percentage 67.42%
Valid Votes 142227

Votes polled in favour of First three leading Candidates :

Jitender Mahajan (BJP) 73873 51.94%
Sarita Singh (AAP) 60632 42.63%
Vipin Sharma (INC) 5572 03.92%

\ J
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¢ kartarsingh176@gmail.com

: 99 - fm gfufa

e - o1 fyser o seamon |iafd

e - W WEHN 9= & fauuehl g Geheul
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Sh. Kartar Singh Tanwar

Aam Aadmi Party
Assembly Constituency-46, Chhatarpur

Father’s Name : Sh. Horam

Date of Birth : 12 December, 1962

Place of Birth . Delhi

Marital Status : Married

Spouse Name : Smt. Kusum Lata

Children : Three Sons

Educational Qualifications : Diploma in Civil Engineering
Profession : Business

Permanent Address : 40, Fatehpur Beri, New Delhi-110074
Present Address : 40, Fatehpur Beri, New Delhi-110074
Phone & Mobile No. : 9810273095, 011-26653403

E-mail 1.D . kartarsingh176@gmail.com
Committee/

Board Membership : Member - Rules Committee

Member - Committee on Welfare of Other Backward
Classes

Member - Committee on Private Members’ Bills &
Resolutions

Member - Department Related Standing Committee
on Education

Member - Department Related Standing Committee
on Public Utilities & Civic Amenities
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Position Held : Councilor in MCD (2007-2015)
Member - VI & VII Delhi Legislative Assembly
Languages Known . Hindi and English

7 A
Election Result of CHHATARPUR Assembly Constituency

Total Electorate 218736
Total Votes Polled 141283
Total Percentage 64.59%
Valid Votes 141283

Votes polled in favour of First three leading Candidates :

Kartar Singh Tanwar (AAP) 69411 49.13%
Brahm Singh Tanwar (BJP) 65691 46.50%
Satish Lohia (INC) 3874 02.74%

\ J
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Father’s Name
Date of Birth
Place of Birth
Marital Status

Spouse Name

Children

Educational Qualifications
Profession

Permanent Address
Present Address

Phone & Mobile No.
E-mail 1.D

Committee/
Board Membership

Sh. Kuldeep Kumar

Aam Aadmi Party
Assembly Constituency-56, Kondli (SC)

Sh. Prakash

01 January, 1989
Delhi

Married

Smt. Deepa

: Two Daughters

B.A.(Hons.) II Year

Business

. A-169, Chander Vihar, Mandawali , Delhi-110092
: A-169, Chander Vihar, Mandawali, Delhi- 110092

8447842764

. kuldeep.kumar818@gmail.com

: Member - Board of Visitors for Delhi Prisons

Member - East Delhi Municipal Corporation
Member - Committee on Peace and Harmony

Member - Committee on Welfare of Scheduled
Castes & Scheduled Tribes

Member - Library Committee
Member - Committee on Welfare of Students and Youth

Member - Department Related Standing Committee
on Education

Member - Department Related Standing Committee
on Development
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Member - House Committee on Municipal
Corporation in Delhi

Position Held . Ex-Councilor in MCD
Ex-Leader of Opposition, East MCD
Member - VII Delhi Legislative Assembly

Languages Known . Hindi and English
Special Interest . Reading and Cricket
7 D

Election Result of KONDLI (SC) Assembly Constituency

Total Electorate 191383
Total Votes Polled 128680
Total Percentage 67.24%
Valid Votes 128680

Votes polled in favour of First three leading Candidates :

Kuldeep Kumar (AAP) 68348 53.11%
Raj Kumar (BJP) 50441 39.20%
Amrish Singh Gautam (INC) 5861 04.55%

\ >
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Sh. Madan Lal
Aam Aadmi Party
Assembly Constituency-42, Kasturba Nagar

Father’s Name : Late Sh. Badle Ram
Mother’s Name : Late Smt. Budho Devi
Date of Birth : 07 August, 1956
Place of Birth : Delhi
Marital Status . Married
Date of Marriage : 22 June, 1978
Spouse Name : Smt. Prem Lata
Children : One Daughter and Two Sons
Educational Qualifications : MA(Economics), LLB and Certificate in Spanish
Language
Profession : Advocate
Permanent Address : 79, Amrit Nagar, South Extension—I,
New Delhi-110031
Present Address . 79, Amrit Nagar, South Extension—I,
New Delhi-110031
Phone & Mobile No. : 9899992601
E-mail 1.D : madanlaladvocatemla@gmail.com
Committee/
Board Membership : Member - Board of Visitors for Delhi Prisons

Chairman - Department Related Standing Committee
on Administrative Matters

Member - Committee on Welfare of Other Backward
Classes

Member - General Purposes Committee
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Position Held

Languages Known
Special Interest

Countries Visited

Member - Committee on Government Assurances

Member - Committee on Papers Laid on the Table

. Former President - New Delhi Bar Association

(2006-07)

Founder President - Saket Bar Association (2010-12)
Member - V, VI and VII Delhi Legislative Assembly
Hindi, English and Spanish

Social Service

. USA, UK, France, Spain, Germany, USSR, Portugal,

Hungary, Belgium, Cuba, Mexico, Oman, Dubali,
Abu Dhabi, Thailand, Singapore, Indonesia, China,
Nepal, Bhutan

a

Election Result of KASTURBA NAGAR Assembly Constituency

Total Electorate 153485
Total Votes Polled 91710
Total Percentage 59.75%
Valid Votes 91710

Votes polled in favour of First three leading Candidates :

Madan Lal (AAP) 37100 40.45%
Ravinder Choudhry (BJP) 33935 37.00%
Abhishek Dutt (INC) 19648 21.42%

A\
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Father’s Name
Mother’s Name
Date of Birth
Place of Birth
Marital Status

Spouse Name

Children

Educational Qualifications
Profession

Permanent Address

Present Address

Phone & Mobile No.
E-mail I.D

Committee/
Board Membership

Sh. Mahinder Yadav

Aam Aadmi Party
Assembly Constituency-31, Vikas Puri

Sh. Meva Ram
Smt. Moti Devi
05 May, 1963

. New Delhi
: Married

Smt. Raj Yadav

: Three Daughters

10th Passed
Social Work

: H.No.282, Hastsal Village, Uttam Nagar,

New Delhi-110059

RZ-13, Maharani Enclave, Hastsal Extension,

Uttam Nagar, New Delhi-110059

9999074417

: yadavmahinder124@gmail.com

: Member - Committee on Private Members’ Bills

and Resolutions

Member - Committee on Welfare of Other Backward
Classes

Member - Committee on Delegated Legislation

Member - Committee on the issues related to
Unauthorized Colonies
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Member - Department Related Standing Committee

on Welfare
Position Held : Councilor in MCD (2012)
Member - V, VI and VII Delhi Legislative Assembly
Languages Known : Hindi
Special Interest . Social Work
a A

Election Result of VIKAS PURI Assembly Constituency

Total Electorate 402599
Total Votes Polled 239316
Total Percentage 59.44%
Valid Votes 239316

Votes polled in favour of First three leading Candidates :

Mabhinder Yadav (AAP) 133898 55.95%
Sanjay Singh (BJP) 91840 38.38%
Mukesh Sharma (INC) 8319 03.48%

\ J
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Father’s Name

Date of Birth

Place of Birth
Marital Status
Spouse Name
Children

Educational Qualifications
Profession
Permanent Address
Present Address
Phone & Mobile No.
E-mail 1.D

Committee/
Board Membership

Position Held

Sh. Mohan Singh Bisht

Bhartiya Janata Party
Assembly Constituency-70, Karawal Nagar

Late Sh. Khushal Singh Bisht
2 June, 1957

. Uttarakhand

Married

Smt. Laxmi Bisht

One Daughter and one Son
12th Passed

: Farming & Business

F-4/4, Dayalpur, Karawal Nagar, Delhi-110090
F-4/4, Dayalpur, Karawal Nagar, Delhi-110090
9871821515, 011-22961565

. bisht.mla.kn@gmail.com

Member - Committee on Government Undertakings
Member - Questions & Reference Committee
Member - Committee on Papers laid on the Table

Member - Department Related Standing Committee
on Health

Member - Department Related Standing Committee
on Public Utilities and Civic Amenities

Member - II, III, IV, V and VII Delhi Legislative
Assembly
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Languages Known . Hindi and English
Special Interest . Reading Books

a R
Election Result of KARAWAL NAGAR Assembly Constituency

Total Electorate 283203
Total Votes Polled 191186
Total Percentage 67.51%
Valid Votes 191186

Votes polled in favour of First three leading Candidates :

Mohan Singh Bhist (BJP) 96721 50.59%
Durgesh Pathak (AAP) 88498 46.29%
Arbind Singh (INC) 2242 01.17%
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Father’s Name

Mother’s Name

Date of Birth

Place of Birth

Marital Status

Date of Marriage

Spouse Name

Children

Educational Qualifications
Profession

Permanent Address

Present Address

Phone & Mobile No.
E-mail 1.D

Committee/
Board Membership

Sh. Mohinder Goyal
Aam Aadmi Party
Assembly Constituency-06, Rithala

: Late Sh. Rati Ram Goyal
: Smt. Champa Devi

19 May, 1964

: Kaithal, Haryana

: Married

: 04 May, 1984

: Smt. Raj Bala Goyal

: Two Daughters and one Son

10th Passed

. Business

: Flat No-19, Swastik Kunj Appartment, Sector-13,

Rohini, Delhi-110085

: Behind Water Tank, Delhi Jal Board Complex,

Avantika, Sector-1, Rohini, Delhi-110085

: 9312658803, 9711332458

. aaprithala@gmail.com

: Member - North Delhi Municipal Corporation

Chairman - Department Related Standing
Committee on Development

Member - Committee of Privileges

Member - Questions & Reference Committee
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Member - Committee on Violation of Protocol
Norms and Contemptuous Behaviour
by Government Officers with MLAs

Position Held : Member - VI and VII Delhi Legislative Assembly
Languages Known : Hindi
Special Interest . Social Work
Countries Visited : China
a D

Election Result of RITHALA Assembly Constituency

Total Electorate 279653
Total Votes Polled 167079
Total Percentage 59.75%
Valid Votes 167079

Votes polled in favour of First three leading Candidates :

Mohinder Goyal (AAP) 87940 52.63%
Manish Chaudhary (BJP) 74067 44.33%
Pradeep Kumar Pandey (INC) 2651 01.59%

\ Y
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Father’s Name

Date of Birth

Place of Birth

Marital Status

Spouse Name

Children

Educational Qualifications
Profession

Permanent Address

Present Address

Phone & Mobile No.
E-mail 1.D

Committee/
Board Membership

Position Held

Languages Known

Sh. Mukesh Ahlawat

Aam Aadmi Party
Assembly Constituency-10, Sultanpur Majra (SC)

: Sh. Karan Singh

: 08 November, 1975
: Delhi

: Married

: Smt. Usha Ahlawat
: One Daughter

12th Passed

. Business

: H.No. WZ-43, Begumpur Extension,

Mangal Bazar Road, New Delhi-110086

: H.No. WZ-43, Begumpur Extension,

Mangal Bazar Road, New Delhi-110086

: 9990968261, 9250668261

: ahlawat.mukesh11@gmail.com

: Member - North Delhi Municipal Corporation

Member - Committee on Papers Laid on the Table
Member - Committee on Welfare of Students and Youth

Member - Department Related Standing Committee
on Welfare

: Member- VII Delhi Legislative Assembly
: Hindi and English
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Special Interest . Reading, Writing, Listening Music

Countries Visited . Russia

a )
Election Result of SULTANPUR MAJRA (SC) Assembly Constituency

Total Electorate 175622
Total Votes Polled 112125
Total Percentage 63.84%
Valid Votes 112125

Votes polled in favour of First three leading Candidates :

Mukesh Kumar Ahlawat (AAP) 74573 66.51%
Ram Chander Chawriya (BJP) 26521 23.65%
Jai Kishan (INC) 9033 08.06%
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Father’s Name
Mother’s Name
Date of Birth
Place of Birth
Marital Status

Date of Marriage

Spouse Name

Children

Educational Qualifications
Profession

Permanent Address

Present Address

Phone & Mobile No.
E-mail I.D

Committee/
Board Membership

Sh. Naresh Balyan

Aam Aadmi Party
Assembly Constituency-32, Uttam Nagar

: Late Sh. Jag Mohan

Late Smt. Parvati Devi

. 22 November, 1976
. Delhi
: Married

06 May, 1999
Smt. Posh Balyan
One Son

9th Passed

. Business

125 A, Shyam Park, Nawada Village,

New Delhi-110059

125 A, Shyam Park, Nawada Village,

New Delhi-110059

9818262062

: mlanareshbalyan@gmail.com

: Member - Committee on Public Accounts

Member - Committee on Government Assurances
Member - Committee on Ethics

Member - Department Related Standing Committee
on Welfare

Member - Department Related Standing Committee
on Health
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Position Held

Languages Known
Special Interest

Countries Visited

Councilor in MCD (2012 to 2014)
Member - VI and VII Delhi Legislative Assembly

: Hindi and English
: Swimming, Playing Cricket

. Australia, Sri Lanka, Belgium, Europe, China and

Thailand

a

Election Result of UTTAM NAGAR Assembly Constituency

Total Electorate 284770
Total Votes Polled 182547
Total Percentage 64.10%
Valid Votes 182547

Votes polled in favour of First three leading Candidates :

Naresh Balyan (AAP) 99622 54.57%
Krishan Gahlot (BJP) 79863 43.75%
Deepak Rajput (INC) 878 00.48%

A\

145



Toar &1 A9
S fafa
S T

Jafeeh feafa

Tt 1 9

Sifersh A

ERRIEREGI
AT/ .
3-Td SR
HEAY/

qE % TH

AT JA

st 9T AT
AW SARHT e
foem | &5-45, Aeled

: W0 4t T A AaRd

¢ 05 W, 1972

s Teeedt

: foenfea

: giudt Wifq aRa

; Tk TS T

: H.FH, TA.TA.S

¢ dehledd

: 7399, €1-7, 96d &, T8 TEeat-110070
: 7399, €1-7, I9d H, T8 fIeel-110070
: 9818311132, 9958649325

¢ nareshyadav@hotmail.com

: TR - o Tuser 9 wedmn wiufg

T - SR SAwerEd |iifa

T - WIS el R faam ¥ greg wrh afbfa

T - IR Yare R A glaenet w fam
o TEg Rl 9fhfa

. U - B3 U4 el oot faum |
SR R CECDE |

146



) 4

Father’s Name

Date of Birth

Place of Birth
Marital Status
Spouse Name
Children

Educational Qualifications
Profession
Permanent Address
Present Address
Phone & Mobile No.
E-mail 1.D

Committee/
Board Membership

Sh. Naresh Yadav

Aam Aadmi Party
Assembly Constituency-45, Mehrauli

Late Sh. Hira Lal Yadav

05 February, 1972

Delhi

Married

Smt. Preeti Yadav

One Daughter and One Son
B.Com. and LLB

. Advocate

7399, D-7, Vasant Kunj, New Delhi-110070
7399, D-7, Vasant Kunj, New Delhi-110070
9818311132, 9958649325

. nareshyadav@hotmail.com

Member - Committee on Welfare of Other
Backward Classes

Member - Committee on Govt. Assurances

Member - Department Related Standing

Committee on Administrative Matters

Member - Department Related Standing Committee
on Public Utilities & Civic Amenities

Member - VI & VII Delhi Legislative Assembly
Hindi and English

Position Held

Languages Known
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Special Interest . Reading Books, Newspapers, Journals and playing
Badminton

Countries Visited . Mauritius, Singapore, Thailand, Nepal

a A
Election Result of MEHRAULI Assembly Constituency
Total Electorate 203804
Total Votes Polled 115007
Total Percentage 56.43%
Valid Votes 115007
Votes polled in favour of First three leading Candidates :
Naresh Yadav (AAP) 62417 54.27%
Kusum Khatri (BJP) 44256 38.48%
A A Mahender Chaudhary (INC) 6952 06.04%
\ )
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Father’s Name
Mother’s Name

Date of Birth

Place of Birth
Marital Status

Date of Marriage
Spouse Name
Children

Educational Qualifications
Profession
Permanent Address
Present Address
Phone & Mobile No.
E-mail I.D

Committee/
Board Membership

Position Held

Sh. Om Prakash Sharma

Bhartiya Janata Party
Assembly Constituency-59, Vishwas Nagar

Sh. Shiv Lal Sharma

Smt. Kesar Devi

20 March, 1953

Delhi

Married

27 June, 1980

Smt. Geeta Sharma

One Daughter and Two Sons

B.A.

Business

25, Defence Enclave, Vikas Marg, Delhi—110092
98, New Rajdhani Enclave, Delhi—110092
9810006053, 9910030681

: sharmaop77@yahoo.com

: Member - Delhi Development Authority

Member - Business Advisory Committee
Member - Committee on Delegated Legislation
Member - Committee on Environment

Member - Department Related Standing Committee
on Welfare

: Member- V, VI & VII Delhi Legislative Assembly
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Languages Known . Hindi and English
Special Interest : Swimming, Reading and Tourism

Countries Visited . US., UK., US.S.R., China, U.A.E., Germany,
Nepal, Japan, Canada, Switzerland

a D
Election Result of VISHWAS NAGAR Assembly Constituency

Total Electorate 200047
Total Votes Polled 125233
Total Percentage 62.60%
Valid Votes 125233

Votes polled in favour of First three leading Candidates :

Om Prakash Sharma (BJP) 65830 52.57%
Deepak Singla (AAP) 49373 39.42%
Gurcharan Singh (INC) 7881 06.29%

\ J
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Father’s Name

Mother’s Name

Date of Birth

Place of Birth

Marital Status

Date of Marriage

Spouse Name

Children

Educational Qualifications
Profession

Permanent Address

Present Address

Phone & Mobile No.
E-mail I.D

Committee/
Board Membership

Sh. Parlad Singh Sawhney
Aam Aadmi Party
Assembly Constituency-20, Chandni Chowk

Late. Sh. Hara Singh Sawhney
Late Smt. Bhagwanti
15 March, 1950

: Delhi

Married

22 November

Smt. Ranjeet Kaur Sawhney
One Daughter and one Son
B.A. 1I Year

Business

: 7/1 B, Ashoka Apartment, Rajpur Road, Civil Lines,

New Delhi-110054

: 7/1 B, Ashoka Apartment, Rajpur Road, Civil Lines,

New Delhi-110054
9999022222, 9891000006

. parladsawhney@gmail.com

: Director - Board of Directors of Shahjahanabad

Re-Development Corporation

Chairman - Department Related Standing Committee
on Finance and Transport

Member - Committee on Welfare of Minorities
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Position Held

Member - Committee on Salary and other Allowances
of Members of Delhi Legislative Assembly

: Councilor- MCD (1983-90)

Member - II, III, IV, V and VII Delhi Legislative
Assembly

Languages Known : Hindi, English and Punjabi
Countries Visited . UK, UAE

a

Election Result of CHANDNI CHOWK Assembly Constituency

A\

Total Electorate 125717
Total Votes Polled 77199
Total Percentage 61.41%
Valid Votes 77199

Votes polled in favour of First three leading Candidates :

Parlad Singh Sawhney (AAP) 50891 65.92%
Suman Kumar Gupta (BJP) 21307 27.60%
Alka Lamba (INC) 3881 05.03%
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Father’s Name
Date of Birth
Place of Birth

Marital Status

Spouse Name

Children

Educational Qualifications
Profession

Permanent Address
Present Address

Phone & Mobile No.
E-mail I.D

Committee/
Board Membership

Position Held

Languages Known

Sh. Pawan Sharma

Aam Aadmi Party
Assembly Constituency-04, Adarsh Nagar

: Sh. Hari Ram Sharma
: 30 March, 1970

: Haryana

: Married

: Smt. Shweta Sharma

: Two Daughters and one Son

12th Passed

: Business

. A-13, Gali No.36, Mahendra Park, Delhi-110033
. A-13, Gali No.36, Mahendra Park, Delhi-110033
: 9811139625, 8588833404

. pksaapadarshnagar@gmail.com

: Member - Committee on Private Members’ Bills &

Resolutions
Member - Committee on Delegated Legislation
Member - Committee on Women and Child Welfare

Member - Committee on Environment.

: Member- VI and VII Delhi Legislative Assembly
: Hindi and English
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Special Interest : Reading and Social Service

Countries Visited : China and Nepal

r A
Election Result of ADARSH NAGAR Assembly Constituency

Total Electorate 173416
Total Votes Polled 103752
Total Percentage 59.83%
Valid Votes 103752

Votes polled in favour of First three leading Candidates :

Pawan Sharma (AAP) 46892 45.20%
Raj Kumar Bhatia (BJP) 45303 43.66%
Mukesh Kumar Goel (INC) 10014 09.65%

\ >
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Father’s Name

Date of Birth

Place of Birth
Marital Status
Spouse Name
Children

Educational Qualifications
Permanent Address
Present Address
Phone & Mobile No.
E-mail 1.D

Committee/
Board Membership

Position Held

Languages Known

Sh. Prakash Jarwal

Aam Aadmi Party
Assembly Constituency-47, Deoli (SC)

: Sh. Jagdish Prasad

01 April, 1988

Delhi

Married

Smt. Jyoti Kohli

One Son

M.Com.

B-148, Tigri Extenison, New Delhi-110062
B-148, Tigri Extenison, New Delhi-110062
9999071851

. prakashjarwal2006@gmail.com

Member - Committee on Welfare of Scheduled
Castes & Scheduled Tribes

Member - Committee on Govt. Assurances
Member - Committee on Environment

Member - Department Related Standing Committee
on Education

Member - Department Related Standing Committee
on Finance & Transport

: Member - V, VI & VII Delhi Legislative Assembly

Hindi and English
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7
Election Result of DEOLI (SC) Assembly Constituency

Total Electorate 236728
Total Votes Polled 150316
Total Percentage 63.50%
Valid Votes 150316

Votes polled in favour of First three leading Candidates :

Prakash Jarwal (AAP) 92575 61.59%
Arvind Kumar (BJP) 52402 34.86%
Arvinder Singh (INC) 2711 01.80%
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Date of Birth
Place of Birth
Marital Status

Spouse Name

Children

Educational Qualifications
Profession

Permanent Address
Present Address
Phone & Mobile No.
E-mail I.D

Committee/
Board Membership

Smt. Pramila Dhiraj Tokas

Aam Aadmi Party
Assembly Constituency-44, R.K. Puram

04 June, 1977

Delhi

Married

Sh. Dhiraj Kumar Tokas

. Two Sons

12th Passed
Business
248-F, Behind Rama Market, Munirka Village,

New Delhi-110067

R.K.Puram, Main Market Shop No.36, Sector-5,

Near Post Office, New Delhi-110022

9910507373, 9971507373, 011-26107373,

9899027373

: parmiladheerajtokas@gmail.com

Member - Board of Visitors for Delhi Prisons
Member - South Delhi Municipal Corporation

Chairperson - Committee on Women & Child
Welfare

Member - Committee on Government Undertakings

Member - Committee on Salary & Other Allowances
of Members of Delhi Legislative Assembly

Member - Department Related Standing Committee
on Welfare
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Member - Department Related Standing Committee
on Finance & Transport

Position Held : Councilor in MCD (2012-2015)
Member - VI & VII Delhi Legislative Assembly
Languages Known : Hindi
Countries Visited : USA, UAE, Hong Kong, Thailand, Sri Lanka, Macau
a N

Election Result of R.K. PURAM Assembly Constituency

Total Electorate 157876
Total Votes Polled 90004
Total Percentage 57.01%
Valid Vote 90004

Votes polled in favour of First three leading Candidates :

Pramila Tokas (AAP) 47208 52.45%
Anil Kumar Sharma (BJP) 36839 40.93%
Priyanka Singh (INC) 3237 03.60%
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Father’s Name
Mother’s Name
Date of Birth
Place of Birth
Marital Status

Spouse Name
Educational Qualifications
Profession

Permanent Address

Present Address

Phone & Mobile No.
E-mail 1.D

Committee/
Board Membership

Sh. Praveen Kumar
Aam Aadmi Party
Assembly Constituency-41, Jangpura

Shri PN. Deshmukh
Smt. Urmila Deshmukh

: 21 December, 1984
: Bhopal, Madhya Pradesh
. Married

Smt. Reema

: M.B.A. (Master of Business Administration)

Social Work
80/2, Jeevan Nagar, Near Bala Sahib Gurudwara,

Ashram, New Delhi-110014

80/2, Jeevan Nagar, Near Bala Sahib Gurudwara,

Ashram, New Delhi-110014

8826991994, 8588833441

. praveenkumardeshmukh84@gmail.com

: Member - State Advisory Board under the provisions

of the rights of persons with disabilities
Act, 2016

Member - South Delhi Municipal Corporation
Member - Committee on Govt. Assurances
Member - Committee on Environment
Member - Committee on Welfare of Minorities

Member - Department Related Standing Committee
on Health
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Position Held

Member - Standing Committee on Finance &

Transport

Member - VI & VII Delhi Legislative Assembly

Languages Known . Hindi and English
Special Interest : Social Service
Countries Visited . Australia

7 D
Election Result of JANGPURA Assembly Constituency
Total Electorate 146383
Total Votes Polled 88703
Total Percentage 60.60%
Valid Votes 88703
Votes polled in favour of First three leading Candidates :
Praveen Kumar (AAP) 45133 50.88%
Impreet Singh Bakshi (BJP) 29070 32.77%
Tarwinder Singh Marwah (INC) 13565 15.29%
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Date of Birth
Place of Birth
Marital Status

Spouse Name

Children

Educational Qualifications
Permanent Address
Present Address

Phone & Mobile No.
E-mail 1.D

Committee/
Board Membership

Position Held
Languages Known

Special Interest

Smt. Preeti Jitender Tomar

Aam Aadmi Party
Assembly Constituency-16, Tri Nagar

01 March, 1969
Shahjhanpur, Uttar Pradesh

: Married

Sh. Jitender Singh Tomar

One Daughter and one Son

: M.Sc., B.Ed.

G-102, Shakurpur, Delhi-110034
G-102, Shakurpur, Delhi-110034
9810876300, 9811876300

: jstomarl02@gmail.com

: Member - Delhi Nursing Council

Member - State Names Authority

Member - Committee on Welfare of Other
Backward Classes

Member - Committee on Delegated Legislation
Member - Committee on Women and Child Welfare

Member - Department Related Standing Committee
on Finance and Transport

: Member - VII Delhi Legislative Assembly
: Hindi and English
: Reading, Astrology and Cooking
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7 N
Election Result of TRI NAGAR Assembly Constituency
Total Electorate 167978
Total Votes Polled 111697
Total Percentage 66.50%
Valid Votes 111697
Votes polled in favour of First three leading Candidates :
Preeti Tomar (AAP) 58504 52.38%
Tilak Ram Gupta (BJP) 47794 42.79%
Kamal Kant Sharma (INC) 4075 03.65%

\ J
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Father’s Name
Mother’s Name
Date of Birth
Place of Birth
Marital Status

Date of Marriage

Spouse Name

Children

Educational Qualifications
Profession

Permanent Address
Present Address

Phone & Mobile No.
E-mail 1.D

Committee/
Board Membership

Position Held

Sh. Raaj Kumar Anand
Aam Aadmi Party
Assembly Constituency-24, Patel Nagar (SC)

Sh. Om Prakash Anand
Smt. Bimlesh Anand
14 September, 1966

. New Delhi
: Married

19 February, 1991
Smt. Veena Anand
One Daughter and Two Sons

: M.A. (Political Science), L.L.B.

: Business and Social Service

: 43/22, East Patel Nagar, New Delhi-110008
: 43/22, East Patel Nagar, New Delhi-110008

8700331810, 9911223300

: mladelhipatelnagar@gmail.com

: Member - Committee on Government Undertakings

Member - Rules Committee

Member - Committee on Welfare of Scheduled Castes
and Scheduled Tribes

Member - Questions & Reference Committee

Member - Committee on Welfare of Students
and Youth

: Member - VII Delhi Legislative Assembly
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Languages Known : Hindi, English and Punjabi
Special Interest : Swimming, Reading, Travelling and working for
unprivileged persons

Countries Visited . Singapore, China, Korea, Taiwan, UAE, Malaysia,
Hong Kong, USA, USSR, Canada, UK, Mauritius,
Macau, Thailand, Italy

7 A
Election Result of PATEL NAGAR (SC) Assembly Constituency

Total Electorate 198185
Total Votes Polled 120814
Total Percentage 60.96%
Valid Votes 120814

Votes polled in favour of First three leading Candidates :

Raaj Kumar Anand (AAP) 73463 60.81%
Pravesh Ratn (BJP) 42528 35.20%
Krishna Tirath (INC) 3382 02.80 %
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Father’s Name
Date of Birth
Place of Birth
Marital Status

Educational Qualifications
Profession

Permanent Address

Present Address

Phone & Mobile No.
E-mail 1.D

Committee/
Board Membership

Position Held

Languages Known

Sh. Raghav Chadha
Aam Aadmi Party
Assembly Constituency-39, Rajinder Nagar

Shri Sunil Chadha
11 November, 1988

. Delhi
. Unmarried

: B.Com., Chartered Accountant

Chartered Accountant

: 473, Block Double Storey, New Rajinder Nagar,

New Delhi-110060

: 473, Block Double Storey, New Rajinder Nagar,

New Delhi-110060
9810231753, 011-28742013
raghavchadhal11188@gmail.com

: Vice Chairman - Delhi Water Board

Chairman - Committee on Petitions

Chairman - Committee on Peace and Harmony
Member - Business Advisory Committee
Member - Committee on Estimates

Member - Committee on Ethics

Member - Committee on Salary & Other Allowances
of Members of Delhi Legislative Assembly

: Member - VII Delhi Legislative Assembly
: Hindi, English and Punjabi
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Special Interest : Badminton, Cricket, Reading and Travelling

Countries Visited . UK, USA, Australia, Sweden, France, Germany,
Belgium, Singapore, China, Malaysia, Israel,
Netherlands, Norway, Italy, Myanmar, Thailand

4 )
Election Result of RAJINDER NAGAR Assembly Constituency

Total Electorate 177222
Total Votes Polled 103643
Total Percentage 58.48%
Valid Votes 103643

Votes polled in favour of First three leading Candidates :

Raghav Chadha (AAP) 59135 57.06%
Sardar R.P. Singh (BJP) 39077 37.70%
Rocky Tuseed (INC) 3941 03.80%
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Father’s Name

Date of Birth

Place of Birth

Marital Status

Spouse Name

Children

Educational Qualifications
Profession

Permanent Address

Present Address

Phone & Mobile No.
E-mail I.D

Committee/
Board Membership

Sh. Raghuvinder Shokeen

Aam Aadmi Party
Assembly Constituency-11, Nangloi Jat

: Sh. Joginder Singh Shokeen

18 December, 1966

: Delhi

: Married

: Smt. Manisha Shokeen
: One Son

: B.Sc, Civil Engineering
: Engineer

: M-449, Guru Harkishan Nagar, Paschim Vihar,

Delhi-110087

: M-449, Guru Harkishan Nagar, Paschim Vihar,

Delhi-110087

: 9811011925

: raghuvindershokeen@gamil.com

: Member - Committee of Privileges

Member - Committee on Delegated Legislation

Member - Committee on the issues related to
Unauthorized Colonies

Member - Department Related Standing Committee
on Welfare

Member - Department Related Standing Committee
on Development
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Position Held : Member - VI and VII Delhi Legislative Assembly

Languages Known . Hindi and English
Special Interest : Reading & Social Work
Countries Visited . Malaysia, Singapore, UK, Switzerland, France, Austria,

Italy, Hong Kong, UAE, Sri Lanka, China, Greece,
Macau, Germany, Spain.

7 D
Election Result of NANGLOI JAT Assembly Constituency

Total Electorate 266339
Total Votes Polled 151272
Total Percentage 56.80%
Valid Votes 151272

Votes polled in favour of First three leading Candidates :

Raghuvinder Shokeen (AAP) 74444 49.21%
Suman Lata (BJP) 62820 41.53%
Mandeep Singh (INC) 9761 06.45%

\ )

167



foare =t fafg

Siferer g

A Il
AT/ .
3-9d RSN
HHIY/

qE & WEH

: W0 o dq [

: W0 it wnfq <ot
¢ 04 SHE, 1963

: BR TR, Koot

: foanfea

12 93, 1986

: 4 gaer fHg gq
: Th PN U T
- A

| ]

109, Hi-=Aish, R TR, ST =, T2 fSoei-110064
109, Ti-=adieh, B TR, a1 =, T2 foaii-110064

¢ 8130892111

¢ rajkumaridhillon@gmail.com

: g - feoelt Afdn w=faa

e - & wIyon |fnfd

e - frw wiufa
qH=T g4 wffa
HEH - Higedl o o1 shearon |iHAfd
T - B TE g1 hedul Higfd

e
2l
4

168



Father’s Name

Mother’s Name

Date of Birth

Place of Birth

Marital Status

Date of Marriage

Spouse Name

Children

Educational Qualifications
Profession

Permanent Address

Present Address

Phone & Mobile No.
E-mail 1.D

Committee/
Board Membership

Ms. Raj Kumari Dhillon
Aam Aadmi Party
Assembly Constituency-28, Hari Nagar

. Late Sh. Telu Ram
. Late Smt. Shanti Devi

04 January, 1963

. Delhi
: Married

12 May, 1986
Sh. Satbir Singh Doon

One Daughter and one Son

: B.A.
. House Wife

109, C-Block, Hari Nagar, Clock Tower,

New Delhi-110064

109, C-Block, Hari Nagar, Clock Tower,

New Delhi-110064

8130892111

. rajkumaridhillon@gmail.com

: Member - Delhi Nursing Council

Member - Business Advisory Committee

Member - Rules Committee

Member - General Purposes Committee

Member - Committee on Women and Child Welfare
Member - Committee on Welfare of Students and Youth
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Member - House Committee on Municipal
Corporation in Delhi

Position Held : Councilor in SDMC (2012-2017)
Member - VII Delhi Legislative Assembly
Languages Known . Hindi and English
Special Interest : Yoga and Social Activities
Countries Visited . Canada, America, UAE, Europe, Singapore, China
7 D

Election Result of HARI NAGAR Assembly Constituency

Total Electorate 175191
Total Votes Polled 108232
Total Percentage 61.78%
Valid Votes 108232

Votes polled in favour of First three leading Candidates :

Raj Kumari Dhillon (AAP) 58087 53.67%
Tajinder Pal Singh Bagga (BJP) 37956 35.07%
Surinder Kumar Setia (INC) 10394 09.60%
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Father’s Name
Date of Birth
Place of Birth
Marital Status

Spouse Name
Children
Educational Qualifications

Permanent Address

Present Address

Phone & Mobile No.
E-mail I.D

Committee/
Board Membership

Sh. Rajesh Gupta
Aam Aadmi Party
Assembly Constituency-17, Wazirpur

Sh. Damodar Prasad Gupta
02 November, 1978

. Delhi
. Married

Smt. Sheenam Gupta

One Daughter

12th Passed

11/3-A, Pocket B, Ashok Vihar, Phase-3,

Opposite Mata Jai Kaur School, Delhi-110052

11/3-A, Pocket B, Ashok Vihar, Phase-3,

Opposite Mata Jai Kaur School, Delhi-110052

9999880022

contact@rajeshgupta.info

: Member - Delhi Urban Shelter Improvement Board

(DUSIB)
Chairman - Committee on Estimates
Member - Committee on Government Undertakings
Member - Business Advisory Committee
Member - Committee on Ethics

Member - Department Related Standing Committee
on Health

170



aT =
fager amn

: TS - B3 U9 Hiadl fSoal faum g

: &= T st
A, ordee
\
FSRQR faum 9w fHaf=q &= 1 9@ aiom

FHA T 181241
Hd 7 T8 108911
TagH 1 faed 60.09%
99 Tqd 108911
3RSl HH H YUH 9 STHCAR & Ue H U T :
TSI T (3A79) 57331 52.64%
Bl He= A (Serdt) 45641 41.91%
eRfwym a1 (smEuAdT) 3501 03.21%

)

171



Position Held : Member - VI and VII Delhi Legislative Assembly
Languages Known . Hindi and English

Countries Visited . USA, Italy, UK, Austria, Spain, Czech Republic,
Oman, Thailand

Election Result of WAZIRPUR Assembly Constituency

Total Electorate 181241
Total Votes Polled 108911
Total Percentage 60.09%
Valid Votes 108911

Votes polled in favour of First three leading Candidates :

Rajesh Gupta (AAP) 57331 52.64%
Dr. Mahender Nagpal (BJP) 45641 41.91%
Harikishan Jindal (INC) 3501 03.21%
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Father’s Name

Mother’s Name

Date of Birth

Place of Birth

Marital Status

Spouse Name

Children

Educational Qualifications
Profession

Permanent Address

Present Address

Phone & Mobile No.
E-mail I.D

Committee/
Board Membership

Sh. Rajesh Rishi
Aam Aadmi Party
Assembly Constituency-30, Janak Puri

: Late Sh. Rajender Kumar Rishi

Smt. Shobha Rishi
18 October, 1964

: Jalandhar (Punjab)
. Married

Smt. Poonam Rishi

One Daughter and one Son

. B.Sc.
: Business
: E-3/5-6, Street no. 43, Chanakya Place, Part-1,

25 Feet Road, C-1, Pankha Road, New Delhi-110059

: E-3/5-6, Street no. 43, Chanakya Place, Part-1,

25 Feet Road, C-1, Pankha Road, New Delhi-110059
9891507346, 8851156009

: winrishi@gmail.com

: Member - Board of Visitors for Delhi Prisons

Member - Rules Committee
Member - Library Committee
Member - Committee on Ethics

Member - Committee on Violation of Protocol
Norms and Contemptuous Behaviour
by Government Officers with MLAs
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Position Held

Member - Department Related Standing Committee
on Health

: Member- VI and VII Delhi Legislative Assembly

Languages Known . Hindi and English
Special Interest : Aeromodelling
a N

Election Result of JANAK PURI Assembly Constituency

Total Electorate 189818
Total Votes Polled 124881
Total Percentage 65.79%
Valid Votes 124881

Votes polled in favour of First three leading Candidates :

Rajesh Rishi (AAP) 67968  54.43%
Ashish Sood (BJP) 53051  42.48%
Radhika Khera (INC) 2084  01.67%

173



it sequst msa
3TH ST aret
faum 91 &5-09, Rt

foar =1 ™ ot e =

A HT M et Yo7 =t

S fafer : 13 37T, 1988

S T ¢ AR, faer

e frerfa : foenfea

Eilcaii : o\ TR vl

BSEIE : T A

ﬁf?ﬂzﬁ Eﬁ"'&lﬁT ¢ elcd H"I\SI*-I‘d 'el '{SOII’H Ir\S‘Q'H‘-II

EEEsp] : THISTh Tdehdl

TR gar ¢ d-19, d-sdh, A9 foRR, -1, et |10,
forUet, gomm TR, feeit-110086

A Tl ¢ d-19, d-sdh, A9 foRR, R- 11, el |10,
feptrEl, ormm TR, feeell-110086

TAAEES 9. 1 9999654895, 9899564895

-0 ST rituraj9899564895@gmail.com

FHA/AE & I e - A feeett TR frm

[qMafq - Mg Hiaa o Fafud A ot gfifa

T - HEE & ddd Ud 9« 9 geafid 9eq i wfffa

174



Sh. Rituraj Govind
Aam Aadmi Party

? \\ Assembly Constituency-09, Kirari

Father’s Name : Sh. Arun Chaudhary
Mother’s Name : Smt. Renu Chaudhary
Date of Birth : 13 August, 1988

Place of Birth : Samastipur, Bihar
Marital Status : Married

Spouse Name : Smt. Aarti Sharma Jha
Children : One Son

Educational Qualifications : Advance Diploma in Hotel Management

Profession : Social Worker

Permanent Address : B-19, B-Block, Pratap Vihar, Part-III, Gali No-10,
Kirari, Suleman Nagar, Delhi-110086

Present Address : B-19, B-Block, Pratap Vihar, Part-III, Gali No-10,
Kirari, Suleman Nagar, Delhi-110086

Phone & Mobile No. : 9999654895, 9899564895

E-mail 1.D : 1ituraj9899564895@gmail.com

Committee/

Board Membership : Member - North Delhi Municipal Corporation

Chairman - Committee on the issues related to
Unauthorized Colonies

Member - Committee on Salary and other Allowances
of Members of Delhi Legislative Assembly
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Member - Department Related Standing Committee
on Development

Member - Department Related Standing Committee
on Finance & Transport

Member - House Committee on Municipal
Corporation in Delhi
Position Held : Member - VI and VII Delhi Legislative Assembly
Languages Known : Hindi, English and Maithili
Special Interest . Reading books, Singing songs and Cricket
7 N

Election Result of KIRARI Assembly Constituency

Total Electorate 273856
Total Votes Polled 173432
Total Percentage 63.33%
Valid Votes 173432

Votes polled in favour of First three leading Candidates :

Rituraj Govind (AAP) 86312 49.77%
Anil Jha (BJP) 80658 46.51%
Kaushal Mishra (IND) 1830 01.06%
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Father’s Name
Date of Birth
Place of Birth
Marital Status

Spouse Name

Children

Educational Qualifications
Profession

Permanent Address
Present Address

Phone & Mobile No.
E-mail 1.D

Committee/
Board Membership

Sh. Rohit Kumar
Aam Aadmi Party
Assembly Constituency-55, Trilokpuri (SC)

Sh. Om Prakash

17 November, 1976
Delhi

Married

Smt. Shashi

: Two Sons

12th Passed and Degree in Music
Musician and Music Teacher
17/348-349, Trilok Puri, Delhi — 110091
17/348-349, Trilok Puri, Delhi — 110091

: 9811886777

: mehraulia@gmail.com

: Member - Board of Visitors for Delhi Prisons

Member - State Names Authority
Member - Committee on Govt. Undertakings

Member - Committee on Welfare of Scheduled
Castes & Scheduled Tribes

Member - Committee on Petitions

Member - Committee on Welfare of Students and
Youth

Member - House Committee on Municipal
Corporation in Delhi
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Position Held . Ex Councilor and Leader of Opposition in EDMC
Member - VII Delhi Legislative Assembly

Languages Known . Hindi and English
Special Interest : Music and Poetry
a D

Election Result of TRILOKPURI (SC) Assembly Constituency

Total Electorate 200540
Total Votes Polled 133591
Total Percentage 66.62%
Valid Votes 133591

Votes polled in favour of First three leading Candidates :

Rohit Kumar (AAP) 69947 52.36%
Kiran (BJP) 57461 43.01%
Vijay Kumar (INC) 3262 02.44%
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Father’s Name

Mother’s Name

Date of Birth

Place of Birth
Marital Status

Date of Marriage
Spouse Name
Children

Educational Qualifications
Profession
Permanent Address
Present Address
Phone & Mobile No.
E-mail I.D

Committee/
Board Membership

Sh. S.K. Bagga

Aam Aadmi Party
Assembly Constituency-60, Krishna Nagar

Late Sh. S.L. Bagga

Late Smt. Raj Rani Bagga
07 February, 1954
Kashipur, Uttarakhand
Married

10 May, 1980

Smt. Sushma Bagga

: Two Sons

M.Com., L.L.B.

. Advocate

12/46, Geeta Colony, 12 Block, Delhi-110031
12/46, Geeta Colony, 12 Block, Delhi-110031
9811054835, 9891665512

: bagga.co@gmail.com

: Member - State Advisory Board under the Provisions

of the Rights of Persons with Disabilities
Act, 2016

Member - Committee on Estimates
Member - Committee of Privileges
Member - General Purposes Committee

Member - Department Related Standing Committee
on Finance & Transport
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Position Held : Member - VI and VII Delhi Legislative Assembly

Languages Known : Hindi and English
Special Interest . Social Service and Public Interaction
a A

Election Result of KRISHNA NAGAR Assembly Constituency

Total Electorate 217431
Total Votes Polled 146855
Total Percentage 67.54%
Valid Votes 146855

Votes polled in favour of First three leading Candidates :

S.K. Bagga (AAP) 72111 49.10%
Dr. Anil Goyal (BJP) 68116 46.38%
Dr. Ashok Kumar Walia (INC) 5079 03.46%
\ )
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Father’s Name

Date of Birth

Place of Birth

Marital Status

Spouse Name

Children

Educational Qualifications
Profession

Permanent Address

Present Address

Phone & Mobile No.
E-mail 1.D

Committee/
Board Membership

Sh. Sahi Ram

Aam Aadmi Party
Assembly Constituency-52, Tughlakabad

Late Sh. Suraj Mal
10 October, 1959
Delhi

Married

Smt. Balesh

: Three Sons

12th Passed

Farming and Social Work

: 321, Chhuriyan Mohalla, Village Tekhand,

Okhla Phase-I, New Delhi-110020

: 321, Chhuriyan Mohalla, Village Tekhand,

Okhla Phase-I, New Delhi-110020
9910049797

: sahiramac52@gmail.com

: Member - South Delhi Municipal Corporation

Member - Delhi Urban Shelter Improvement Board
(DUSIB)

Chairman - Committee on Welfare of Other
Backward Classes

Member - Committee on Welfare of Minorities

Member - Committee on the issues related to
Unauthorized Colonies
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Position Held

Member - Committee on Violation of Protocol
Norms and Contemptuous Behaviour by
Govt. Officers with MLAs

Member - Department Related Standing Committee
on Welfare

: Councilor in MCD (1997)
Member - VI & VII Delhi Legislative Assembly

Languages Known : Hindi

Special Interest . Sports and Social Service

a

Election Result of TUGHLAKABAD Assembly Constituency

A\

Total Electorate 177672
Total Votes Polled 108072
Total Percentage 60.83%
Valid Votes 108072

Votes polled in favour of First three leading Candidates :

Sahi Ram (AAP) 58905 54.51%
Vikram Bidhuri (BJP) 45147 41.77%
Shubham Sharma (INC) 1342 01.24%
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Father’s Name

Mother’s Name

Date of Birth

Place of Birth

Marital Status

Spouse Name

Children

Educational Qualifications
Profession

Permanent Address

Present Address

Phone & Mobile No.
E-mail 1.D

Committee/
Board Membership

Sh. Sanjeev Jha
Aam Aadmi Party
Assembly Constituency-02, Burari

: Late Sh. Sushil Jha

: Smt. Gayatri Devi

: 01 May, 1979

: Madhubani, Bihar

: Married

: Smt. Gulshan

: One Son

: B.A. (Hons.)

: Social Worker

: H.No.9, Gali No.11, Pepsi Road, A 2 Block,

West  Sant Nagar, Burari, Delhi-110084

: H.No.9, Gali No.11, Pepsi Road, A 2 Block,

West  Santnagar, Burari, Delhi-110084

: 9953456787, 8588833505
. sanjeevjhal979@gmail.com

: Member - Delhi Water Board

Member - Board of Visitors for Delhi Prisons
Chairman - Committee on Government Assurances
Member - Committee on Public Accounts

Member - Committee on the issues related to
Unauthorized Colonies
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Member - Committee on Violation of Protocol
Norms and Contemptuous Behaviour
by Government Officers with MLAs

Member - House Committee on Municipal
Corporation in Delhi

Position Held : Member - V, VI and VII Delhi Legislative Assembly
Languages Known : Hindi, English and Maithili
Special Interest . Social work, Cricket and Study
Countries Visited : Nepal
a D

Election Result of BURARI Assembly Constituency

Total Electorate 361703
Total Votes Polled 222256
Total Percentage 61.45%
Valid Votes 222256

Votes polled in favour of First three leading Candidates :

Sanjeev Jha (AAP) 139598 62.81%
Shailendra Kumar (JDU) 51440 23.14%
Dharam Veer (SHS) 18044 08.12%
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Father’s Name
Date of Birth
Place of Birth
Marital Status

Spouse Name

Children

Educational Qualifications
Profession

Permanent Address
Present Address

Phone & Mobile No.
E-mail 1.D

Committee/
Board Membership

Sh. Saurabh Bharadwaj

Aam Aadmi Party
Assembly Constituency-50, Greater Kailash

Sh. Rajendra Pal

12 December, 1979

Delhi

Married

Smt. Shivani

One Daughter

B.Tech., L.L.B.

Engineer

House No. 678, Chirag Delhi, New Delhi-110017
House No. 678, Chirag Delhi, New Delhi-110017
9654278911

saurabhbharadwaj@yahoo.co.in

Member - Committee on Public Accounts
Member - Committee on Estimates

Member - Committee on Peace and Harmony
Member - Committee of Privileges

Member - Questions & Reference Committee
Member - Committee on Ethics

Member - House Committee on Municipal
Corporation in Delhi
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Position Held : Member - V, VI & VII Delhi Legislative Assembly

Minister - Departments of Food & Supply,
Transport, Environment & Forest,
Election and General Administration
Department in V Delhi Legislative

Assembly
Languages Known . Hindi and English
Foreign Travel : USA
a M\

Election Result of GREATER KAILASH Assembly Constituency

Total Electorate 180653
Total Votes Polled 108548
Total Percentage 60.09%
Valid Vote 108548

Votes polled in favour of First three leading Candidates :

Saurabh Bharadwaj (AAP) 60372 55.62%
Shikha Roy (BJP) 43563 40.13%
Sukhbir Singh Panwar (INC) 3339 03.08%

\ J

185



foar =1 A4
HIdl 1 A
S fafa
S T
Jarfess feafa

Tt &1 A9

Siferer @A
T Yol

ERLIEREG

A/AEEA .
3-Hd SRS
HHAY/

e H TWH

st YRE AR =AEH
AW SEHT U
faum 9o & =-01, Ren

. @ o oo fos

et foren 2t
29 5H, 1975

.
:
.
:
M
: el %EI

et Jar

: ﬁgﬂ

: TEel 9™

: HiY

;. TRM . 123, HA ST Hieh, Tie sehiel,

feeett-110036

;WM A 123, HAT AN wieh, T sehie,

qeedl-110036
8687686868

sharadchauhanaap@gmail.com

;. TR - a0 et R
T - fesarem arfuer srfufaam, 2016 & el

% 3dd ToF el TeeshR e
T - fovmoifaer wfafq
TS - Iqifaeet gfffa

186



Father’s Name

Mother’s Name

Date of Birth

Place of Birth

Marital Status

Spouse Name

Children

Educational Qualifications
Profession

Permanent Address

Present Address

Phone & Mobile No.
E-mail 1.D

Committee/
Board Membership

Sh. Sharad Kumar Chauhan
Aam Aadmi Party
Assembly Constituency-01, Narela

: Late Sh. Jile Singh

Smt. Vidhya Devi

: 29 June, 1975
. Delhi
: Married

Smt. Reeta

. Two Sons

10" Passed

: Farming

: House No. 123, Bhumiya Wala Chowk,

Village Bakoli, Delhi-110036

: House No. 123, Bhumiya Wala Chowk,

Village Bakoli, Delhi-110036
8687686868

sharadchauhanaap@gmail.com

: Member - North Delhi Municipal Corporation

Member - State Advisory Board under the provisons
of the Rights of Persons with Disabilities
Act, 2016

: Member - Committee of Privileges

Member - Committee on Petitions
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Position Held

Member - Committee on Papers Laid
on the Table

Member - Committee on Environment

Member - Committee on the issues related
to Unauthorized Colonies

: Councilor in MCD (2007)
Member - VI and VII Delhi Legislative Assembly

Languages Known : Hindi
Special Interest : Reading Newspapers and Books
Foreign Travel . USSR, Malaysia, Bangkok, Singapore

Election Result of NARELA Assembly Constituency

Total Electorate 253982
Total Votes Polled 165694
Total Percentage 65.24%
Valid Votes 165694

Votes polled in favour of First three leading Candidates :

Sharad Kumar (AAP) 86262 52.06%
Neel Daman Khatri (BJP) 68833 41.54%
Siddharth Kundu (INC) 6270 03.78%
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Father’s Name
Date of Birth
Place of Birth
Marital Status

Spouse Name

Children

Educational Qualifications
Profession

Permanent Address
Present Address

Phone & Mobile No.
E-mail 1.D

Committee/
Board Membership

Sh. Shiv Charan Goel

Aam Aadmi Party
Assembly Constituency-25, Moti Nagar

. Late Sh. Nohar Chand Goel

06 February, 1962

. New Delhi
. Married

Smt. Urmil Goel

One Daughter and one Son

: 12th Passed

: Business

: 3/14, Jaidev Park, East Punjabi Bagh, Delhi-110026
: 3/14, Jaidev Park, East Punjabi Bagh, Delhi-110026

9811221995, 011-45097211
$.c.6262@gmail.com

: Member - Board of Visitors for Delhi Prisons

Member - State Names Authority
Member - Business Advisory Committee

Member - Committee on Private Members’ Bills &
Resolutions

Member - Department Related Standing Committee
on Administrative Matters

Member - Department Related Standing Committee
on Health

Member - Department Related Standing Committee
on Development
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Position Held : Member - VI and VII Delhi Legislative Assembly

Languages Known . Hindi and English
Special Interest : Reading Books
Countries Visited . Nepal
o )

Election Result of MOTI NAGAR Assembly Constituency

Total Electorate 181883
Total Votes Polled 112616
Total Percentage 61.92%
Valid Votes 112616

Votes polled in favour of First three leading Candidates :

Shiv Charan Goel (AAP) 60622 53.83%
Subhash Sachdeva (BJP) 46550 41.34%
Ramesh Popli (INC) 3152 02.80 %

\ )
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Sh. Shoaib Igbal
Aam Aadmi Party
Assembly Constituency-21, Matia Mahal

Father’s Name : Late. Sh. Naziruddin

Date of Birth : 01 May, 1958

Place of Birth : Delhi

Marital Status : Married

Spouse Name : Smt. Huma Iqgbal

Children : Four Daughters and Two Sons

Educational Qualifications : B.A. II Year

Profession . Social Work & Business
Permanent Address : 2716-17, 1I Floor, Kucha Chelan, Daryaganj,
Delhi — 110002
Present Address : 2716-17, 11 Floor, Kucha Chelan, Daryaganj,
Delhi —110002
Phone & Mobile No. : 9810271725
E-mail 1.D : shoaib.igbal2@gmail.com
Committee/
Board Membership : Chairman - Department Related Standing Committee

on Public Utilities and Civic Amenities
Member - Library Committee
Member - Committee on Welfare of Minorities

Member - Department Related Standing Committee
on Administrative Matters
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Position Held . Deputy Speaker- III Delhi Legislative Assembly

Member - I, I , III, IV, V and VII
Delhi Legislative Assembly

Languages Known : Hindi, English and Urdu
Special Interest . Reading Books
Countries Visited . Saudi Arabia
a A

Election Result of MATIA MAHAL Assembly Constituency

Total Electorate 125793
Total Votes Polled 88570
Total Percentage 70.41%
Valid Votes 88570

Votes polled in favour of First three leading Candidates :

Shoaib Igbal (AAP) 67282 75.96%
Ravinder Gupta (BJP) 17041 19.24%
Mirza Javed Ali (INC) 3409  03.85 %

\ 2
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Father’s Name

Mother’s Name

Date of Birth

Place of Birth
Marital Status
Spouse Name
Children

Educational Qualifications
Profession
Permanent Address
Present Address
Phone & Mobile No.
E-mail 1.D

Committee/
Board Membership

Sh. Som Dutt

Aam Aadmi Party
Assembly Constituency-19, Sadar Bazar

Sh. Ram Kumar
Smt. Krishna Devi
17 February, 1977

: Delhi
: Married

Smt. Pratibha

. Two Sons

Graduate

Social Service

127, Block-M, Shastri Nagar, Delhi-110052
127, Block-M, Shastri Nagar, Delhi-110052
8459009003, 011-23645901

. aapkasomdutt@gmail.com

: Member - State Names Authority

Member - Library Committee

Member - Committee on Salary and other Allowances
of Members of Delhi Legislative Assembly

Member - Department Related Standing Committee
on Administrative Matters

Member - Department Related Standing Committee
on Education
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Member - Department Related Standing Committee
on Public Utilities and Civic Amenities

Position Held : Member - V, VI & VII Delhi Legislative Assembly
Languages Known : Hindi and English
a A

Election Result of SADAR BAZAR Assembly Constituency

Total Electorate 184903
Total Votes Polled 123478
Total Percentage 66.78%
Valid Votes 123478

Votes polled in favour of First three leading Candidates :

Som Dutt (AAP) 68790 55.71%
Jai Prakash (BJP) 43146 34.94%
Satbir Sharma (INC) 9857 07.98%

\ J
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Father’s Name
Date of Birth
Place of Birth
Marital Status

Spouse Name

Children

Educational Qualifications
Profession

Permanent Address
Present Address

Phone & Mobile No.
E-mail 1.D

Committee/
Board Membership

Sh. Somnath Bharti

Aam Aadmi Party
Assembly Constituency-43, Malviya Nagar

Late Sh. Sitaram Bharti

10 May, 1974

Hisua, Nawada (Bihar)
Married

Smt. Lipika Bharti

One Daughter and One Son
M.Sc. and LLB

: Advocate
: NIL-26, Malviya Nagar, New Delhi-110017
: NIL-26, Malviya Nagar, New Delhi-110017

8588815543, 9910044233

. office@somnathbharti.com

: Member - Delhi Development Authority

Member - Board of Visitors for Delhi Prisons
Chairman - Committee on Public Accounts

Chairman - Committee on Violation of Protocol
Norms and Contemptuous Behaviour
by Govt. Officers with MLAs

Member - Committee on Govt. Undertakings

Member - Department Related Standing Committee
on Education
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Position Held

Languages Known

Special Interest

Countries Visited

Member - V, VI & VII Delhi Legislative Assembly

Minister - Department of Food & Supply, Transport,
Environment & Forest, Election & General
Administration Department in V Delhi
Legislative Assembly

Hindi, English, Punjabi and Bhojpuri
Social Service and Learning new languages and
cultures

: USA, Mexico, USSR, Hong Kong, Mauritius, Maldives,
Sri Lanka, Nepal

7 D
Election Result of MALVIYA NAGAR Assembly Constituency
Total Electorate 152442
Total Votes Polled 89778
Total Percentage 58.89%

Valid Votes 89778

Votes polled in favour of First three leading Candidates :
Somnath Bharti (AAP) 52043 57.97%
Shailender Singh (BJP) 33899 37.00%
Neetu Verma Soin (INC) 2856 03.18%

\. J
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Father’s Name
Date of Birth
Place of Birth
Marital Status

Spouse Name

Children

Educational Qualifications
Profession

Permanent Address

Present Address

Phone & Mobile No.
E-mail 1.D

Committee/
Board Membership

Position Held
Languages Known

Special Interest

Sh. Surendra Kumar

Aam Aadmi Party
Assembly Constituency-68, Gokalpur (SC)

Late Sh. Mangat Ram

01 January, 1968

Baghpat (Uttar Pradesh)

Married

Smt. Sushila Chaudhary

One Daughter and two Sons

10th Passed

Business

C-1/ Block C, East Jyoti Nagar, Loni Road,

Delhi-110093

C-1/ Block C, East Jyoti Nagar, Loni Road,

Delhi-110093

9310001919, 8851427066, 9212444399

chsurendra68@gmail.com

: Member - East Delhi Municipal Corporation

Member - Rules Committee
Member - Committee of Privileges

Member - Committee on Welfare of Scheduled
Castes & Scheduled Tribes

Member - Committee on Petitions
Member - IV and VII Delhi Legislative Assembly
Hindi
Social Work
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7
Election Result of GOKALPUR (SC) Assembly Constituency

Total Electorate 234779
Total Votes Polled 166196
Total Percentage 70.79%
Valid Votes 166196

Votes polled in favour of First three leading Candidates :

Surendra Kumar (AAP) 88452 53.22%
Ranjeet Singh (BJP) 68964 41.50%
Praveen Kumar (BSP) 4599 02.77%
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Father’s Name
Date of Birth
Place of Birth

Marital Status

Spouse Name

Children

Educational Qualifications
Permanent Address
Present Address

Phone & Mobile No.
E-mail 1.D

Committee/
Board Membership

Position Held

Sh. Vijender Gupta
Bhartiya Janata Party
Assembly Constituency-13, Rohini

: Late Sh. M.P. Gupta

14 August, 1963

: Delhi

: Married

: Dr. Shobha Vijender

: One Daughter and one Son

: M.Com, L.L.B II Year

: B-85, Vinoba Kunj, Sector-9, Rohini, Delhi -110085
: B-85, Vinoba Kunj, Sector-9, Rohini, Delhi -110085
: 9873427234

: dam.vijender@gmail.com

: Chairman - Library Committee

Member - Committee on Public Accounts

Member - Committee on Private Members’ Bills
& Resolutions

Member - Committee on Delegated Legislation

Member - Committee on Government Assurances

: Councilor in MCD (1997 to 2012).

Member - VI and VII Delhi Legislative Assembly
Leader of Opposition - VI Delhi Legislative Assembly.
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Languages Known . Hindi and English
Special Interest . Travelling, Meeting people, Cricket

Countries Visited . Australia, New Zealand, Thailand, USA, Canada,
UK, France, Switzerland

Election Result of ROHINI Assembly Constituency

Total Electorate 183092
Total Votes Polled 115840
Total Percentage 63.27%
Valid Votes 115840

Votes polled in favour of First three leading Candidates :

Vijender Gupta (BJP) 62174 53.67%
Rajesh Nama Bansiwala (AAP) 49526 42.75%
Sumesh Gupta (INC) 1963 01.69%

\ J
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Father’s Name

Date of Birth

Place of Birth

Marital Status

Spouse Name

Children

Educational Qualifications
Profession

Permanent Address

Present Address

Phone & Mobile No.
E-mail 1.D

Committee/
Board Membership

Sh. Vinay Mishra
Aam Aadmi Party
Assembly Constituency-33, Dwarka

Sh. Mahabal Mishra

: 25 September, 1982
: Delhi
: Married

Smt. Pallavi Mishra

One Daugher and one Son

: Master of Business Administration
. Business
: H.No. 86, Vaishali, Gali No.02, Dabri,

Palam- Dabri Road, New Delhil 10045

: H.No. 86, Vaishali, Gali No.02, Dabri,

Palam-Dabri Road, New Delhil110045
9818655557

: mailvinaymishra@gmail.com

: Member - South Delhi Municipal Corporation

Member - Board of Visitors for Delhi Prisons

Chairman - Committee on Welfare of Students and
Youth

Member - Rules Committee

Member - Committee on Violation of Protocol
Norms and Contemptuous Behaviour by
Government Officers with MLAs
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Position Held

Member - Department Related Standing Committee

on Education

Member- VII Delhi Legislative Assembly

Languages Known : Hindi, English, Maithili and Bhojpuri

Special Interest . Service to the Society and Nation

Countries Visited

Countries and Korea

a D
Election Result of DWARKA Assembly Constituency
Total Electorate 220001
Total Votes Polled 136338
Total Percentage 61.97%
Valid Votes 136338
Votes polled in favour of First three leading Candidates :
Vinay Mishra (AAP) 71003 52.08%
Praduymn Rajput (BJP) 56616 41.53%
Adarsh Shastri (INC) 6757 04.96%

\ J
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: USA, UAE, China, Mauritius, Hong Kong, European
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Father’s Name
Date of Birth
Place of Birth
Marital Status

Spouse Name

Children

Educational Qualifications
Profession

Permanent Address
Present Address

Phone & Mobile No.
E-mail I.D

Committee/
Board Membership

Position Held
Languages Known

Special Interest

Sh. Virender Singh Kadian
Aam Aadmi Party
Assembly Constituency-38, Delhi Cantt.

Late Shri Rati Ram
04 February, 1975

: Jhajjar (Haryana)
: Married

Smt. Anita Devi
One Daughter and one Son
M.A., L.L.M.(Master of Laws)

. Advocate

1/30, Sadar Bazar, Delhi Cantt., New Delhi-110010
1/30, Sadar Bazar, Delhi Cantt., New Delhi-110010
9958299122, 7838464822

virendersinghkadian@gmail.com

: Member - Questions & Reference Committee

Member - Committee on Government Assurances

Member - Department Related Standing Committee
on Administrative Matters

Member - Department Related Standing Committee
on Health

Member - Department Related Standing Committee
on Finance & Transport

: Member - VII Delhi Legislative Assembly
: Hindi and English

. Reading Books and Social Interaction
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a D
Election Result of DELHI CANTT. Assembly Constituency

Total Electorate 129703
Total Votes Polled 58926
Total Percentage 45.43%
Valid Votes 58926

Votes polled in favour of First three leading Candidates :

Virender Singh Kadian (AAP) 28971 49.17%
Manish Singh (BJP) 18381 31.19%
Sandeep Tanwar (INC) 7954 13.50%
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Sh. Vishesh Ravi
Aam Aadmi Party
Assembly Constituency-23, Karol Bagh (SC)

Father’s Name : Sh. K.C. Ravi

Date of Birth : 19 May, 1983

Place of Birth : New Delhi

Marital Status : Married

Spouse Name : Smt. Preeti Ravi

Children : One Son

Educational Qualifications : 10th Passed

Profession : Business

Permanent Address : 16/542 1, Military Road, Bapa Nagar, Karol Bagh,
New Delhi-110005

Present Address : 16/542 1, Military Road, Bapa Nagar, Karol Bagh,
New Delhi-110005

Phone & Mobile No. : 9953758914, 011-25756864

E-mail 1.D . delhidvs@gmail.com

Committee/

Board Membership : Chairman - Committee on Salary and other Allowances

of Members of Delhi Legislative Assembly
Member - Committee on Public Accounts

Member - Committee on Welfare of Scheduled
Castes and Scheduled Tribes

Member - Library Committee
Position Held : Member- V, VI and VII Delhi Legislative Assembly
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Languages Known . Hindi and English

Special Interest : Listening Music
Countries Visited . Russia, UAE
7 A

Election Result of KAROL BAGH (SC) Assembly Constituency

Total Electorate 177413
Total Votes Polled 108461
Total Percentage 61.13%
Valid Votes 108461

Votes polled in favour of First three leading Candidates :

Vishesh Ravi (AAP) 67494 62.23%
Yogender Chandoliya (BJP) 35734 32.95%
Gourav Kumar (INC) 3365 03.10 %
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